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Preface 

According to tile Constitution tile Vloe-Prosldont of India Is also 
tho ex-offlCio Chairman of the Council of States (Rajya Sabha). 
The OffICe of the VICe-President of India and the Chairman of 
tho Rajya Sabha has been held In high esteem. as n has been 
occupied by men of eminence. wisdom and learning.. 

tlr. S. Radhakrishnan. tho first Chairman of the Raw. Sabha 
was a great philosopher and statesman. On his assuming the 
offICe of the President of India, Dr. Zaklr Husain. an eminent 
educationist became the Chairman of the RaWa Sabha. The 
third Chairman of the RaJya Sabha Shri V.V. Gin. W1\S a famous 
labour leader. Or. Gopal Swarup Pathak who succeeded SM 
V.V. Giri was a legal luminary. After SM Pathak the august 
offICe of the Chairman of the Aaws 5abha waS occupied by 
Shri B.D. Jatti. a distinguished social and political workor. Shri 
M. HidayatuUah, the groat jurist who was also the former Chief 
Justk:e of India, was the sixth Chairman of the Rajya Sabha. 
Shri R. Vonkataraman. an able and experienced administrator. 
who later became the PraskSent of India, wu the uventh 
ChaIrman of the Rajya Sabha. Dr. Shanker Dayal Sharma. who 
at present adorns the office of the President of India Is a 
scholar of eminence. He was the eighth Chairman of the Rajya 
Sabha. The present ChaIrman of the Razya Sabha, ShrI K.A. 
Narayanan is a renowned scholar and an educationist 01 great 
repute. All the .. Chairmen of the Rawa Sabha h(lve lent charm 
and dignity SO the Pfoceedlngs 01 the House by conducting the 
debatas In tile House wnh judicious combination at Iirmnoss. 
faimesa and flexibility. They have ensured that ttMi Rajya Sabha 
ptays Its role. as carved out for it In th, COnst~tIon 01 India. 
with efficiency and with B determination to secure public good. 

This book contains the felicitations offered to the Chairmen of 
the Rajya Sabha on their occupying the Chair of the Presiding 
Officer In the House. 



(ii) 

The speecheS oontalned In this publication have been edited 
and the portions of the speeches which are not directly linked 
with the felicitations offered have been removed. Readers are, 
therefore, advised to see the relevant debates of the RaJys 
Sabha to get the authentic version of the speeches made in the 
House and the interjections made by the members. 

I thank the officers and staff of the Research Servic:e of the 
Rajya Sabha Secretariat who have coordinated the entire 
endeavour of bringing out this publication. Printing Service of 
the Secretariat also deserves to be thanked for eeeing the 
manuscript through the Press and bringing out the publication in 
the final shape in a record time. 

We hope that this publication would provide a glimpse of the 
mutti-dimensional role which the Chairman of Rajya Sabha has 
to play as the Presiding Officer of the House. The eminent 
Chairmen of Rajya Sabha have beGn instrumental in laying 
down the firm foundations 01 the democratic traditk)ns In the 
country. It Is largely due to their Influence on the functioning of 
the House that some healthy conventions have been 'evolved 
over the years which ensure today dlgntfled debates In the 
House. 

New Deihl 
January ,996 

V. S. RAMA DEVI 
Secretary-General 
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Dr. S. Radhakruhnan 
(5.9. 1888 - 17.4. 1975) 

Vice·President or India and Chairman. Rajy. Sabha 
(13.5. 1952- 12.51957) 
(13.5. 1957 - 12.5.1962) 

Sarvepalli Radhakrishnan: 
A profile 

RADHAKRISHNAN, DR. SARVEPALU: M.A .. D. UtI. (Hony.). 
l L D., D.C.L., Lilt. D., D.L. F.R.S.L. F.B.A .• Hony. Fellow, All 
Souls College (Oxford), Vldyachakravarti. Pour Le Mente 
(Germany); s. of Shri S. Veerasamiah; b. September 5. 1888; 
m. Shrimati S. Sivakamamma; 1 s. and 5 d.; King George V 
Professor of Philosophy, Calcutta University. 1921-39; VIC&­
Chancellor. (i) Andhra University, 1931-36 and (ii) Banaras 
Hindu University. 1939--48; Indian Ambassador Extraordinary 
and Minister Plenipotentiary to U.S.S.R. , 1949-52; PresidenV 
Chairman. (i) Indian Philosophical Congress, 1927 and 1950, 
(ii) Ex90Jtive Board, UNESCO. 1948. (iii) University EfiJcation 
Commission. Government of India. 1948 .... 9, (iv) UNESCO 
General Conference, 1~S4 and 1958 and (v) Buddha 
Jayanti Committee. 1956; Author ott (i) Philosophy of 
Rabindranath Tagore. (ii) Reign of ~eligion in Contemporary 
Philosophy. (iii) Indian Philosophy 2 Vobl .• (iv) The Hindu VI8W 
of Ufe. (v) An IdeaUst View of Ure. (vi) East and West in 
Religion. (vii) KaJki or the Future of Civilisation. (viiij The 
Religion We Need. (ix) Gautama the Buddha. (x) Eastern 
Religions and Western Thought, (xi) Indla and China, (xii) 
Religion and Soclely, (xiII) Education, Politics and War. (xiv) 
Bhagavadgita. (JCV) Dhammapada. (xvi) 'The Principal 
Upanishads, (xvii) East and West: Some Relfections, (xviii) 
Recovery of FaIth, (xix) A SOurce Book 01 Indittn PhilosOphy, 
1957. (xx) The Brahma Sutra, (xxi) Occasional 'Speeches and 
Writings and (Jodi) Articles on Indian f>hilosophy in 
Encydopaedia Brilann!ca; Recipient of Sharat Ratna, 1954; 
Vice-President 01 India and 6x-<JlfiCJO Chairman, Rajya Sabha, 
13.5.19521012.5.1957 and 13.5.1 9571012.5.1962: prosiden! 
of India, 13.5.1962 to 12.5.1967: Oied. Obit. on 25.4.1975. 



Felicitations offered to 
Dr. Radhakrishnan on 
16 May 1952 

The Prime Mlnllter and Minister for Externa' Aftalra. Shrt 
JIIWIh8rl.1 Nehru: Sir, during the last two or three days we 
have been engaged on various ceremonials In this House and 
in the other House. Members have taken the pledges and oaths 
of service. 11 is right that we should go through these 
ceremonials ; they have a definite meaning. And now we start, 
in both these Houses, on our real wort. Bef0f'8 W8 do so, with 
your permission, Sir, I should like to say a faw words, not of 
congratulation to you on OCOJpying this high office, but rather or 
congratulation to the House that we have the privilege of having 
you here to guide the deliberations of this House as well as, if I 
may say so, to help us in a multitude of ways in another high 
capacity. 

We are both old and new in this country and in these 
Legislatures. We havB. I suppose, some fund of old 8l1lp8rience 
and wisdom. if not In each individual. at least In the corporate 
sense. Nevartheleas we face new situations and new problems, 
and the world itsetf rapkjly changes, and It Is not an easy 
matter to keep pace with those changing events either in our 
own country Of in the workI. At IUCh _ moment one requirH 
many things. One requires some roots In our andent wlsdom 
and experience of a race through thousands of years; one 
require. at leut as much a certain capacity to understand thl, 
changing workl, to understand its new problems, to adapt 
ourselves to them: in other words, to Interpret the fundamentals 
of wisdom In _ new environment and for the new demands of 
tho sHualion. I doubt n one can easily think 01 any other 

individual who combines those two great qualities in himself 
~re than you do, Sir, because you bring to this great task an 
Intimate knowledge of the wisdom of our race or the 
accumulated experience of our race--eaJl it what you' will. You 
bring also an intimate knowledge of the modem world and its 
movements and its problems. 

You have OCQJpted high positions in many fiekfs . You are an 
educationist; you are a philosopher; and you have been, 
r~dy: a diplomat; and in that particular position also you 
~lStingUlShed yourself and did great 5eMce to this country, and, 
if I may say so, you conbibuted somewhat to that vast Pfoblem 
of today, perhaps the overriding probfem or today-the 
maintenance of peace in the world. 

Therefore, Sir, you come 10 us with this background and 
experience and insight and knowledge of affairs in the East and 
the West, in the past and the present, and with some vision of 
the future, and I do not think our country could have been more 
fo:rtunate than to have you in this high position. Therefore, I beg 
~ ~I respect to congratulate you on having come to this high 
positIOn, and to congratulate this House and Parliament in 

~:r~ the country thai we have the prtvilege of having 

Shrt P. Sund_ ... yy_: Mr. Chairman, we on behalf of the 
Communist Party of India who have been elected by the 
representatives of the people in the State Assemblies and who 
are Pfesent here cxmgratulate you. We. are glad thai you are 
OCCUpying this Chair, because you have won the confidence 01 
not only the Congress Party but of all other democratic parties 
in the country, which has been shown in your· unanimous 
electJon as the VIc&-Presldenl or India. We have befn foIlowfng 
your multifariOUI activities in the interests of the couhtry, first as 
an educationist _nd philoaophar, and later as the Ambassador 
of India In the SoWet Union, our great neighbour. We are glad 
that you represented our peopfe and our great country and 
explained to the whole world that we, Indian people, are for 
maintaining world peace. You have rendered a great service, 
and we feel P'easure and pride that you are pre$id~ over this 
House. W. hope .00 we are confident that you will .. that the 



deliberations of this House are conducted properly and the 
privileges ot this House are maintained. 

Shrl C. G. K. Reddy: Sir, I have the greatest pleasure In 
associating myself on behalf of the Socialist party with the 
sentiments that have been already expressed. I should have 
thought that it would not have been necessary to congratulate 
you because the whole country has in fact congratulated you in 
the sense that you have been elected to this high office 
unanimously. All the same, I should like to express on behaH of 
the Socialist Party our congratulations and we are aure that as 
the Chairman of this House, you will be able to-and I hope 
thai you wm-maintain the dignity of this House and control the 
deliberations in such a way that every section of opinion and 
every section of the Members present here would be able to 
expreSS themselves. so that this House would set standards of 
dignity and decorum. probably a little higher than those of the 
Lower House. 

Shr! B. C. Ghose: Sir, on behalf of the K.M.P. Party' I 
should like to associate myself fully with the glowing tribUtes 
that have been paid to you by the Prime Minister. You will 
permit me to recall with a thrill the occasion when as a student 
in the London University I had the privilege of hearing you in 
the London University where a large number of students 
attended and loudly applauded you. Coming from West Bengal 
I also take special pride in the fact that you were long 
associated with the Calcutta University 85 the Professor of 
Philosophy there It is extremely fortunate that we have you 
here as our presiding offICer, for, I am certain that we ,hall 
have )ustice with an even hand and that we shall carry on the 
deliberations 01 this House under conditions which would move 
justice and equity to every section 01 this House. 

Shrl H. D. Rajah: Sir, I am extremely happy that the 'Prime 
Minister has congratulated you today. The point is that we have 
been here for the last four days and you have been elected to 
this honoured place by a unanimous choice Inasmuch as the 
other partles In this country did not set up a candidate to 

oppose you. That itseH shows that the entire nation looks upon 
you, not as a party man, but as a custodian of the rights and 
interests of the people in the country. As a great philosopher 
who is truly Indian, whose outlook is Indian and who will 
conduct and gu~e ~s In the true Indian spirit, so that the people 
who speak multifarIOUS languages, who are of multifarious sub­
races, who are in every aspect Indian to the core and whose 
culture and civilisation are deep-rooted for centuties In this 
country, and as an honourable and great citizen of our country, 
we look to you to guide the deliberations of this House in the 
true Indian style and tradition. With these few words I 
congratulate you, Sir, on this high offICe to which you have 
been erected and I hope that you will mete out 'alrness and 
justice to all the Members of this House. 

Shrl S. Mahanty: Mr. Chairman, on behall of the Ganatantra 
Parishad may I join with others in paying my tributes for the 
high offICe that you have been elected to? May I say that in 
your achievements probably you are the nearest approximation 
to the Philosopher·King of Platonic ideal? To my reckoning, Sir. 
the sole purpose of this House is to bestow a certain amount of 
objective thought on the deliberations and legislations ot the 
House of Ina People, who beIng dIrectly elected, probably are 
subjectiv& 10 a greater extent and therefore to my mind, Sir, 
none could have been bener able than yolJr esteemed self to 
preside over the deliberations of this great House where 
Impassioned objectivity should be the guiding principle. With 
these humble words, Sir, I beg to reSume my seat. 

Jlln8b M. Muhammad 'Imall Saheb: Sir. on behalf pf the 
Muslim league Party I wish to say thai though 1 happen to be 
the only Member here of the Muslim league Party, my words 
are all the same as earnest as earnestness qan be in the 
matter of congratulating you. I have great pleasure in 
associating myself with the words of praise th~t have lallen 
from the mouths of the previous speakers. Sir, you as a great 
educationist, a philosopher and a diplomat, have rendered 
distinguished service outside the field of legislatures of the 
country and It Is really our great good fortune that we have 
been able to secure your h~h snoes In the field 01 

-Legislature, partlcufarty for guiding the deliberations of lhis 



august House. It is really congratulating ourselves, as was said 
by the honourable Prime Minister, and not so much a maHer of 
congratulating you. Sir, I join the others in the proud privilege of 
tendering our heartfelt praise to you and heartfelt thanks for 
securing your services for guiding the deliberations of this 
honourable House. 

Shrt S. aenerJ .. : On behalf of the Forward (Marxist) Bloc, I 
join my voice with the chorus of encomiums that have been 
showered upon you. Sir, congratulating you is superfluous. It is 
like painting a lily. You, Sir. are a philosopher and a statesman. 
You possess the wisdom of the past, the knowledge of the 
present and a vision of the future. We hope and trust that with 
that vision you will raise the dignity of this House before the 
world as it deserves and I am sure you will hold the balance 
even between all the parties and groups and the rights of the 
minorities will not be neglected at your hands. With these few 
words. I congratulate you once more and thereby congratulate 
ourselves. 

Shrt H. N. Kurwu: Mr. Chairman , the House is partiaJlarty 
fortunate in having you to guide its deliberations, for who could 
have believed a few months ago that roo would agree to 
occupy the position for which you have been unanimously 
chosen? Our Constitution provides for the election of a V.c. 
President and so seeks to resemble the COnstitution of the 
United Stales of America. But there is a vast difference 
between the position of the Vtce-P,esident in India and that of 
the Vtce-President In the United States. While In the United 
States the VICe· President may be called upon in an emergency 
to take the position 01 the President permanently, here the 
permanent work of the Vice-President is to be the Chairman of 
the Council of Stales and he will only inctdentally be called 
upon to act as the President of India for a short period. should 
an unfortunate emergency compel him to do so. Here he is the 
Chairman of the Council of States. II would be more correct to 
say that the position according to our Constitution is that the 
Chairman of the Council of States is asked to act as the 
President of India when that position falls vacant. In the United 
States, however. the Vice-President is asked to preside 
incidentally over the Senate. Your experience and Wisdom, I 

should have thought, would have been used for greater 
purposes more benefICial to the nation. We, however, are glad 
that a person of your eminence and 01 your ripe wiSdom has 
been chosen to guide us in the work that we shall be called 
upon to do. As the Prime Minister has said, you combine in 
yourself the best that the East and the West have to offer. We 
could not have made a better choice. I am, therefore, very glad 
that, although you will not have many opportunities of utilising 
your grasp of fundamental principles and your knowledge of the 
modem WOI1d for the good of the nation, a person of your 
exceptional qualifications Will guide us in the initial stages. I 
congratulate you also, Sir, on your modesty in .having agreed to 
act as the Chairman of this Council. 

Principlll o.vepr ... d GhOlh: Sir, I have much pleasure in 
a.ssodating myself with the very proper chorus of 
congratulations that have been showered upon you, and upon 
this great House on its great good fortune in having a man of 
your stature and calibre to guide its defiberations. 

Speaking on behalf of the Jana Sangha. an organization that 
cherishes the noble ideals of Indian culture, I welcome you all 
the more. Mr. Chairman. as our Vice-President, as you are in 
embodiment of Indian aJlture. We are on the thresho'd of a 
great era. But India stands at the present moment, despite the 
tradiUons of her hoary aJtture and civilization, In a state most 
perilous and dangerous. In fact, she is in danger of being swept 
off her feet by the impact of alien cries and crazes. In the midst 

~~ ~isn!~~Z ~~ :~i:i::~:t~nd~od:,y~:!r~~~: 
traditions, is a great solace and inspiration to us all. 

I hope, Sir, you Will not take it amiss if I sinke a more 
particularistic, or if I may say so, parochial 01 pn:Mncial note. I 
come from Bengal, and I make bold to say that if Madras 
claims you as her son. Bengal claims you as her foster-son. 
Mother Bengal is proud to have such a distinguished foster-son 
of hera in the present high position that you ha~ been called 
upon 10 occupy. The Calcut1a University to whid'l I haw the 
honour to belong looks upon you as one of its ornaments. In 
fact. up till now. whatever situation providence has called upon 



you to fill. there has been no situation that you filled but did not 
adorn; and I am sure and confident that the very exalted station 
that you have now been called upon to occupy will be no 
exception. 

May God shower His choicest blessings upon you. 

Shrl D. D. Halil: ·Mr. Chairman, I heartily congratulate you 
on your election to the VIC8-Presidentship of India by virtue of 
which you are at this time acting as Chairman of this House. 
Parsls are the smallest community in India. I, as a member of 
this community. feel great pleasure in congratulating you. I am 
sure your high education, great experience and charming 
behaviour will stand you in great stead In giving us the right 
lead to solve the problems with which this House may have to 
deal. Members of every community and sect will. I am sure, be 
equally treated by you and given full opportunities to express 
themselves before this House. With these words I again 
congratulate you. Sir. 

Or. Kind .. Nlg: With your permissk>n. Sir. I wish to say a 
few words. India is a country not belonging to any province. bul 
there is a greater India also. For the last quarter of a century, I 
wish to remind my honourable colleagues. that Or. 
Radhakrishnan has not belonged to any province or any 
particular country. He has passed through five continents. I 
bring this fact before my colleagues that there is a world 
outside. which is looking to our Legislature. because we have 
the great tradition of Mahatma Gandhi who belonged not only to 
India but also to the whole wor1d. The downtrodden minions 01 
the world. for whom Mahatma Gandhi laid down hi' ute. are 
looking to us. India possesses a great tradition which was 
admlrabty espoused by him in his lile time and Radhakrishnan 
presents a picture 01 Gandhi 10 this outside wor1d. 

oft'I14t 11m! """,, ..... .mo, "'* I'M .... >WI ~ .... ~ _ 
.:t alitll omtt~ t. ~ OR:'" -" ~ .....,-..;" omt~.:t 
,.... __ "" .. ,...tl'ot"'~11I~.:t.,alf.:t.1I 
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fi\;;;JFt.JlRllt1O;1'I~ __ ~-...!lti!tsi\~ 
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Shrl P. c. 8M"J Deo: Sir. I rise to congratulate you 

again wfth all my heart on behalf of the Ganatantra 
Parishad. I have heard, Sir, both in tho Oxford University 
and in the Cambridge University the descrl>tion of the 
'Walking Encyclopaedia of Indian Philosophy" attrlbuted 10 
you. In my opinion n is a litIe which should justly belong to 
such • distinguished person as yourself who COI1'\bineI in 
himsetf the wisdom of the East and all the experience of 
the West In you we see today the embodiment 01 aD that 
is good. an that is just, all that is Impartial. It is my earnest 
hope that this august body wiN under your inspiration ... 
our philosophy translated Into true 11f., SO that In this greal 
Republic we shall truly see the rule of the people, for the 
people, by the people and so that the great maxlm of vox 
populi, vox Dei. ~ ~ ~.1{ ., (Awaze khalfc 
naqq., • ." khud.), ~ ~ (PancIImuI<h 
PSr8tn8Shw8ImUkham) will again be actHved truly in .. our 
lives. 

With these woros I elfer you, Sir, Iny heartiest 
c:ongraturationt. 

Dr. (ShrimIU) 5Mb! P.-manend: Sir, I do ,.,1 like to add 
anylhing 10 whal has been so eloquently e.pressed by the 
Prime Minister. I would just like to say what is in the minds of 
10 many, thai your n~ ~ of humility, ~ thould blow, 
as aomeone else has expreased. I would not congratula!. you. 
Sir, bocause I foel I Is ... who should be congralulahld. We 
who have come 10 this Howe have to bear in mind thai we 
Ihouldbyto ..... tho_bylOlho<_by 
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to .erve ourselves by securing aome offICe' and plaCM. We 
shou1d try to serve rather than try to see what percentag .. , 
what places as office-bearers, we get on diNer,nl committee •. 

Mr. Chaitmln: Members of the Council, I am greatly moved 
by the very generous wona used by the Prime Mtnlll.r and 
those who followed him and also by the cordial way In which 
the House received those wonfs. 

I belong to no party. and that meant I belong to every party 
In this House, It shall be my endeavour to uphold the tradiUona, 
the highest traditions. of parllamentaty democracy and act 
towards every party with faime55 and Impartiality, with il~wlll to 
none and good-will to all. 

A democracy Is distinguished by the protection h gives to 
minorilles. A democracy Is likely to degenerate Into a tyranny If 
it do •• not allow the opposition group. to criticl .. fairly. frHIy 
and frankly the policies of the Government. But It the same 
time minorities have also their responsibilities. While they have 
every right to criticise, their right of Cfitit.lsm should not 
degenerate Into wilful hampering and obsttUction 01 the work or 
Parliament. All groups, therefore, Mve tt\4Mr rightl. and Mve 
their responsibil itie • . And if we r~ni .. them and Kt In their 
spirit I have no doubt we will be able to build up great traditions 
for this Council of Stales, which will be helpful to all nctionl of 
the Council. 

Generally, In the rules, etc. that we have here, we take for 
our model the British Parliament and the conventions that have 
grown through centuries of parliamentary lif. In Or .. t Britain. 
But we have to adapt them to OUr needI. We have to recognise 
the growth 0' public opinion, we have to be aaoslttve to It and 
we must try to adapt tho .. convention. to our own needs. I 
remember a statement which Lord Balfour once made. that hell 
was probably a place where the only reading matter wu the tile 
of Han .. rdl We should not be bound down by everything that I, 
laid down In Hansard. We should use our IntelUgenee and try to 
develop traditions which are In consonance with our put and 
re.pon.lve to our need •. 

There Is a general Impression that this House cannot make 

11 

or unmake governments and, therefore, it Is a superfluous 
body. But there are tuncUona which. reviling chamber can 
Mil INIUully. Pa~lltnOnt Is not only a leglslatlva but • 
deliberative body. So III U Ita deliberative functions lie 
concerned it will be Of*' to UI to make wry vaJuab" 
contributions. and h will depend on our wor1< whether wo ~s1tIy 
or do not justily this twC>Chambef system which Is now an 
integral pat1 of our Constitution. So It Is • test to which we are 
submitted. We are lor the Ilrst tlmo starting. under the new 
parliamentary system, with a Second Chamber in the Centre, 
and we should try to do everything In our power to justify to the 
public 01 this country thet • Second Chamber Is .... ntlal to 
prevent halty legillation. W. .hould d!acoll with diapaaaion 
and detachment propoaal. put betor. u •. 

I do hope that we will all wo~ together InspIred by the one 
great Ideal of 8 beHer life and a richer lite for the ordinary 
poople of thll oountry, 



Felicitations offered to 
Dr. Radhakrishnan on 
13 May 1957 

The L •• d,r of the Hou .. , Shrl Oovlnd Ballabh Pant: Sir. ft It 
my privilege to tender very respectful and cordial leUdlatlons to 
you on your unopposed election u the Vloe.Pr8.!dent of India, 
on behalf 01 the Membera of thlt House and ,110 my own. You 
have filled this office with unique distinction, In 1ac1, you have 
shed lustre on every office occupIed by you. The mfllloni IMng 
In thl. country havI the benefit of your m~lowed and mature 
wisdOm and scholarshIp. You have Clrried to all pans 01 the 
globa tho ennobling "","ago 01 non-violence. tnlth. lollowshlp 
and friendliness on behalf of thlt ancient land. It I •• matter of 
legitimate pride to us that the deliberations or this House •• 
guided and regulated by you. You ha .... trNted avery Memt.r 
of this Hous. with tender conskleratlon and .vln affection. The 
p<oceedlngs 01 the House have been conduCled by you willi 
unarrlng dignity. grace, Imperturbable patience and, If I may .. y 
10, gentlene" . The rlghls and privileges 01 the Members of thI, 
House and 01 everyone of us are In your sal. keeping, and we 
could not have thought of I better Ind .. fir cu.todlan and 
guardian, I 1m conIJd.n~ that the proceeding. 01 Ihl. Hau .. wm 
bear your Impr.SI In the future I S IMy have don, In the put. It 
will be the unl nlmou. pray., 01 all 01 UI that you may be 
spared lor many years to come and that under your guidance 
thl. Hou •• may gain further strength and prove tqUal to the 
oonfldenc. thai hal bien repoHd In It and In III Memberl by 
the country, I, Sir, with great humility wish you and thlt Hou .. 
godapeod and ' UCCOII. 

12 

13 

Dr. R. B. Gour: Sir. on baha" ollho Communlsl PI11j(, I loin 
the honourable the Lead ... of the Hou .. In greeting yOO""u our 
Chairman again aher the last flv. y.ars, W. have also shared 
the benefit of your benevolence u the ChaIrman 01 this House, 

With these f.w wOrdl, I congratulate you again, 

tft>ton1m1m., ..,." .... "'.~"""'l,"I ...... "''''-.om ...... 4. """_t6<"'~""W!iI. ~.",.iI. 
omi ..... ~t-ot -t' 
1I1"1IR~nt"'~~.IIN..tI"" .. ~""'1iI!<II 

'If\'R'I1imt, ......... 1'! ~~ t-~"1" nflm_ t 
~ ...... ~~""""t, ......... ~1imt,.. .. ~~t 
~ .... n~t''''~ .. ~ .... _ .. oiI'"~1!'''' 
.. ""'" 1>11 t 1ft 1'11\ lIN "" .. to...,.m ..... 'fAA iI. 
""'" -... 'fAA iI . .m _. ~ iI- >1!I tal", ~ Il'I'lN 
~ ... iI,..~",_ ....... "'t-.m,,"1I'I 100, 1!011'1 ~ "" 
.. lIo1tliRl ... t~",c~.1Ito:..,.. ..... 1Il"'~ooi 
1I'Il'lI 'IRI." '"" t IQ .. "'" 1'! 'm'I" ""'"., ~ ~ 
........ ~ """ ........ .q!~ c ""'" ", ~ "' .. '" 
~!II;I", .. 1'II\" .. IlIoRt~tl~~.1III:,*_ 
_ ... fInI., ...... ri...A"' ..... floI .. ""',.., 
"'" 111 ........ out ~ 'fill' 1m\ \13" . ~ .. , 

... fInI . ....... _ ...... 'IRI."""' . . ... lAI'l~ .. 
oil lIfIq ... p" • '" 1'11\ ~. 1'11\ t>I • IIIiI "" 11'1 ~.' 
~1'I"""~QJ·,. .......... """' .... ,t' 
5hrl V. K. Dhlgo: Sir. on behalf 01 myse" and the Democra· 

tie Party In thll HOUII, I join with the L .. c* 01 the Hou .. and 
the other frllnels here In oNe ring lellcltatlons 10 you 'or h(lvlng 
been ,Iected unconilltid 10 Ihll high oHIct. Amonglt other 
thing. that I hive felt moltly, I would lay that you II the 
Chairman of thl House nav ... allowed anyone In the OppoalbOn 
10 IHI lhal you hav, been partial In Iny wlY Ii'! the matter of 
giving the rulingl, We will be malntllne:d and that we need not 
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be afraid of anything . Yoo have in this House lent charm, grace 
and cJgnity on very many ()CICUions. Your sense of humour 
sometimes-probably many times-had dlssotved many an 
intricate position here. Sir, I am confident and we, being in the 
Opposition. teel secure that our rights and privileges will be 
completely protected by you. 

Once again. I congratulate you. 

tft1I1It1lltntf.l>Tq,!II'!i, -m.:.~"""'D~ alRilomlll:'< .......... ,.".""'11_ ....,lI...m.-.of~.t<A..ftwm 
~5lI .... l'41tl(ltr!ll'!i, ... 1t-iI~. _1'!~"".""""~ 
.. ttt_-.f_IidioiI.:t""" .. ttt . ............... 
_.~ ..... _"'"'WI~iI"1"1t~tr1(o; 
"" ~ m " ""'" ri oil aIR " ...m WI " .-.of ~ tr 

Mr. Chelnn.n: Mr. Leader and friends, I am grateful to you 
'or your kind words about my oonduct as Chairman of this 
House. II I have been successful in that mattar. it is not due so 
much to me as to the CCH)J)8ration and goodwill and affection 
which have been extended to me by a/l Members of this House. 
It is quite true, being a smaller House, I know almost aU the 
Members, I know their pcuentage, surroundings, neighbourhood 
and other things and so they trust me and I trust them and that 
policy has wor1<ed lor the good behaviour of both the Chairman 
and the Members. 

I would like to extend a very hearty welcome to the new 
Member. who have been admitted today. They .r. men of 
great experience and wisdom, and they have come 10 us with 
stored-doubt that their contributions to our discussions will raise 
the level of our debate.. I have no objection to anybody 
crlticlslrig frankly and freely. Only I hope that they will do SO 
with charity to their opponents. So long as they do it. anybody 
has the right to express his opinions as strongly and as loudly 
as one wishes to do. 

In the present 8tate of our affaira, the work of our Parliament 
Is of great Importance. We have defined our Ideals. We are 
politically sovereign. We have the frameWOfk of a democratic 
Constitution. We have defined our goal ... toeiell't Of'dM. Wt 
hope to creale a new sodety. These are our Ideals. If they are 
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to become realities. certain conditions are required. We may, 
with pardonable and justifted pride. say that we have done 
lOme work. The Integration of States, the land refomls. the 
oonstruction 01 dams. hydrlHllactrfc projects. scientific 
laboratories and our efforts for peace in the intemalional world, 
ali theSe stand to our aedn. But we should also realise that we 
cannot afford to be smug and complacent We caMOt live in a 
wor1d of mak&-believe. As • peopfe we tend to deceive 
ourselves a great deal . h is necessary for us to note the 
warnings that have baan given to us, the demoralisation that 
has set in, which has come out in the recent electioM-tha 
caste spirit, the communal passions and the aale for power. 
personaJ ambitions, all those are ther • . We seam to be victims 
of too many small loyalties. 11 we are to realize our goal, we 
have to instiMe a search Into oursetves and realize that we are 
divided not by external forces but by our own inward nature. 
The call Is for an Improvement In the quality of ourselves. We 
need hard thinking and self-examination. That is what is 
necessary. The conditiona in the country cannot be allowed to 
drift. This Is the time fOf' dynamJc. vigOfOUS, courageous, 
imaginative leadership. If that Is not given In this period of five 
yoars. our position at the end will be worse than what it 
happens to be today. 

We are celebrating the Buddha Pumima todI"y. FOf 2,500 
years the Buddha has stood as an example or hUman nobility 
and mo<a1 purity. W. have to absorb tho lessons 01 his fifo and 
ad In an unsetfish manner, and try to promote the interests not 
01 OtJr partios but 01 OtJr people. I hope this Councif will 
contribute to the impro .... ment 01 the general situation by 
restoring standards and values In pubUc life. ~ you. 
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Felicitations offered to 
Dr. Zakir Husain on 
15 June 1962 

The Mlnlst.r 0' IrrlgatJo" and Power, Haflz Mohlmmad 
Ibrahim: Mr. Chairman, I heartily congratulate you on your 
elecUon as the Vice-President of India and as a corollary 10 
that, as the Chairman 01 this Hous.. Sir, the highest honour 
which this country can confer on any 01 Ita cftizetll I, the 
Preaidentahip and next to that i8 the V~Pr •• Id.ntahjp which 
this country has conferred on you because you are recognised 
by this country as a patriot, as a learned man, possessing 
abilities and efficiency of every kind, You had beGn most fit for 
the VICe-Presidenlship of this country and, thor.for., it elected 
you. I am going to quote a Persian proverb In this co~lon, I 
wiU translate it. There is a Persian proverb: 

"~"'~~J:a.. 
Riae ,eaches one who desarYes il, It just appliea to the election 
of our Chairman as the Vice-Pr.,Id."t of India. 

Si, . I can aay much about you but J do not want to take much 
time because ao many other honourable Membea,. of this 

r::~ ;0;:,: II:',! sa;'i:mea:~ ~t you. Therefore, Men), 
Flrst 01 all, I menUOn your career 0' studentshlp, how In the 

MAO. College where you were receiving education, you were 
,oapocted by all the .1udenta and by the .taIf becau .. of you, 
brilliance and ability that you exhlbtteclln various waya there u 
a .tudent. Atter that I come to a point which concerN more 
wlth your Hrvice to the country, I nwan your Hrvice In Jamie 
Millie, 11 I. 100 well known In the country thai In conaultatlon 
with Mahatma Gandhi during the freedom movement the 
InsUlution w~ .~od. which wu namod Jamta MIIII • • ;'hlch 
meant the Ur\4Verl.ty 0' the Nation. Fducation II Imparted there 
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on national lines, I am mentioning that because of ·one thing. 
The pay 0' the staff there was very low. The staff could not 
meet both ~ with the plary which they UHd to get. 
Anyone who used 10 go to .. rve there had to make a 
sacrifICe and had to court Inconveniences of life and you, Sir. 
accepted to be the Head of that il"lltiMlon, You .. rved there 
as the Shelkhul Jamla. The Vice-Chencellor or the Chancellor 
was called the Sheikhul Jamla. There you spent years and 
years and you made 80 many improwmenta. You introduced 
SO many branches or leaching there and at the same time 
you provided a very nice building for it which 1s 
exlatlng--whlch la a very splendid buikfing-in Okhla. I have 
seen that so many lImes. So, for the sake of the country you 
adopled and accepted a IIf. of sacrifice and you wor1<od 
there hard not tor good money, not for any high aalary but 
only for the me of tho country. Afte, that you became the 
Vic»Chancellor of the Aligarh University. There also you 
rendered a very splendid service to that University. rhere 
were so many dmlcultJes and so many problems which 
required lOIuti9l"11. wise lOIutions and you were able to meet 
every situation which arose there, Yw enlarged the sc:ope of 
the University by adding so many things to n fO( the purpose 
of ilducation; 8110 10 many buikting. were constructed there 
during your Vk»-Chanoellorshlp. 

Then I go further and say a few words about your GoV8f­

r'IOfship In Bihat. Per.onalty I have no experience but from 
your exa~1e I came to know thai Governors also can make 
themsel've. very popular among the public. For the f .... tlime I 
noticed this In your case. What I heard from Ihs members of 
the Government of Bihar and also from the melnbers of the 
public w .... ry good obout you. Thoy .. Id: ·Hp _ ... od 
such I good repu!alton. h. Is very popular. he I, 10""" by 
them for hi. character and abllity and for thf manner In 
which M conduct.d hlm.-,f there u a Governor. etc,· laIlIy 
I attended a meeting here which was held In Deihl In wtIIch 
all the elhart. who are reskling in Deihl were collected and I 
we. Invited there, There the 1P"ChI' Wef'e made both by 
the Chief Mlnlst., Ind by the members of lilt public. On 
hearing tho.. .flHChe" I formed the opinion that probably 
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no Governor might have been so popular and so beloved 10 Ole 
people as yourself. This much about the Bihar Governorship. 

Now about the Chairmanship of this House. This Is a House 
which i, • very digniflGd House. It serve. and perlorma very 
elaborate duties and It has Its own tradltlona, practlce$, rules 
and regulations and , hope you will maintain them and I hope 
you will make such edditions .. may be more uaeful for the 
purposes for which this House exists. With these words I 
conclude. 

Shrl Bhupesh Guptl; I associate myself with the sanUments 
just expressed by the Leader of the House In welcoming you 
here amongst us as the Chairman 0' this House. K wu • 
matter of great satisfaction and encouragement for us when we 
saw thai you had been nominated for eledion .. the V~ 
President of the country. We felt that It was Important In more 
ways than one. Alter all, in the presentation 01 the State and its 
structure and ill high office. to the world, we make our .. tv .. 
lelt and understood. In a country Ilk. ours where there are, U 
we art! tOld. majority and minority communities. we want to 
uphold this .ymbol 01 unity in every sphere of lile. You, Sir. 
come here as the symbol or such unity. I need not mention 
about your past illustrious career. II Is well known to the 
country. You have been • gre.t educationist and achoIat, an 
educationist born not out 01 the rtch but out 01 the poverty. 
strld<en people and In you !he dOwrl-~odden 01 the society lias 
expressed that it i. in a position to produce IUch men of 
scholarship and learnIng even In circumstances that are not 
YOIY congenial. These high ~aditions 01 !he poopte you yourutl 
catried forward when you , on the Idvioe of Mahalm8 Gandhi, 
took charge 01 a national institution In our country. That II your 
creation, and thai Is a Iribute to your dedicated .8tVice to our 
nallon, to that institution 01 learning and to education. 

We have known you , Sir, not only .. a ICholat but alao .. a 
great paltlo! and It la no small task on the pan 01 a parton In 
such a poSition to Plesent himself u an active patriot while 
engaged in certeln other lielde of activity which do not directly 
bear on pollUcal maU.rs. Therefor., In you, Sir, Is blinded 
llamlng patriotism and high ICholatahlp, So we er. pa'rtJaJlarty 
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happy to have you here becausa I think we shall get the 
radiation of those tine and excellent traditions 01 mind and heart 
in the functioning of this Hou.e. 

Again. Sir. you are slepping Inlo a situation which for the past 
ten ye.,.. hal been adorned by one distinguished son of India 
who today, by the will 01 the people happens to be the 
President 01 this country. He has lelt us. no doubt, but he has 
left here certain excellent tradition. 01 good humour, wisdom, 
tolerance and democratic orientation, and above al" regard lor 
the parties 01 the opposition. I am sure. Sir, as you step into his 
shoes and assume the responsibitity bequeathed to you by your 
predecessor, you witt be flving up not Only to those traditlons 
but as always dynamic personalities do, carry forward and 
enrich thon traditions. That Is what we expect of you . 

On our p.art, Sir, we extend to you 1M tullest measure of 
cooperation. II Is a matter 01 joy lor us and also a linle token of 
love from our Side towards you that you have come to occ:upy 
this high office almost afte, a unanimous choice In the country. 
All the opposition parties which are sitting here supported your 
candidature, and If I may say so on behalf 01 one 01 the leading 
parties 01 the opposition. W8 felt so happy when your name was 
being discussed as one of the probable candidates lor the Vic ... 
PresidenlShlp. We made known to those concerned. ~t If you 
were nominated we would be whole heartedty SUpporting you. 
Naturally we are particularly glad to have you here amongst us. 

Sir, I do not wi.h to say much now. I again join others in 
welComing you to this House. Thll House oc:cuple.: an Impor. 
tant position and we. Sir. do not 00 by the maitHtalen 
procedura. of May'. Parliamentary Practice. W. a,. a dynamic 
IOClety and we have Inherited certain nobel tradltl~s 01 our 
people. We. Sir. wish to shape our democracy aCCOidi~ to. !hi 
genius 01 our people and bring our parliamentary InatitutiOnl 
close to their .trlvlngs and aspirations and the general de~ 
cratlc traditions 01 the masses. In that task. Sir-and It Is no 
.mall taak-I hope, Sir, you will be a CfMtive iNlNmant 
towards the fulfilment of the aspirations and desires 01 the 
people and eapectalions on it*r part. In this HouM. 



22 

This is all I wish 10 say. Once again, r congratulate you on 
your assumption 01 this high onlce and 1 hope what W8 have 
lost here will never be miaaed, because you shall fill In the gap 
and carry forward the torch that has come In your hands, In the 
interest of democracy and in the interest of our people. Thank 
you. 

oft*"1R"I~, ....-I!qlPil'!1!l., ....... 1'IiI"' ......... 
tfIIoall...mfl~_tl~ ....... "'1m!.~_t 
m~"''''~t .t""'1m!om;~""'tl ~ .. ""'" 11'.""'_"' .......... « oII. ... ~ ..... t.mom;"'" 
~'" .... o;R .. .m ... lIfIl!H .......... tl ~ IlR$ 
~"'olIf'l'll""""". oII.'olIf""""""t, ..... """"_t 
nA; ... 111<11 «t.m ...u"""o;R~. ~_-.Iltflloa" ..... 

"" <II " 
~ ~'1,'1"""'~'""t, .m .... 1fi(...m1'ft!ll 'fm'7'l ~,"", 

...... ".._~oiItRmll...m~1IIItRm", ...... 
1t'I<II""1" ",,-, ~"1""" l1li t 011.1'111'1 l1I$l!tlI.m 
OIJ'I"..mtl ..... a, .. ~~lI ..... lI~_"'toll. 
...ma,~~ftI .. -.Il"'_llIII'If ... ""'"""".IlR""" 
~ ... oftt 011.", ft.1!oR ... ..tI< ttlo!ln! ... ,,~ftI"' ... 
_l1iR~ ..m""."""","" ~""-.Il"""""", "" 
... ,,_ .. '" m1'l1fi(<<t, _-.Il.l'lR1I1'I~1fi(<< 
t. ... _oiI1'IR'IoiI_m~._..,o;R~" 
..... ""_"""'.m"'_""""'111111; ... """ ....... " 
..... 1\1 

1Il\ ... ~ .... t , f'nR'I '*" "'" ~ ... ...m~ ~ """' .. "" ... 
«tlllR$ """"..,..(; ~,..R",,, \," ~lJl"R ........ ,"",. 

...m ""' ....... ,"", '" ~.q\ ~tt, '" \1t t lIiIom; '01'1 
•• H~oft_~.m.~OIJ'I"..mHr,~ __ ~ 
O!R1II~lI~'IIm .... , ....... _~toll.~ .. t'iI'! 
~0IJ'I"..mttlo ... ~_ .... ~"'qtil .. 1'IiI~ 
- .. _~_~~.atl'*" ... """~ __ ~ 
.... -1"011\ ~ 1\, ..... ~ ...... ",m ... q WI,"'''''''''' 
1IIOO1I.~ ___ """_.~_, _IImn-. .. 
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olIf_""'~tl ...... _1OR'\...,,0IJ'I"~1fi(""'t_ 
1'IfOI!<.t'iI'! 0IJ'I"..mtI4,qt .... -\10; "", ... m... 
~~.m_'ll'f~"... ...... lIan1I4'11'f~~I .... 
"'"'~, ..... _""tl"!" .. """'"''I'II"'~t, "1''""' 
........."'~t."1" .. m...ttl~_ .. _1I'lI 
....~~011."!"""'''''''''''' .. ''"''''_ ...... '''''a, .. 
....... ...m a, 0'1 ~ ~ 3lftllWlI 

ftI .. 11mft~ ....... ~~"~" ..... _,,,tl 
;w1'!3l .. OIJ'I"t ~ ftmn.lI!1I~lI!1I'" ~~t.m 
....... tltlo.t .. >R'II'<If .. ""''''''IiI_1ItiI~ .. 
"",o;w.,.l\-.Il_ oft ... H", .... a, .. ~ ""'" ......... 
• ....:! .... 1I'flI"""""""'4""""t' ftri;""""'l""', ilI'I't. 
'l""" ...t ~ om "" iI'\ ",,"I ....... """ _ oft " ....... 
~I.m~""""t~....:! __ ~t.m~~"'i\~ 
om; 10ft! -. ... toll. ..... """" .... 1,1 

om; 111\ ~_a, .. .m!" _ , .... 'l!IAs"'~ ....... 
oiI'J1i'RII!MI __ om;""~~t.m"1"5"!1l''' 
""""~tl~",....:r."",~ ..... "",,, .... t.m..tl< 
.... 1,tIo"'''''' ..... _ .. __ 1IIItRmll ... ''' ... 
-.Il~~oII.~.mI ... lI __ ~t~""' ..... .. 
""'" 1lR$""'~_"", ........... 'Il''''''''~11'..., 
.-~""'!fI''''''''_t' 

Shrl Dahyabhll V. Pltel; Mr. Chairman. I rise 0 associate 
myself with the remarb of the prevk>us speaXefs. You have 
come, Sir. to this House with an illustrioUs career behind you . 
You weTe in the for.front of the struggle for indepeQdence. You 
were known for your OUlatanding nationalist anitude fOf which 
you, like many olher palriots In this country. have had to suffer. 
You have come he,. aft.r having accomplished many I~sk~ . 
both In the sphere 01 education and In the political life of this 
country. You are no stranger 10 this House. YOAJ have ~n 
here btfore and compared to you,self I am a newoom8r 10 thIS 
House and a. one who $its in the OpposItion I will hava 10 ask 
for your Indulgence and your kindness al all parties in the 
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Opposition will. be~u8e. II democracy Is to progress In this 
country. it " the Chal, thll will hive to I.feguard In. rights. the 
privileges 01 the par1le, which are aman.r In number, of the 
voice thai Is leeble and ia likely to be drowned in thl •• a 01 the 
number. that ,lion the maJority ,Id • . Sir. w. look forwlrd with 
land hopes to you and w. hope thai the tradition, 'aid down In 
this House by your IIluslrlous predecessor will receive the same 
consideration and will be cherished In the same manne' by you 
and thai the dehberalloflS 01 this House will be carried on In the 
same way. We hope, Sir. thai under your Chalrmanahlp, the 
Oppoaillon will be .ble to make III vo~ f.11 perhaps • litlle 
mor • . II has become the tendency 01 latl that cenaln manera 01 
procedure thai are available under the COntlltuUon. oppor· 
tuniUI' 01 speaking. have faUen into disuse. We hopei. Sir. 10 

. see lhal lhey will be used more and more and thai you will give 
us encouragement In uSing them during your lime. 

oft ~ • .,. tmmI\, """'" 'III . ..... "..,.., .. ~ ....., • 

-- .... t ' 
I\IOm .. .....,.~..-R ....... .:I ••• """"'.MI~. 

*-"'l'I .~I!m """..-R.m """'" .. ""'" ~"' .. '" 
.... 1IoIit""''*'' .. _''''''''o\':\....Rf.!ooz~'1'' ~"""~bo 
""""""'1.'" ~"'UP""""""'""I""'''''''''' ..-R"_ 
-~~~ .... ~.~"'amII ... ..,.r ... '""""" 
>fill up """" 'IIt<o;..:I .. t..;lf. ;mIt ....... 1iPn:R 1'1 ~ h 
~t'I..R~_I'" 

""~~.:I .... ~ ... "'t..~ __ .:1.",....,~ .. ... -t...,." .... ". ........ ". ........ ~.""' .. 
wn·1lI·onlI"JlI1tI"'.mt..~~ ... .:I"""' ... 
,.tllmo'lom.""'"~~_.~.IIoIit .... _". 
ml oftI..-R.m lI1I!IfI • .mt 'fill fI '" """"""""'. om! '" 
...,_"'"'tl"""f'1!l~""~. __ .~.~ 

...... """"'" 1'1 """ 11m m.. "" ....... .:1 "'" 
'" 111:". "u".""~lil fllvmt r.. .. 'Il"m(~ >fill ... 

Mt ...... ~~oftI'IMoftI~II3"""""'~~ I'I'I' 
.. """ ~~""'T"' .... tr.. .... "'oftI .. ..,.jI"""' ... 
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...... ,1111:.,.,. ... ...t ..... t...:1 ..... >if .. _ .""""" .. 

oftI ........ "'..:."''''''' ........ ,'''''IIoIit .......... ''''"'' .. iIftw_ml oftI""""'<II. "' .... IIoIit"'amII>lI< ..... ..e 
~ fltorlIt,.", ",","'" t . ....R ",.m 'f'l ""'"' .. 
...... "tl....R"' .... I\ooIfIm ... ~....R". . ... .m'" 'C!..--.,. oftI"'''' ...... >MtI~1t.llC\1'!IlI ..... tl 

Shrl Sudhlr Gholh: Mr. Chairman. may I. In the name 01 the 
IndepencMnt Member, 01 !hI, HOUle. pay my respects to you 
on toIning our family? This House. Mr. ChaIrman, is very much 
of a family In apit' of political dlffer,ncoa between pollhcai 
parties and groupa. Your predeceSsor was very much a father 
of thtt family and I 1m conlidentthat you 100, Sir, will OCOJpy in 
lhe hearta of the Membt ... of !hla Hou .. the .. me place and I 
am aur, you will rec:elve from the Members 01 this House the 
aame rupeet and affection Ind c:o-operatlon as your predeces· 
IOf did. 1 have had the opportunity 01 knowing you, Sir, In the 
put ... person ck)H to M.hatm. G.ndhl. It 'I good to h ..... 
aa the held of thla f.mlly • man who .nJoyed the Wit and 
confidence of the Father 01 the Nation. 

"' • ....nnftftlw"""", ..... ~ ... ·""'·~ ... ~~ 
1111: illI """"". oII~~,.~ '" ~I_ ~.m ",iIoI;". 
_,I!mft'l..-~ ..... w4\~ .... "."",,~t...~ 
~ ~ ,"", .... ft'l '" .rlf .. _ OJ""'.""'" '!II ""'llJI1'I 
1"'~"'t.. .. __ t. 1'!IlI-11I'fI,.".t fll1l'll'" 
d · .... hIf tot tl ..._'I""'.""'"' ........ ~ • .wt ... """. 
.".... ~ ~ 11 tl 111111" ....... """" tl _ .. "' .. 
""".~ .............. ~"' ..... ""'"'''' .... ''' ... " ..... ... ~m .. ~,... ~ oiI,......R ""I" ".t", """ ~"..m 
..... 'If', 

.... ~ .. t ...... .m~ ... .mtl,.~""'''''' ... 
_"""""iI'1"--~PI~ ~~ ... 
,.... ..... ritoftl~~ ..... ""'oiI • .:I .. "~"" 
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""l."tl ..... ~, """1<'1 ........ *"" q\oil~_","" ~ 
~~*m'll\t~t"""_l" .. I 
1'!~i\ .... ~ t,...t 'l1I "" 1'\ 1'IIt ~ 11I ~ ..,IMI, 

1'IIt"'_tt;,q....,MI1'! __ ...m>ll'1ll ..... tl 

ReJkum.rl Amrlt K.ur: Mr. Chairman. I am very happy also 
to be privileged to join in the chorus of welcome that has been 
showered on you and quite rightly too this moming. I have had 
the privilege 01 your friendship 'Of many years. I was with you 
8S a member of the Indian Delegation to UNESCO on two 
occasions and I well remember the impression your personality. 
your learning and your oratory made on all the foreign 
delegates assembled there. Later I had the privUege of worttlng 
with you on the Hindustani Talimi Sangh, which Gandhiji 
actually left in your hands because he had the utmost reliance 
and 'alth in you , not only as an educationist but also as a man 
who had sacriticed for India, who loved India and who could 
truly speak fOr the poor masses of our country for whom 
education was SO necessary. Sir. you come to this House 
having the affection of all of us and the respect of aU of us. We 
will, I am sure, give you the fullest co-operation and we know 
that the dignity and honour of this honourable House will always 
be safe in your hands. 

Prof. A. R. Wadle: Mr. Chairman, whether as a nominated 
Member or as an educationist or as an independent M.mber of 
this House, may I add rrry humble ... oice to the warm welcom. 
that has been accorded to you on your alectlon as the 
Chairman of Rajya Sabha. I ha .... had the privilege of knowing 
you for a number 01 years and I ha ... e always lollow~ your 
career as an .ducationlst and as a public man with .... ry ~ III 
imer.st and w.th ... ery great admiratIon. I know that you I ~ .... 

been taking B ... ery I.ading part In the public life. You ha .... 
nav.r been a mere politician. You have been a great patriot 
and you have served your country well. To u .. an old Roman 
expression, · You have deserved well of the Republic: Now, 
you are entering upon a distinguished office and I am perfectly 
certain It}at you will follow in the lootst.ps of your dillinguilhed 
predecessor, who added to the dignity of your office as well as 
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to the dignity of this House. May I wish you a very happy period 
of your Chairmanship? 

Mr .. Chairman: Mr. leader and friends, how can I ever 
adequately thank you for the most generous words in which you 
ha .... welc:omed me. I am deeply moved e ... en to the point of 
embarrassment I am embarrassed for I am not at all sure that I 
deserve all the adjecti .... s you ha ... e in your affectionate 
generosity show.red on m.. I wish I had deserved at least 
some of them. I am afraid there is not enough time lett to me to 
set about deserving them and yet I promise I shall try. The 
embarrassment is also due to the fact that I ha ... e been elected 
to occupy a Chair which was for th. last t.n years, since the 
Inc~tlon of this House, adorned by one ot the greatest sons of 
India, our present President. My feelings at being asked to 
oocupy the Chair can well be imagined. I can hope to maintain 
the traditions established during his stewardship ot the Sabha 
only by your acti .... goodwill and co-operation and I hope and 
trust that these will not be d.nied to me. 

I wonder ff I should not tell you that when I first came to know 
ot it, I was greatly surprised that I was being considered for this 
high offICe at all and I could not easily convince mysetf of the 
reasons why. But the thousands of tetters and t.legrams of 
congratulation which I received after my election seemed to 
give me a due, for. a disproportionat.1y large percentage of 
these ktn8fS cem. from teachers, teachers of prImary schools 
In remote comers of the country, teachers ot high IChools and 
teachers in the Universities. They all seemed 10 let! me that I 
was c:onsidered worthy of this honour on account my close 
invo/vement In educational work, and the sigOlficant. that our 
people rightty appear to attach to education i~ their lite. 
Education. indeed. Is the hte-brealh of our democratIC hie. A 
peopte as old and as young as ours can Just.nably look upon 
education as the chief formative torce of their life, for it Is 
education that can critically appraise our great heritage, disting­
uish between the h.ritag. that helps and the heritage that 
hampers; preserve the one and discard the other .• is educa­
tion, again, that can gr ... e us a common .... slon of the future we 
are striving to faShion and generate in us the Intellectual and 
moral .nergy to fashIon it. Educahon alone can preserve the 
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old values worth preserving. Education alone can give liS. f'l8w 
values worth striving for. This conception of the role of 
education in our life partly explains to me why you have chosen 
to elect a person who has so tar done nothing more important 
than the work of a school teacher, as the Vice·President of 
India and the ex-ofticio Chairman of the Rajya Sabha. And in 
spite of a painfully vivid consciousness of my own personal 
limitations. I rejoice at this, my people's estimate of the role of 
education in national liIe. 

But in a developing democratic society. the wont of eduction 
is not conhned to its schools, colleges and universities. All the 
institutions of public life are potent agencies of education. 
Among these the highest place naturally goes to the Houses of 
Parliament. These set the aims of national life and prescribe its 
procedures. A tw~fold influence Is demanded 01 Ihem--a tolal 
commitment to a future worthy 01 a great people and a 
relentlessly objective appraisal of the appropriate means of 
anaining it. The first gives a unity of national purpose, the 
second a healthy variety of opinion regarding the methods of its 
attainment The unity of national purpose makes the diversity of 
opinion regarding means a blessing. The differences of view 
between the Government and the Opposition are manifestations 
of lhis blessing and should, therefore, be welcome. I hope and 
trust that we in this House will be as tolerant of divergent views 
as we have always been. We should be as objective in our 
intellectual assessment as ever possibkt and that we should 
give to those not 01 our way 01 thinkIng the respect that all 
honest opinion demands and deserves. Discussion. criticism 
and persuasion, are the essence of the parhamentary process 
and I am confident that this House will contmue to demonstrate 
this unmistakably. The quality of our dIscussions, the fruItful­
ness of our deliberations, WIll be the measure of our contribu­
lion to national hIe and I am sure iI WIll be a decidedly 
Significant contribution. 

I pledge myself to leave nothing undone to help you make 
that contrii?Ution. I pledge myself to utter lairnNs and impartial­
ity . I pledge myself to give to the Government every opportun­
ity to explain and elucidate its measures. I pledge myself to 
secure for the OpPOSItion due lalltucle to crillclse them. and I 
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promise mysetf by doing this to ensure, With your goodwill and 
co-operation. a standard of discussion and debate conduded 
with decorum and dignity, which would contribute signiflCantty to 
the attainment of the objective dear to all of us aJik&-the 
building up of our country as the home of a free people, safe 
against material want and striving towards moral excellence in a 
world free of fear and suspicion and distrust, a world of peace 
and goodwill. 

I thank you once again for your most generous words of 
felicitation. 
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Pantutu; b. August 10, 1894; m. Shrim'lt S.ras..,.thi Bar Gin , 
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193-4-37 and (II) Madr •• legialatlve A •• llmbl)'. 1937-39 and 
1946"'"'7; Minister. holding portfolios 0' Labour, Industries, 
Cooperation and Commerce. Government ot Madras. 1937-39 
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Member, Lok Saoha, 1952-57; Union Minister 01 labour, 
1952-54; Governor. (I) Unar Pradesh, 1957-60, (U) Kerala , 
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Felicitations offered to 
Shri Varahagiri Venkata Giri on 
22 May 1967 / 

• The Prfme Minister, Shrlmatl Indira Gandhi: Mr. Chairman, 
Sir, may I, on behalf of air of us, extend a hearty welcome to 
you? In your case, Sir. it is really a question of welcoming you 
back 10 the precincts of Parliament. You are no stranger to this 
building, having had a long and distinguished career, a par­
liamentary career, yourself. With your rich and varied back­
ground as one of or leading freedom fighters, a veleran labour 
leader, a Minister, a Governor and an elder statesman in the 
post-Independence years, you will no doubt bring to bear on 
your high and exalted offICe the valuable experience of a long 
and dedicated political career. We look forward to your wise 
guidance in the conduct of the deliberations of this House. 

I should like to take this opportunity, on behalf of the 
Govemment, to assure you. Sir, that you will at all times have 
our fullest support and co-operation in your task and of up­
holding the dignity of this august House. its privileges and the 
privileges of each of the honourable Members her • . 

Once again, I welcome you most heartlty. 

Shrl Oahyabha' V. Patel : Mr. Chairman, Sir, on behalf of my 
group, myself, and I believe, the other friends in the Opposition, 
I have great pleasure in associating myself with the remarkt 
that have tallen from the lips of the Prime Mlnltler. You ere no 
stranger to Parliament. You come here aner a very disting­
uished career, beginning with your life a. one of the larliest 
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freedom tighters. then as a MInister In the Government of 
Madras during the early days when we still were under the 
British rule and then later on , as Minister in the Government of 
India; you have also served the Government of India wit'l 
distinction abroad as High Commissioner in Ceylon; you have 
also represented this country at international labour con­
ferences. You have atways brought distinction to yourself as 
one who has spoken tor the down-trodden. for the poorer 
classes of this country. May we expect, Sir. that during your 
regIme, not only the down-trodden, but the neglected ~r 01 
this House will also receive Its due attenbon and that we wIn not 
suffer from any disabilities that we used to during your 
predecessor's lime? 

Shrl Bhupeah Gupta: Mr. Chairman. Sir. it is a great 
privilege and pleasure tOf' me to welcome you 10 this House. I 
belong to what you may call the superannuated category of 
parliamentarians since independence. Yet, we do not retire as 
many others In high places do not retire . But. Sir, one ~ht 
comes to me as I welcome you. Although you are the nominee 
of a particular party. we have known you in certain other 
capacity and situation. How could I forget that soma yea~ ago 
you , on a question of principle of the Bank Award. restgned 
from the Government and Identified yourself with the interests 
of those struggling bankmen?1 also recall the day, immediatety 
after your resignation, when we two appeared on the same 
platform to speak to the bankmen. Then, Sir, the parting of ~ 
ways took place-you went in one dIrectIOn after that meeting 
and I continued in my direction. Now, wa hava a.embled here 
again. 

Mr. Chairman, you have come to occupy this hi6h and au_~ust 
office at a crucial moment in our consl.;tutional and poIl~1 
history and I am sure that you are acutaly con~s ~f ' th~S 
formldabla lact of our political1if • . As you ara her. SIttIng In thiS 
House I am sure that you are awar. of the tact that this House 
which ''s supposed to be the representative of the Siale.s has 
acquired a certain anomalous character. For ... ample. In the 
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States, In eight States 01 India, today the party which is 
occupying the Treasury Benches is in the Opposition; we are 
on the Treasury Benches. ThIs Is the kind of dichotomy and 
dual POWEll In a constiMional set-up which has arisen. I 
mention this thIng because our function is to protect the 
interests 01 the States. We are specifically assigned the task 01 
looking after the interests of the Slates in terms 01 the 
Constitution. That is why the Council of States was created by 
the foundation of the Constltution. We have been functioning 
ever since. Today by the will of the people. the federal 
principles of our Constitution have come into play. Today, you 
have to find here, Mr. Chairman, the fulfitment 01 your high 
office in upholding the fundamental rights and the constitutional, 
pOlitical and legal privileges of the States in so far as the 
Centre·Stata relations are concerned. Here shall be hammered 
out in the course of the coming months and years, under your 
Chairmanship a certain thing which is new in our constitutional 
set-up, at least from the point of view 01 practical politics, 
namely, the Centre~Stale relations. I do hope, Mr. Chairman, 
thai under your guidance and leadership we shall succeed in 
fashioning, with our common effort, common endeavour and 
common wisdom, the proper fundamentals, the proper norms, 
fOf • federal set-up. 

Mr. Chairman, I am also very glad that you are here today 
because you had been identified with the working class 
movement in your limes. Today it is the working people who 
are coming al the top of the world. They are asserting 
themselves and without them nothing Is worth living for, nothing 
Is precious, nothing i. glorious, and that is why I welcome you. 
When I welcome you, I have these particular aspects in mind. 

Mr. Chairman, now I should like only to say one thing more 
here in Ihla connection and thai tS that you are undoubtedly In 
charge of the House. The dlgntty 01 the Chim Is of fundamental 
Importance, but dignity must baSe itself on the aflection of the 
people , love lor democracy and the passionate consideration 
for the norms of democracy, especially when the Oppotltion 
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which is morally powerlul but numerically weak has got to be 
defended against certain other things from certain other quar­
ters. Therefore, the dignity 01 the House, Mr. Chairman, I 
assure you, we are all Interested in maintaining, But the 
greatest dignity that man can ever show in our patI"mentBry 
career and otherwise--we have come to learn-is the dignity of 
the 50ve of the people, loyalty to the masses, and I do hope that 
under your Chairmanship, the word 'dignity' wiU acquire a new 
dynamic conception, a conception that will arouse interest in the 
masses, that will give them confidence, that wiD make itsetf fett 
In the day·to-day life of the people. Therefore, I assure you our 
fullest C(H)p8ration in enriching, enlargIng and giving a new 
context and meaning to the words 'dignity' and 'democracy'. 
We do hope that undef your guidance and leadersh~slnce 
you have come here and for the next five yea~e shall not 
only hold to what was good and decent in the past but being a 
ctynamk; society, we would like you to show the way how to go 
forward, how to combine the past with the Mure and how to 
blend into a common symphony the good traditions of the past 
Into the promises of the future. I do hope that in this .House 
under your guidance we shall be in 8 position to gIve B.n 
account of oursetves in the sense that we not onty k)ve what IS 

best In the present but we project oursetves into the future. 

I once 8galn wek:ome you on behatf of my party and I give 
you the fullest co-op8fation and I do hope that a response shall 
be coming. Before I sit down I wish you well in this office and I 
do hope under your leadership the 1ederaJ concepts of our 
Parliamentary democracy as well as fundamental fights, norms 
and privileges 01 the Members of the House and 01 the people 
outside win be enshrined never to be sullied by a ,party which 
does nol respect such things. 
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Shrt Hlren Ghoah: Mr. Chairman, Sir. on behalf of our party. 
I welcome you as the Chairman 01 our House. Perhaps it is the 
'irst time that a Chairman has come to occupy the Chair 
through a contest, since the Congress Party and we do not see 
eye to eye on all the Issues that face the country. However, we 
war. happy when you resigned from the Central Government 
on the issue 01 their doing injustice to the working class as a 
maHer 0' principle. But I would also say thai we were not happy 
when you did not allow the Keraia Stale Assembly to be 
convened. In future we should expect you as Chairman of the 
House to function In a way SO that we can approve a/l your 
actjons and think of you as guarding the interests of lhe 
Opposition. I would have been happy if I could say that the 
federal principle has come Inlo play. It is not so. But it is true 
that the battle has been joined thai the lederal principle should 
come irlto play and the ftghl will continue in future in all Its 
aspects. In this connection, I would naturally expect you to see 
that the interests of the Slates ate properly guarded by the 
House. I consider dignity and decorum is that which can only 
rellect the hopes and aspirations 01 the down-trOdlen masses 
of India. Dignity and decorum IS not just bourgeoi s words to 
embellish the present system. So I would also fsk you to 
temember these thIngs when guarding the dignity and decorum 
of the House. We have seen a systematIC sort of er6sion of the 
privileges of the Opposition. So we would expect you to guard 
the privileges 01 the OppoSition since, however weakly it may 
be, we hope to represent and do represent the wortdng class 
and the downtrodden masses of the country. With lhese lew 
WOrds, I welcome you as the Chairman 01 our HQuse. 

SM Chitto 8 .. u: Mr. Chalnnan, Sir, I join In lhe welcome 
thai it accorded to you. Atthough you have been elected on lhe 
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support of a political party. I hope and I am confident that from 
the moment you were elected to this exalted offICe; you have 
ceased to be a party man. On you rests the dignity and 
decorum of this House and it is the privilege for us to have you 
in the Chair. A brilliant leader of the national liberation move­
ment and organiser of the trade union movement in its 
formative period, you are well-acquainted and conversant with 
the trade union movement of this country. Not only that. the 
progressive and socialist thought of this country is familiar to 
you. Therefore. Mr. Chairman, we expect and hope that the 
hopes and aspirations which we want to reflect here should be 
properly heard by you and through your wise guidance, we will 
be able to discharge our responsibilities to the people. With 
these words, I welcome you in this House as Chairman. I would 
also say that the Centre-State felations have to be ,e-assessed 
and re-evaluated on the basis of the changed political context. I 
think under your guidance we shalt be able to re·assess and re­
evaluate the CentrfrState relations in the interest of the nation 
and the people 01 our country. 

Shrl B. D. Khobaragade: Mr. Chairman, Sir, I extend 8 

sincere and heart·felt welcome to you. You have a vivid 
experience of multifarious activities as you are interested in 
many spheres, You are a pioneer of the trade union movement 
in :his country, As SUch. you have dedicated the major pan of 
your life to the working classes and. therefore, you can justly be 
called the champion and guardian of the underdog. No doubt, 
you have been associated with Parliament for some time, But 
since then there has been a considerable change in the 
composition of Rawa Sabha. As there is a change In the 
political and social situation in the country, naturally there would 
be a reflection of that change in this House also. We believe in 
parliamentary democracy. My own opinion is that democracy 
cannot be successful until and unless there Is equality. social 
and economic, and there is justice, social and economic as 
welt. A5 you have been a champion of the downtrodden people, 
I hope that you wilt always strive to help the cause of the 
underdogs and whenever we try to raise issues of those 
people, we expect the full support and co-operation from you, 
Sir. on behalf of the Republican Party of India, I accord you a 
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welcome and t can assure you that we will ways extend 
our tull support and co-operation In maintaining the dignity 
and decorum of this august House. 

The Deputy ChalnMn': Mr. Chairman. Sir. I wish to offer 
my felicitations to you, You now come to the Chair as a 
veteran, You have been In this House and the other House. 
and you have had a brilliant record. and with the abundant 
experience and understanding of men and matters you would 
be able to steer the debates and the proceedings of this 
House very diligentty and to the satisfaction especially of the 
Opposition. There will be many probkMns, bettles fought 
Inside your chamber and on the floOl'. Passions will rise; 
reason will sag, and then YOU. as a veteran, will steer the 
deliberations of this House to the shores of calm and reason 
and peace. Again I wish you well. 
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Mr. Chairman: Comrades and colleagues, I am extremely 
grateful to honourable Members 01 this House for their kind 
sentiments and I feel highly honoured. The encomiums you 
have showered on me, on the one hand, make me 
embarrassed and on the other plac9 a heavy responsibility on 
my shoulders. My illustrious predecessors who adorned this 
high office are men 01 great Intellectual attainments, known for 
their scholarship and erudition. In contrast. I am only a common 
man who has spent the better part of his life for the underdog. I 
hope to maintain the excellent traditions set by them and in this 
I count upon your goodwill. cooperation and support. 

As you all perhaps know. I am no strang8f to this House, nor 
this is my maiden speech. It may perhaps be styled as an old 
maid's addressl I have been connected with the Par11amentary 
institutions for the last four decades either direcUy or indirectty 
and now I am returning to myoid haunts aftar a decade. 

I WOuld like to utilise this opportunity to thank my comrades 
here and the Lok Sabha for electing me to the high offICe of the 
Vice-President of India in which capacity I am also ex-officio 
Chairman of this House. 

I consider the felicitations expressed by the Members have 
deeper signifteance than mere congratulations to an individual 
chosen to be the Chairman 01 the Rajya Sabha. In my vfew, 
they represent an urge that changes In the composition of the 
House or in its chairmanship, would not in the least affect the 
determination 01 all of us to bend our energies for the national 
task 01 speedy and orderty development. This House I. not 
merely an Upper Chamber: this is representative of the States 
of the Union. In fad, this is the only place whet'e the chosen 
spokesmen of the States are constantty and direcdy in touch 
with the representatives of the Union Government. 

In the developing federal strudure of our country. the Rajya 
Sabha has a greater role to play in the future. From the rich 
diversity of representative oploon we have here, 'rom the dally 
dialogues we will be having on manerS of moment. Will, I am 
sure, emerge a greater unity, a mora lasting nationaJ 
consensus . I feel it a privilege to be usociated with this 
experiment. 

Today we are facing great economic difficulties in different 
parts of the country and we cannot consid8f them .. the 
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responsibility of any particular State Of the Government at the 
centre. It is only through the united effan of all that we will be 
able to solve them. Apart from this, I would like to reiterate that 
whatever our differences be, we shoukj aU consider thai: we 
belong to one nation and that we are Indians first, last and 
always, and the seeming diversities are not deeprooted but only 
superflCiaJ .• 

While it Is held that the duty of the Opposition is 10 oppose, In 
my humble opinion, in a developing countJy J*e ours, the 
Opposmon has a very important role to play, by being 
responsible as much as the Government in achieving for the 
common man the fundamental rights adumbrated In our 
Constitution, ospec;aJ1y tho right to WOII< and the right to live, 

So far as I am conoemed, let me assure you that I wig make 
no distinction between the Members of the Treasury Benches 
and those of the Opposition. I would give the fuUest QPlX)rtunity 
to every Member, to discharge his duty. In this connection, I 
would like to emphasise that the Question Hour the mosl 
effective method of parliamentary control over the activities of 
the Executive-should be ),Jdiciousty used. The Members of the 
Treasury Benches should realise this as an opportunity to 
provide full facts and explain the policies of the Government. 
This wiD produce a happy atmosphere and resuJt in the 
supplementaries being reduced. Of COUI'$8, it should be 
understood, that the Ministers eannot divulge information whK:h 
is against public: Interests. 

In order to facilitate the work of this honourabkt House, I 
would concede the privilege to any honourable Member to see 
me any day during the session between 10.15 a.~. and 10.50 
am. in my Chamber so that he may be able to make any 
representations on any matter which will ensure cordial 
relations and foster better uncktr3tanding between "'" Chairman 
and Members and among the Members themselVes. 

On the last WOfking day of the week I would like to meet the 
leaders 01 Parties or their representatives and !"'Ie Whips so that 
we may generally discuss and review matters and that would 
facilitate our work. 

I am grateful to you for allowing me the opportu~rry 01 stall"!9 
some of my views regarding the c:oncM:t of bu 55 of this 
House. I thank you once again. 



AS 

Shri G. S. Palhak 
(26.2.1896-3181982) 

Vice.Pralde.nt or India and Chairman, ~1. Sa.bha 
(3181969 JO 8.197') 

Gopal Swarup Pathak: 
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to 13-5-1967; Union Minister of Law. 1966-67; Governor, 
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Rajya Sabha, 31-8-1969 to 30-8-1974; Died. Obrt. on 4-11).. 
1982. 
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Felicitations offered to 
Shrl GopaJ Swarup Pathak on 
17 November 1969 

The Leader olllle House, SM K.K. Sholl: Mr. Chairman, I 
deem it to be a privilege to extend a very warm welcome to 
you. You are no ~trange, !'> this House. You have distinguished 
yourself as a Parliamentarian and as a Minister In the past You 
have earned a reputation for ability, integrity and iud6cious 
acumen of rare quality. With your background u a Judge as 
an ~jnen~ jlrisl, as a dipJomat and as an Intellectual you ~V8 
enriched dIfferent walks of pubic lite and wo have no doubt that 
we shall benetit considerably by )'OUr wise guidance and 
equanlmous temperament 

It is only in times of stress and straina thai one is caJfed upon 
t~ give his best and very healthy precedents are created We 
W~ II be 'aCj~ in Ulis House momentous oa:asbns when 'yOur 

w~. tal,moss and generosity will en.abfe UI 10 be 
~Ipan.ts In equitable decisions which POSlefity will aCClaim 
WRh gratillJde and will uPhold as the highest tradilions ot 
paThamentaty democracy. 

Sir, I have"? doubt thai you will bnng 10 bear on )'OUr high 
and exalted offICe nol only the rich and vaJuable experience of 
8 .. mesaly devoted career but your rare Kumen of jullice and 
fairplay. On OUr pan, I wiSh to assure on my behalf and on 
behalf of Government that you will have our lubell IUppOf1 and 
CQ-Operation in not only upholding the privileg.. of Nch 
individual Mem,ber in a Just and equflable manner, It will be our 
~ndeavour 10 JUdge each issue with IObriety and in national 
Inleren NMdlesa to assure you that we lhail .trlve our utmo.t 
to accommodate every point of vfew, 

May I once again extend to you our Watmeat f.'icitaliona, 
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Shrt S. N. MI,hrl: Mr. Chairman, Sir, It Is my prtvilege to 
offer my sincerest congratulations and greetings to you on 
behatf of the Congress Party in Parliament We are conscious 
that you have assumed office today In the midst of some 
profOUndly seminal developments that have taken place in the 
country and also in the Parliament of India ... ,You will be 
presiding over a House on which the shadow of the 
Govemment would not loom very large now, and in which there 
will be a rightful, official Opposition for the invigoration of 
democracy and tor the establishment of democratic socialism In 
this country. We have heard too much about some of the 
socialist Ideas which are, In fact pseud~sociaJist slogans and it 
Will, therefore, be the duty of my Party to work for the 
establishment of a real democratic &OCiaJist society. 

The historic development that has taken place today is bound 
to have a tremendous impact on the political life of the country. 
It Is In this context that you are now assuming the 
responsibilities 01 this high offICe. One who has got even a 
milligram of insight as they say into the future would IN 
somewhat disturbed at some of the ponents. Our House Is a 
continuing House and, therefore. it is a factor for stability. We 
want to preserve it as the bastion of democracy. We win c0-

operate With you In maintaining Its position. It is possible that 
the waters elsewhere might be ruffled. but WI woWd like that 
her. the wat.fS should be a. placid as possitMe -to( it is a 
continuing House. as I said. 

As was said by the leader of the House, you are not a 
.trangef to this House. You have been a di.ti~ulshed Member 
01 this House. A man so riCh In experience, so emInent In law 
and so loved and liked by all the Members is certainly going to 
fill the bill admirably. We have absolutely no doubt about il. You 
have adorned not only our Benches, the Benches of tle prtvate 
Members. but you have also adorned the Treasury Benches. 
You have given ample evidence 0' your 'rudib4n in law and 
YOUr devotion to the Institutions and practk:es of democracy. 
Your familianty With the fUIeS and Pfactices that govern the 
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C?n~uct. of this House is also well ~wn. Your long and 
distinguished legal training and career is bound to prove 10 be a 
g,8at asset to all of us. 

You are also conscious, as you have been one of us for a 
pr~~ long time, how anxious we are to preserve the rights and 
prrvll~es of all Members. We however, do not want that only 
the nghts and privileges of the Members of the Opposition 
should be preserved, although their rights and privileges atB 
really . the concern of the whole defT\O:Cl'acy. 11 may be that 
sometimes you may not be indulgent to the Government but 
you have 10 .be ind~rge~t to us. Therefore, since you have 
yourself experienced I~ this august House, for quite a long time. 
how Members ars solICitous of the rights and privileges of this 
House, you will certainly give your best consideration to 
preserving them. 

I le~r that in you we have a person who has whenever he did 
anything earned only good-will and friendship from all and 
whenever he said anything he exuded only charm and 
::,:~ess. We are glad that such a person occupies the Chair 

Now, on behalf of the Opposition generally it has become 
somewhat .customary to say that we pledge ourselves to loyalty 
to the ChaIr and the high traditions of this House. Although it is 
a good custom to do thai, we would like it 10 be more than a 
custom and I would not like to make any loud Pfotestation 
a,,?ut that and I would onty submit to you that our Party Is 
gOl~ to show that we want to back up this pledge by practice 
that IS what we propose to do. 

~ith . these words, Mr. Chairman, I offer again our heartiest 
fellCitallons on this occasion and you can very confidentty look 
forward to having very sincere co-operation from us. 

Thank you very much. 

Shrl Oahyabhl' V. Patel : Mr. Chairman, Sir, on behalf of our 
group and other Members in this House, we welcome you to 
the high office that you are going to flU. You have I 
background. Irad.bon and training which befits you most 
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eminently lor this poSition and , am sure you will acquit yourseff 
with credit in your duties. On behalf of a section that has 
suffered very much in the past, perhaps due to certain reasons, 
may I plead that this corner of the House would receive a fairer 
treatment? Intentionally or uninlentionalty, my group has been 
the group that has suffered very much In the past and I hope 
that will not happen in your regime. I am not making any 
charges. I am just mentioning a fact with the hope that there 
will be no reason for us to refer to this matter and that It will be 
a matter of the past. 
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Shri Bhupeah Guptll: Mr. Chairman, on behalf of my party I 
welcome you not as a granite nor as a lOllipop. I am a man of 
common clay. and in that humble capacity I heartily welcome 
you in the esteemed and high position which you occupy today. 
It has been one of your unique privileges tOday to preside Over 
this House when OUf parliamentary democracy is facing certain 
deadly challenges from the side of dark reaction. It is • testing 
lime which has summoned you to an assignment 01 high 
i~portance . and I have . no doubt in my mind that you shall 
dls~arge your responsibility in a true apirit of democracy, 
keepmg all the lime in view that what happens outside In the 
life of the masses finds its vibrations within the precincts of 
Parliament. When the Ide marches outside in giant strides. 
Parliament cannot mark time or stand still. Therefore. it WIll be 
one of your very baSIC assignments, if I may say so, and 
undoubted~ you shall carry out that assignment, capturing the 
SPIn! that IS outside. 

You are also In a very Interesting situation for the first time in 
the annals 01 parliamentary democracy. Suddenly overnight an 
opposItion has been born in the womb of a party that 15 In 
power. It has not been created by any mandate of the people. 
The party has not been created by the mandate of the people 
outside Or by electIon through our Assemblies . It has been 
created somewhere else by, shall I say, defection or fasCination 
for somethIng else. ThIS itself IS a unIque situation. Whether it is 
a drama or a melodrama is not for me to say, but nonetheless 
we take the hfe In Its strtde and we take It for what it i. worth. I 
am sure you should bear in mInd that even in the Opposition 
lhere are OPPOSItions and oppositions. It cannot be tarred With 
the same brush or painted In the .ame way. Ther. will be 
always somethIng to be sorted out from others. I have been 
her. in this House for the last sixteen years on the mandate 01 
~ parliamentary party, elected by an Assembly end came her. 
,n oppoSition. I have not left my parents to become the 
oppoSition I have not forsaken my mother or my father to 
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assume suddenly the mantle of opposition. You will forgive me 
if these are my disqualifications. I tell you that despite thesa 
disqualifications and diffteulties I shall be, wilhout being a 
granite co-operative with you. 

Mr. Chairman, it is a pleasure that we have today In you an 
esteemed jurist. an eminent lawyer and above all a man of 
integrity and I am sure you do not like in the political life 
malpractices, COI"ruptlon. syndicalism or whatever It 15. 11 Is quite 
clear. You like in political life straightforward behaviour. 

I look forward 10 your Indulgence sometimes, your aNactlon 
somelimes, your admOnition sometimes. your rebuke 
aometimes, but· always I thall expect of you that in the crucible 
01 the fighl for democracy agaInst reaction you are on the sIde 
of democracy and against reaction. Parliament is not a non~ 
aligned body between democracy and reaction. ParI~menl is a 
partisan of progress. Paniament is a partisan of democracy and 
It shall be your priVIlege. Mr. Chairman, when the challenges 
are being met here and outside by the people. even the turmotl 
inside what has been the big ruling party-I am sure your 
guidance, your wisdom. your statesmanship. your courage. your 
integnty 01 character, your knowledge, your judicial mind. will all 
be harnessed to the cause of lending the forces 01 democracy 
and weakerung the forces 01 reaction so that this Parliament 
under your leadership records a new chapter of lighting 
counter-revolution and reactionary forOBS and of t4'mph of 
democracy. 

Thank you. WIth thIS confidence I greet you on thl6 happy 
occasion. 

Shrl Hire" Gholh: On behall 01 my party. the Communist 
Party of India (Marxlsl), I would IIka to haar1ily 'A"elcoma you. 
You nave been a Member of our House and have come to 
occupy thIS august position. Now. Mr. Mlshra said that turbule~1 
times ar. ahead I say, there are turbulent time •• and it wdl 
perhaps be 8 turbulent House. 50, It would need all yOur skill, 
aagaClly and sense fOl the nghts and pnvlleges of 1'\8 Members 

n the basi' 01 democracy in order to conduct it. 
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If we in this House even in a lalnt way reflect the people who 
are lighting outside for better times. we will be fulfilling our 
minimum duty. Bull can only say-Mr. Murahati has said that if 
there is injustice we will protest-that I would expect that there 
should not be partisanship in deciding questions 01 Pfocedure. 
etc. In that way you should see that all parties and all groups 
can have their say and that a broad exchange takes place and 
in that the issues take shape. You will see to it and I can 
assure you from my p'8rty, that you will get our sincerest c0-
operation in this eHort. 

Shrl Mullta Govlnda Reddy: Mr. ~hajrman. on my behalf 
and on behalf 01 my party, I offer sincere and heartfelt 
felicitations to you. I know you lor a long time. You were with us 
as a Member of this honourable House. You were with us in 
this House as a member 01 the Treasury Benches. And till very 
recenlly. you were the Governor of Mysore. Wherever you have 
been and whateller position you halle occupied, you halle 
always distinguished yourself as a great jurist, as a great 
administrator and as the Governor of Mysore you have always 
followed the Constitution of India in letter and in spirit and you 
halle always upheld the right causes. I have no doubt that you 
Will strive your best to safeguard the rights and privileges of 
Members 01 thiS House and you will also tty your best to 
maintain the digruly and priVileges 01 this House when we are 
confronted with such a situatIOn. 

Mr. Chairman, we are lIery happy that you are presiding Oller 
this House at a time when things are changing very rapidly in 
thiS country. We are sure that you will always try to uphold the 
right causes, that you will sttive for tho establishment of a 
democratic society in this country and that you wfll help this 
House in strIVing to establish that society where injustices 
perpetrated upon the larger seclions 01 the masse. will be done 
away with. 

Shrl ThllIal Villi Ian: Mr. Chairman, on behalf of my party, 
the Oravida Munnetra Kazhagam, I welcome you whole­
heartedly. You have adorned the Bench In the field of Judiciary 
previously; you have eamed fame and name, Now. In the 
political field, you are adorning the Chair. I hope you will oam 
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fame and name. Whether you are in the Chair or in the Bench, 
I hope the judicial mind Is always there. Being Members 01 the 
House of Elders, we consider that yoy are the elder of the 
olders 01 this House. On behalf of my party, I assure you of my 
fullest C(H)p9ration in the conduct 01 the proceedings 01 this 
House. With these words, t welcome you . 

Shri 8, D. Khobaragade ; On my own behalf and on behalf 
of the Republican Party of India, I offer my sincere felicitations 
and congratulations 10 you on this occask>n. Being an eminent 
lawyer, erudite scholar, skilled and expenenced 
Parliamentarian. and having shouldered multifarious 
responsibilities with disllnctJon, I have no doubl that you will 
conduct the proceechngs 01 thiS House fair1y and impartially. 

On behalf of my party and myself, I welcome you and say 
that we will extend our full co-operallon to you in conducting the 
proceedlf'lgs of this House. 

Shrl Chitta B •• u: Sir, I offer you my Sincere feliCI tations and 
In the course of it I do nol like to repeal Ihe most splendid 
career that you have had. 

I think you are well aware 01 the mass democratic 
movements taking placo outSide thiS Parliament, and Jie. being 
the repfesentatlves of the people, elected by the 
representalives in the States, are naturally 10 reflect the 
movements that are laking place OUtSide. And 1M the courH 01 

refleCting the hopes and aspirations 01 the people outsIde, we 
are to abide by your ruhng, we have to accept the rules and 
procedures 01 thiS House. Although you have been eleclltd .1 
the candidate of • particular political party, It Is a.so your 
responSibility to see lhallhe people 'S hopes and aspirallons are 
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adequately represented and reflected in this House. And in the 
maner of shaping the destiny of the people. you have a very big 
responsibitity to shoulder. 

I sincerely assure you, as a Member 01 this House and also 
on behalf 01 my party, of my party's fullest co..operation In the 
matter of the peaceful conduct of the proceedings of this 
House. 

Shr1 A. K. A. Abdul 5amld: On behart of my party, the 
Indian Union Muslim league, I congratulate you and assure you 
of our support in maintaining democratic traditions and 
constitutional rights. 
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Shrt A. D. Manl: Sir, I cannot speak in a representativa 
capacity, but as an old Independent Member of this House may 
I join the Leader of the House and the honourable colleagues 
on this side who have paid warm tributes to you on your 
election. In electing you the country has not elected a politician 
but a jurist of great standing whose sense of faimess is well 
known allover tha country, You have also been associated 
actively with the sodal service movement. and you have been 
called upon to occupy this office at a time of great crisis and 
tension, Wa ara sure that you would maintain the dignity, 
decorum and the funherance of this Chamber and give a lead 
to the country. I extend my warmest feelings to you for success 
in your offIce. 

Mr. Chairman: Mr. leader and fnends, I cannot adequately 
thank you for the warm welcome that you have given me. I 
greatly appreciate your congralUlallons on my election as VICe­
Presidenl in which capacity I have to acl as Chairman of this 
august House also. I am not Indulging in the language of 
conventionalism when I say that I have been touched by the 
generous terms in which you ha .... e spoken about me. 

For saven years I enjoyed the pn .... llege ot working with you in 
this House as your colleague. I recall with pleasure and 
gratitude the uniform courtesy and kindness that I received at 
your hands, By the aJt:prassion of your santln18nts today I have 
been assured that my absence from thiS scene for a: hnle over 
two years has not made any dlfference and that I .njoy your 
confidence which, I am certain, will maka the f\ltfil""rl ot my 
responsibility as your Chairman, easier . 

Parliament occupies the centre of our coll$tiNtiOnal 
structure. It ls the most powerful instrument for securing to our 
people, whO are sovereign, jUstICe. economic and. social, and 
tor making political progress. It IS through Parliament that 
peaceful change Is ensured. Parhament is the protee1OT of ~ 
citizens' rights and citizens' lreedom In the land All JrlIS 
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underscores the solemnity of our obligations to Parliament We 
must, therefore, endeavour to preserve and strengthen our 
parliamentary system. We can secure that end by faithful 
observance of the relevant constitutional provisions, the rules 
and our conventions. These constitute the real bonds ensuring 
the heaJthy functioning of the various parts of the parliamentary 
machinery. 

The Government must govern, but the Opposition is also an 
essential part of our democratic system. While the Government . 
has a right to explain its policies. the Oppoaition i8 entitled to 
criticise it, and 10 exercise control over legiSlation by debate 
and over the administTation by seeking information. The 
parliamentary machinery must function according to 
partiamentary law and within the limits assigned by law. 

Friends, you have spoken about my wOfk in the ~aJ sphere. 
I do not know whether I deserve even a modk:um of the praIse 
you have bestowed on me. It is true that I spent half a century, 
the best pan of my life, in the service of the law. The training 
and experience gained have created in me the faith that nothing 
Cs higher than justice. The offite to whICh I am caUed inYOlves 
the exercise of some judicial functions. The ordinary task of 
interpretation of the Constitution and the Aulee devoIvea on me. 
I assure you that I shall give fair and Impartial Judgment in the 
fullest measure I am capable of. 

of shall always be anxious 10 help In the preservation of the 
dignity and decorum of the House. Our House has great 
traditions. I pledge my service to the cause of Parliament and 
shall fajthfully observe the traditions thai belong 10 it. I deem h 
a great honour and privilege to serve .1 as its Pr.siding Officer. 
I assure you that I shall make every endeavOur 10 protect and 
defend your rights and privileges and the rights and privileg •• 
of this House. For all this, I need nol say, I need your gOOdwi. 
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and co-operation which you have so kindly offered me today. I 
am confident that working together we shall be able to meet 
successfully the challenges of these times. I thank you once 
again for your felicitations. 
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Shrl B.D. J aW 
f 1O.9 1912) 

Vice.Pl'"t:Sident or India and Chairman, RaJya Sabha 
0 1.8 1974 - 30.8 1979) 

8asappa Oanappa Jatti: 
A profile 

JATTI, SHAI BASAPPA DANAPPA; BA., lLB; s. 01 
Shri Oanappa Jatti; b. Seplembet 10. 1912; m. Shrimati Sangamma 
B. Jatti, 3 s. and 1 d.; Member, erstwhile Princely State 01 
Jamkhandi Leg islalure; Chief Minister, Jamkhandi State tor 
three years ; Membar, erstwhile Bombay Legislative Assembly; 
Parliamentary Secretary to the Chief Minister and Minist8f, 
holding POrtfoliOs 01 Health & Labour, Government of Bombay 
Stale; Member, erstwhile Mysore State legislative Assembly, 
1956 and 1967; Chief Minister and Minister, holding portfolios of 
Finance and Food. Govemment of Mysore Slate, 1958---06; 
Chairman. l and Reforms Committee, Mysofe State; 
Lt. Governor, PondiCherry, 1968-72; Governor, Orissa. 
1972-74; Vice·President 01 India and ex-<JlficiO Chairman. 
Rajya Sabha. 31.g·1 974 to 30-8-1979: Acting President. 
12-2-1977 10 24-7-1977. 
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Felicitations offered to 
Shri B. D. Jatti on 
31 August 1974 

The Leader of the HOUM, Shrl Umuhanbr Dlkahtt: 
Mr. Chairman, Sir I it is 8 privilege for me, on behalf of myself, 
on behalf of the Treasury Benches and, if I may say so, on 
behalf of the whole House. to oxtond 10 you • mo51 hoaI1y 
welcome. You have oc::c:upied poaitiona not only of ability but of 
great responsibility. You practised as a lawyer for many years 
with credit to yourself and to the various courts In Kamataka 
and former Maharashtra. You held "vera! portfolio ... Min .. ter 
first In Maharashtra and then In Kamataka and lor four years Of 

so you were the Chief Minister 01 MySO(e now known as 
Karnataka. Thereafter. as everybody knows. you occupied the 
responsible position 01 Lieutenant Gov.rnor of Pondicherry .nd 
recently, until you resigned, you were the Governor of Orissa.. 
Irrespective of whichever position you have occupied. you have 
given credit to it and have thereby earned a high reputation. For 
these reasons and because of your legal background and 
because 01 your great expenence, we regard It as the good luck 
of this House that we have you as our Chairman. Thla Hou .. 
and the honourable Member, who compose tt have their own 
ways and sometimes their own mood. There is such an 
inlslioclual and poIitJcaJ equipmenl possessed by mosl of tho 
Member. that you will find a gr.at variety ,nd enrichment in the 
ptvaseology thaI W8 use sometimes, but, on the whole, you will 
lind that we are a very reasonable and co-operative lot. We 
expoct from you and WI promi .. to you that we Yfill give you all 
the co-operalion and support in uphoktlng, promoting, obHrving 
and preserving the high standards of parliamentary procedure 
and parliamentary Ide of thit House. 

51,. I welcome you again. 
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Shrl S. S. Marlawamy: Mr. Chairman. Sir, I deem it to be a 
privilege to extend a warm welcome to you. YOJ are not a 
stranger to the par1lamentary system of the country, as you 
have held with distinction various offices befor • . With your good 
and varied background, I am sur. you will enrich this House by 
your wise guidance. This House, which was presided over by 
illustrious leaders who were your predeceasors, had set up a 
recor~ for impartiality and fairplay. The House had the 
opportunity 01 having great and eminent scholars like 
Or. Radhaktishnan and Or. Zakir Husain and, again, the great 
leader who stood fOf the working class, Mr. V.V. Girl, our former 
President. as the Presiding Officers of this august House: Your 
immediate predecessor, a great legal luminary. Mr. Pathak. was 
adorning the same Chair for the tast fIVe years. You have 
succeeded all these eminent sons of this country. I wish you all 
success and good health. 

I will be failing In my duty If I do not make 8 mention that we 
are passing through very bad days. Our economy is in 
shambles and I am afraid things, as they look, ate not very 
bright. I do not want to strike a note .. a prophel of doom, bul 
yet it is my duty to remind you, 88 well a8 the Govemment, that 
diffICult days are ahead. Sir. this is the House where we reflecl 
pubhc opinion. theIr 8uHenng8 and troubiM. II is not only our 
duty to echo the feelings 01 the public, but also it Is our sacred 
right to do so. While discharging our duties as responsible 
members of the parties w. may, at times. in our anxiety 
express our views a 111IIe harShly which some people might not 
like. During such occaslOflS we want you to be lTlOfe indulgent 
to the OppoSItIOn than to the ruling party because w. are in • 
minority and also in Opposition. I 

As you know very well, without OppositIOn. no democracy WlJI 
thrive and il there IS no Opposition no Minister and no 
Go .... rnm.nt would be activ • . M a result, w. will M .... nothing 
but a lertlle ground IOf Fascism to 8mefgB. SO, you will 
understand the importance of the role of the OppoSition parties 
and would be a hltle more indulg.nt. 

The'. may be limes when stresses aNI sualns will 
compel people on Ihls ~id. 10 be a liltl. lOugh. On such 
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momentous occasions, your wisdom, fairness and generosity 
should be there to guide us on the right lines and also direct 
the Government to be more serious. We want that your 
decisions and guidance may be acclaimed with gratitude by 
posteri ty and upheld as the tradition of Parliamentary 
Democracy. 

Sir. there may be l imes when we may disagree 'rom you but 
you must appreciate as Napoleon once said that-

-Ttl8 people to fear are not those who disagree w:th you 
but those who disagree with you and are too cowardly to 
let you- know.· 

So, you need not have any fear about 1.1', but you have to be 
very cautious wi th the people who disagree with you but are too 
cowardly 10 lei you know that. 

Once again, I welcome you to this august House and wish 
you good luck and godspeed. 

Shrl Bhupeah Gupta : On behalf of our Party in this House 
and on my own behall, I welcome you, Mr. Chairman, on your 
installation in the august OffICe 01 this House. You have today 
come to occupy a position in the House which over the )'ear3 

has acquired a high distinction and a certain democratic 
credibility, not so much as a result of the fact that the Chairman 
of the Rajya Sabha happens to be the Vice-President of IndWi 
as due to the contributions which have emanated trom the 
Chair in the conduct 01 the business of the House. Indeed. your 
high office in this House has shone not in any renected glory 
but in its dynamic impartiality, its boldness, its comprehension 
of the problem affliciting the nation and our people '. Itruggle to 
remake our country. and, above all, In its responses to the urges 
01 our toiling masses. 

Mr. Chairman. it was my priYilege to be in this House when 
your great offICe was inaugurated 22 yearl ago with that 
eminent philosopher and educationlat, Dr. S. RadhakrisMan, in 
the Chair you, SIf. have now QJnl8 to OCOJpy. In those days 
when the British Parliament, milcalled 'Mother of Parliament' 
was uncrillcally aCSOred In some quarters as a model to follow, 
there were some attempts to ~ this House something like 
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the House of lords in the Westminster, jf only in the matt8f' of 
functioning and procedure. That the RalYa Sabha W8$- the 
product of no heredity or royal prerogatives tended to be 
forgotten by those for whom Westminster was almost 8 shrine 
and May's out-dated book on parliamentary practice a Bible. 

But, Sir, It goes to the credit of our first ChaIrman and the 
Members that they did not allow such antkfemocratic 
tendencies to overshadow the Rajya Sabha's future. Step by 
step, the Raiva Sabha, through the leadership from the Chair 
and by the efforts and struggles of its Members, has fashioned 
itself into a strident forum of our partiamentary institutions, 
despite tI1e obvious limitations arising from the manner of its 
creation and existence and, if. I may say so, the attempts on 
the part of certain authorities to treat it 83. mere show-window. 
I must, however, add that the late Prime Minister, Jawah8IlaJ 
Nehru. treated this House with great respect and shared our 
strivings to make this House dynamic, lively and useful within of 
coorse, the four corners of the Constitution. Our first ChaIrman, 
Dr. Radhakrishnan. truly an independent. played yeoman's role 
in building up the high tradition not only of thls House but of the 
Chair itself. Permit me, Sir, to wish him speedy recovery from 
his present tUne" on this occaaion. He won our hearts not only 
by his schOlarship, high visJon but also by his good humour, 
disarming smile and deep regard and affection lOf all 
MemtHars, particularly those in the Opposition. Sir, the image of 
the Chair in a partlamentary institution such as ours rises with 
the Chair's atll tude of sympathy. understa~ing and 
accommodatIon In relatIOn to the Opposition. This MKteed has 
been the Chair 's by now well~stablished as well as cherished 
tradlllOn to Which, we hOpe, you, Sir, will add )'OCJr worthy 
contribution not only to uphold but to carry foqNard that 
tradition. 

We know your path may not always be easy, but you can 
count on the willing CCH)p8ration and goodwill of all of us. We 
ga'l8 that co-operation to Dr. Radhakrishnan's aucoeSSOfS and 
your predeCessors, Dr. Zakir Husain, Shri V.V. Giri and 
Shri G.S. Pathak. You, Sir, have stepped into thIS office at a 
nry critical moment in our hialofy when th4t WOOl'lt ever 
economic crisis since Independence has overtaXen our country, 



AS-

OA 

66 

when the privations and sufferings of the masses have reached 
the limit of endurance, when the sharp struggles are opening 
out between the fOfC8S of progress. on the one hand. and those 
of reaction. ort the other, with the protagonists of status quo 
and so-called pragmatism showing up their uner bankruptcy In 
facing the grim challenge. Oemoaacy Is grievously threatened 
by the combined forces of reaction , and these forces ate 
ramllied on either side of the line thai, in a parliamentary 
selting. divides the Treasury Benches trom the Opposition. 
Democracy. including its parliamentary form. is menaced by the 
forces of neo-colonialism, monopoty capital landlordism and by 
an arrogant and poIiticallV ill-bred bureaucratic brass which has 
only contempt for Parliament and, last but nol the least by 
rampant corruption to which your predecessor, Shri Pathak, had 
rightly referred in is farewell address to us the other day. I 
hope, Sir, you will lake note 01 corruption not in 8 valedictory 
performance but in your day-to-day functioning which beginS 
from Io-<Iay as the Chairman of this House. 

Sir, the masses are struggling to-day against htgh prk:es, 
unemployment and for social justice &0 long and so cynicaJly 
denie; 10 them. They are lighting IOf 8 radical change of the 
social order which alone can save them from the depredations 
of the e)(ploiting classe. and the nation from an economic and 
political calastrophe. The Rajya Sabha l~ay can Justify Itself 
by giving language to the fighting urges of our down-trodden 
millions and not by trying to sweep them under the carpel The 
volce 01 the masses echoed, heeded and respected here 
makes the House greal and win it popular esteem and 
affection. The House must mirror the hf. and struggles of the 
masses outside and thai must not be allowed to De ckWded by 
what goes on In 11"18 corridors of power elsewhere. The rapport 
with the toiling masses i, of paramount Importance fot the 
vitality and future 01 pall1amentary Insbtutions and In this 
context you, Sir, are called upon to play an important and 
creative role. 

You, Sir, In your election appeal to us, expre",ed your 
sentJments fOf overcoming age-old poverty and making 
-Economic inequality and social injustice- thing. of the put. 
'1ou will agree with us that those objectives can never be won 
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except by the Str\lggles 01 the masses. They can never be 
advanced by serving the status quo or encourag ing the policies 
that are responsible for perpetuating economic inequality and 
social injustices. 

In your appeal you have said : "I pledge myself to be worthy 
of the confidence that you have reposed in me. I ~eek your 
goodwill and support- . On behalf of my Party, I reciprocate by 
pledging our goodwill and support to you trusting that your 
deeds will match In spirit and lener the prolound words of your 
solemn pledge. May I. in the end, congratulate you on the 
assumption of the great responsibility in the secvice of the 
masses, democracy and the nallon lor which impartiality, 
imagination and courage to displease the vested interests in 
economic hfe as well 8S in the seats of monopoty power are 
essential prerequIsites. 

Sir, once again I thank you and congratulate you. 
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concrele? Generalised programme is principle; concrelised 
principle IS programme. f.f1aJ 3ffi ~ I ~ ..n t q f=r1oI t, 
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~""'Jfu~""'t'iI,,.;t""'..R ~~lI'I~ .. 'IIIt'1II~ 
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ttl t "" ..... "' ..... ""'" '"'" JR:R ~I fI "'"""" ..... 4 
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........... ..",. .... t' ... "'"' """" 1\ ""I '/I, ... """" .. ......... ..." 

Shrl Nlre" Ghosh: Sir, I ris • • last of all, 10 welcome you I 
extend 10 you a warm welcome on behalf 01 my party and on 
behalf 01 myself as well. As has been said earlier, you have 
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been occupying various positions of responsibility in the system 
01 parliamentary democracy. Bul we have a feeling that 
parliamentary democracy is being systematically eroded and is 
being sought to be muffled. I have seen your predecessors in 
this office. Though I have nol been in this House as much 
longer as Mr. Bhupesh Gupta, but , have seen In this offlca Dr. 
Radhakrishnan, Dr. Zakir Husain, Mr. Glri and last of all, Mr. 
Pathak. So. over the great number 01 years, all through this 
period, I have a feeling, I hava a direct experience that the 
privileges, conventions and traditions which this House enjoyed 
at the time 01 Dr. Radhaknshnan, have been greatly eroded . 
That is my strong feeling. I do not know whether all will agree 
with me. 

Sir, I would like to remind you that Rajya Sabha represents 
the States of India, that means the nationalities of India. And as 
such, I have a feeling and I am firmly of the opinion that Rajya 
Sabha should enjoy equal powers and pnviteg8s WIth Lok 
Sabha ... And the ConSlJtution should be amended so that the 
representat .... es of the States, I.B., the nationalities can be 
directly elected to thiS House. That is my leehng. So, Sir, now 
we are passing, as I feel in my long ble, perhaps through the 
worst period 10 the history ?f India, since Independance. 

I hope you will mamtain the traditions and privileges of f!1is 
House and seek to extend them further as these were dUring 
the time 01 Or. Aadhakrlshnan at least 

Sir, I warmly wel.:ome you. • 

Shrt Hlmld All SchlmMd: Mr. Chairman, Sir, let me on my 
own behall and on behalf 01 my party, Muslim Leag&a, whole­
heartedly and sincerely welcome you to tin Hbut;e which is the 
supreme legislative body of the land. Late V.J. Patel, when ~ 
was elected to the Imperial Legislative Assembly, deClar~ I 
cea .. to belong to any political party 0( I belong to .11 political 

That was the sense 01 Impartiality, that was the sen~ 
that has been shown by that great leader. I am qUite 

, i, that you 8180 would ,how that Hnae 01 justice and 
i II 10 all groups and to all the parties that are here In 

House You have got wide and nch expenence as a 
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legislator, as a Minister, as the Chief Minister of Karnataka and 
also as a Governor. Now, Sir, as the Vice-President of this 
great land of ours and as Chairman of this House, I am quite 
sure you will be upholding the integrity and decency and 
decorum of this House and on our behalf and on behalf of my 
party let me assure, you , Sir, that we will CXH>perale with you 
in upholding the inlegnty, decency, dignity and decorum of this 
House. Let me wish you all success , Sir. let God Almighty give 
you strength and courage to do justice without fear or favour. 

Thank you, Sir. 

.",,' 1('0' pm, -V",""" ~-q1iJ"", -~.,i\ 
.. ... R """'" "'" R _ .... (I ..m ...,..",. t lIfiI ~ ;OJ 

~"""'1ft""'~""""t, 
.. """l''' 101m ~"" I'" t,!I"' ""'...t >FA ~~t, '" 

!"' "'" rn """l' ~ <i\iI ~.,;i\ "'" >FA ~.,""."'" 
9! ""'" -;t "';! ~....., '""" tlil; rn """l'''- """"_ 
... oiIjI 'i!.~ '" m.l, 

Shrl N. G. Goray: Sir. I am very glad to extend to you a 
wholehearted and warm welcome on behalf of my party as well 
as on my own behalf m this House. Sir. I think this is not the 
occasion when I should inflICt an erudite lecture on ne0-

colonialism and faSCism or refer to the good old days of 
Ramrajya about whICh nobody knows anything. We have to live 
in the present. I can only say that so 'at as this House .. 
concerned, we have tned to maintain a tradition of dignity, of 
brotherhood and 01 justHZe. Sir, I am quite hopeful that under 
your guidance thiS tradltJOl'l Will be maJntamed. It is very 
necessary to be very carelul about 11 because the days ahead 
are hkely to be very difficult and very turbulent. A greal 
responsibihty win rest on the shoulders of all the Members 01 
thIs House. There Will be dlrt. rences of opinion, there WIll be 
conflICt . there will be contradICtion • . Bul, Sir, I ~ve no 
InferiOrity complel!: because of the lact that I belong to a small 
party. Also I have no doubt that those who enjoy the ma;onty 
are In . no way less than me In Ihelf patriotism or in theIr good 
Intentions lor the welfare of the people ~use. Sir, if I to,. 
ltial coondeoce. as soon as I begin 10 daub! their bona IK1es, I m 
there IS no reason why I should SIt in this House at at 
Therefore, so long as I sll in thiS House, so king as I perticipete 
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in the debates. the basic assumption is that it is possible to 
convince those people who ate sitting opposite to me if my 
.,.guments are valid and if my love for my countrymen is 
genuine. That is how I wen, Sir. 

Sir. I hope and trust that the traditions that have been set by 
your illustrious predecessors will be uphekt by you. I am qJite 
sure, Sir, that in your case appearances will be deceptive: You 
have a meek and modest exterior but I am quite sure, when 
occasions arise we will find that you can be firm and you can 
be decisive. I hope, Sir, you will be firm and decisive in 
upholding the fine traditions of this House . 

Thank you, Sir. 

Sttrt K. ~ AIY8: Respected Chainnan, Sir, it is with 
pleasure and happiness that we welcome you, the VICe­
President of India, as the Chairman of Rajya Sabha. I am sure, 
with your vast experience of over 30 years in public life and 
haYing served the country in different capacities, you will 
conduct the business of this House ably, uphokling the great 
traditIOns. You are a man of character; you are personification 
01 simplicity and humility; you are an integrated personality. 
Devotion to duty and devotion to God are the two YitaJ 
chatacterisbcs of your life. My greatest satisfaction is that at this 
ailical and difficun period of hIStory of thIS sacrad land the one 
who has grown up in stature with sprrtual strength has become 
the Chairman of this House of Indian Parliament. I wish and 
pray fof" your success as Chairman of the Rajya Sabha and 
VICe-President of India and greater success In your lila in the 
years 10 come. 

Shrt Godey MurM8rt: Mr. Chairman, Sir, withOut tatting 
JrlJCh or the bme or the House let me welcome you on my own 
boIIaK and on bolla" of the 0_ M...-s also 10 "" Chair. 
S.r, I have been auialtng your ptedecessor also In this onerous 
task of presiding over this House and I know, Sir, ht when 

come on the first day you begin with some amount of 

~·,,:;;;;:u;ini;;;;;;'. t,· := ~IO c'':~~-...::':~ 
.1 and mos. of tho Me.-s 1 "'_ probably 10/1 

very meek and 10ft type of man I might or might 
to ~ the proceedingS of the House. Sif, onot 

there you know whet to do. II is with firmlleSS a~ 

:; ~ ~ ~ CO:::;~ ~ISH::e ~ ~J: ~ 
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Procedure that help the Chairman. Oftentimes we have to skip 
the Rules of Procedure and cast a blind eya to it becIIu .. 
Members also digress trom the Rules of Procedure but then 
that is all in the game and the main pUrpo$e of eac::h Member 
trying to put forward his point of view is to reflect the tr1aIs and 
tribulations that the country is facing today. There are various 
issues, various problems, that country faces and it is but natural 
that Members. whether they be in the Opposition or on the 

~~~~intry~~e"::eti=ra~s ~'*= ~ 
~em::rne:~ ~~:ryor t!!:' =~~wha~ &~= 
you know what the Member is about you will also know how to 
deal with the situation. I know you have had experience not 
only as a Minister, as a Governor but also as a legislator and 
you have known politics In this country. You have dealt with 
politicians and you win be dealing with pollUcians in this House 
also. Therefore. it will not be difficun for you to know the minds 
of the Members and to deal with them and to act with fairness, 
fairplay and firmness in upholding the good traditions that this 
House has atways upheld and to blaze a path which will enabte 
you to endear yourself to all sections of the House irrespect;ve 
01 party or polHies. Sir. you _Id have had an inkling 01 whal 
the Members think because even while •• coming you some of 
the Members had used the occasion to refer to their own 
programmes and pc:Micies and their own political philosophies. 
And that I think was in a very subdued tone and In the days to 
come you will see how it expresses itseI1' In more exuberant 
forms. I know that with all Ihe rich elq)8nence that you have you 
will be able to endear yourself to all the Members of the Hou .. 
and keep up the traditions that we aJready maintain. 

With these words, Sit, I weJcome you to the Chair. 

Mr. Chairman: Friends, I U\ank you all for your kind words of 
welcome. I feel overwhelmed with gratrtude by this -'9" tnaft( 

of your confidenc:e, but, even more than gratrtude, I '" the 
heavy responsibility and burden 01 this high oIIIce. 11m. 
however, confident that in lightening my labours I can count 
'-' the rich legacy I will be InhentJng &pm my Illustrious 
pr_...".. Whilo doing my duty and dllCha'lling my r_ 
libifity, it lhall be my conatlnt endeavour to follow the guideli­
nes Iold _n by the galaxy 01 distingulshod men who 
have occupied 1I1is august .nice before me. In 1111. _ I shill 
r~ir. the co-operation of you all and I hope and pray tn.t I 

n 

may continue to en;ov, in abundant measure, the same love 
Ir'd affection of you all. I can assure you that I shall strive to 
.serve it and to be fair and impartial under .n circumstances. 

Friends, I should like to say a few words about my special 

~~~== 'g,!" .:~~::'~:~ 
ompIo -,"nities 01 __ ting you and getting to know you ., 
a penonaI and social ~ before assuming the reaponsibiIitie 
ef Chairmanshtp, circumstances beyond my control hIlve denied 
me that opportunity. As you are aware, I was sworn In as Vte:e­
Pr_1 01 India juSl today and I had to CXJmO straighl to this 
House to conduct its business. You will, I hope not allow this 
tact to stand in the way of establishing mutuaJ intimate 
.... tionI. I hope to make amends tor this shortcoming by 
meeting everyone of you during the next few days. 

W. are pledged to the democratic way of life and have 
IIdopted tts tecMiques of discussion, persuasion and comprom­
Ise. Under the guidance of Parliament, we have laboured for 
.. fulfilment of the objectives laid down in our Constitution, 
\Ill ., to secure tor all our citizens social. economic and poQticaJ 

t=:;'nY.~~W:: S:=rhi~i~,~~se:~ 
"amlnetion. h Is only such sen·scrutlny that Will save us from 
"'ings of infallibility and V8l"llty, which are utterly inconsistent 
~ the democl1Itic spirit. In a democratic form of Govemfn8nt. 

all IUbecribe buically to the main objective laid down in the 
Constitution and may differ only as to the manner in which thre 
etec:tMt I, to be rNChad. The plan of action of every party has 
IICHSarity to conform to the constitutional imperatiVe w sec:ur-:av:: ~~eg~m~;.,~~~ :rz=~=Spa~ 
• be choeen and the pace at which progrell it to be ac:h .. ~. 

n:~ ~'.~::Se:j:':ti~~~1:,~ 
. we are an engaged, I look to you all tor your valuibte ~ 

loon. For my part. I _t that I shall strive to be lair and 
rt"'. I do hope that, with your co-operation .and ,~, 

Will:.'~ at=d ;::~ co,=: ::::n~;: 
.. , and thrOugn thII means, the due .n.lnment of our 

goals. 

I thank you all once again for your affectionate welcomt. 
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Shrt M. HkJ.Y8luUah 
(17,12,190' - 18.9 19921 

Vice-President of Indlland Chairman, R.J,. Sab ... 
or ,R 1979 - 10.81984) 

M. Hidayatullah: A profile 

HIDAYATULLAH, SHRI M.: M.A.. Barrisler-al-law. lLD. 
(Honoris Causa) (University of Philippines), D. lin. (Honoris 
Causa) (UniverSities of Bhopal and Kakatiya); s. of Khan 
Bahadur Hafiz M. WilayatuaJlah; b. December 17. 1905; m. 
Shrimati Pushpa Shah, 1 S.; Advocale-General, Central 
Provinces and Berar, 1943-46; Puisne Judge, 1946--54 and 
Chief Justice, Nagpur High Court, 1954--56; Chief Justice. 
Madhya Pradesh High Court. 1956-58; Puisne Judge, 
Supreme Coun of India. 195&-68; Chief Justice of India. 
1~70; PreSident, (il Indian Law Insbtute, 1968-70. 
(iiI International law Association (Indian Branch), 1968-70. 
(Iii) Indian Society of International ~w. 1968-70 and (Iv) Indian 
Red Cross Society, 1982; Author of, {II Democracy In India and 
the Judicial Process. (ii) The South-West Afnca Case, 
(iii) Judicial Methods, (Iv) A Judge's Miscellany. (v) ~SA and 
India, (Vll A Judge 's Miscellany (Second Series), (vii) The Fifth 
and Sixth Schbdules to the ConsfltubOn of India, (viii) t-tY Own 
Boswell (AUloObiography) and (ix) Editor. Mulla 's Mahomedan 
law and ConstiMional law of India: Recipient Of. (i) brder of 
Ihe British Empire. 1946. (il) Order 01 YugOSlav Fl.g With Sash, 
1970, (iii) Medallion and Plaque of Menl Philconsa, Manila. 
1970 and (iv) Knight of Mark Twain. 1971 ; Vice·President of 
India and eK-offteio Chairman, Aajya Sabha, 
31-8-1979 to 30-8-1984: Acting PresIdent of India, 20-7. 1969 to 
23-8-1969 and 6-10-1982 to 31 ·1 ~1982: Died, Obit. on 
14-11-1992. 
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FeliCitations offered to 
Shri M. HidayatuIJah on 
24 January 1980 

T~. Prime Minister, ShrlmlU Indlr. Glndhl' Mr Cha' 
SIr, I offer my, sincere congratulations to you ~n ~half ~~: 
.Members of th!S ~ouse and on my own behalf. A wise prOvision 
In ~r ConStitution requir.s the Vice-President to be lhe 
ChaIrman of the Rajya Sabha. II it OUr good fortune to he 
had ,men of the highe~1 character and Sianding as OUr V:. 
::~s~nts-~~lars WIth vast expenence in diffe,ent SPheres 
ha a IOnal actrv~ty. You, Sir, are a junst of 9r881 dislincbon and 
. va held the hlQhesl judicIal ortice in our counlty. To you law 
IS not ,:"8(8Iy a set ~f dectees to be enforced and obeyed' but 
the articulate coOSClence of our nation. It IS W811--known' thai 
~our ~m was to ensure that laws tully reneet the 
Imperatives of human juslice no less than the elernal vanetJes 
of truth and freedom. YOUr pronouncements from the Bench 
:~~e taken note ~f the aspIratIOns 01 OUr people. We can be 
be 8 . tha.1 YOUr ~Imgs from the ChaIr In this august House wi! 

'!"~ed with unswerving devollon to pm'ICIP'e, and 
~r~PfletieS , The two Houses of our Parliament are litI;e rwo 
,a ves of the country's leglslallve heart Members may be 

e ~ed to lhe two Houses In d,fferenl ways but In dedK:.ltlOn to 
~~,IO":' we"a~e and the deSire 10 redress Ihe common people 's 

ICU ,es: neither ~ouse would yield 10 the; other, The; Cou 

G ~:::~~::'~~~~"'~~:':~i~~ 'i:~~ :,:::,~.,:~ i'I~~b: 
ar:u~~:~e :iI:e 

advanlages of continuity and Ch~ng. W. 
e P ged 10 have 8 person of your eminence 
y:;:r:Ie:~c:.:::~a:~ as OUr PreSidIng OffICer, I assur~ 
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Dr. (SM""I) 5IIthloYllii lluthu: II is YOf'( pleasanl cNIy II> 
express my 'elicitations on behalf of the All Incb Am8 O.M.t<. 
In. the Rawa Sabha on ),our assuming the dildnguilhed ChaSr or 
this august House 01 the Parliament. On this occasion, I cannot 
but marvel at the valtdrty of the Indian democracy which neY ... 

'ailed to Itvow up sudl eminent p8r1Ot1S In eminent poIftjons. 
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Sir, from the record of your brilliant career in the service of our 
glorious country. I derive a sense of satisfaction that the 
Chairmanship of th8 Aajya Sabha has been placed in such an 
eminent hand of our glorious motherland. Sir. you have been 
elected by consensus amidst all the controversies. It is not only 
a great tribute to your head and heall, but it is also that they 
should throwaway their controversies in the national interest 
When I speak about your outstanding personality, it is not 
merely on account of convention. I speak about your eminent 
personality keeping in mind your career of more than 40 years 
as an eminent jurist and as the Chief Justice of India. Sir, you 
had been the acting President of India in 1969. The Chairman 
is the custodian of the rights and privileges of members of this 
House." assure you, Sir. that we extend on behalf 01 our Party, 
our full co-operation and expect that our rights and privileges 
will be safeguarded in your hands. I would like to extend also 
my Party's coopetation to maintain the dignity and decorum 01 
the House and to maintain the traditional glory of this House . 

Shrt Bhupesh Gupta: Sir, I rise to extend to you on behalf of 
our Group "the felicitations of the Party. I represent in this 
House. 

Sir, you have come to occupy the Chatr which was once 
occupied in the formative days of ttus Hou", by Dr . 
A8~shnan, who made the unique contribution, shaping the 
I.nius 01 this Institution to which you have the honour to 
1teIong. He was followed by other men of eminence in Public: life 

e Or. Zakir Husain, Mr. V. V. Gin and others. And, tlerelore. 
r, we would _pect the high tradition. under their .. adership 
the House will be uphekl and carried forward by you in the 
~ ahead. You have the unique distmcbon also of presiding 

a House in whICh the Nhng party by a mischance of 
titution and democratic anomaties and otherwlSe happens 

be. party of mlnonty with barely 71 members at pr6sent not 
ono-lIllrd oI!ho IOtal strength 01 Ihe House. Sir. lIlis is 001 
Iv • contradicbon in the make up ot the two Houses. but a 
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.. 
conttadiction that reflects the political lifa of the counby. In the 
past, Sir. we had the experience of the majority on this side 01 
the House being ignored and neglected because the Govern­
ment being a minority, thought that we should not be 
given due say or due place In the working at the House. You 
have even now certain things passed by the majority but 
disregarded by the Government that occupied those benches. II 
is an Irony now and Interesting and exciting that those who 
were with me on this side of the House constituting the majority 
now have gone to the other side carrying the tradition of 
minority there. And I do hope. Sir, neittler you nor they, having 
learnt from their own binGr experience of the past wm ignore the 
majority opinton in tNt: House. It i. not an -.u. of minority and 
majority only. Sir, we expect that the majority ahould be heatd 
subject of course to the constitutional limitations and inhibition. 
Sir, besides you ate also presiding over a House which i, lOOn 

likely 10 undergo certain Changes in the composition. 

Finally, Sir, what should I say In your praise? It is customary 
to praise the Chair. And, it is sometimes also customaty for the 
Chairman to praise the opposition. I need not exchange such 
needless counesies. You ate a man of eminence, We have 
disagteed with you, Sit, when you he'd that ptOperty is not a 
fundamental right. In some other situations also we respectfulty 
disagreed with you. Now, happily, we have come 10 a situation 
where property is hekl to be a fundamental righl These 
lundamental differences should be understood and their conno­
tation property drawn. 

Sir, you will. no doubt. eldend 10 the ruling party the righll 
and privileges that are due to them as the ruling party. EquaJJy, 
we would expect that you would extend 10 us the same rights 
and privileges thai ate due to us as an opposition; all the rTlOI'1I 

so because we constitute the majorny In the House, Sir, OIX 
counsel. our wisdom had been shared 0(11y a rew months bad 
by them and I hope they have carried some good sense with 
them. I say lhi! thing because the Treasury Benches art 
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corrupting benches. Good men become bad but bad men never 
become good. That is our experience. So, Sir, I hope under 
your guidance we shall all behave according to the highest 
standards of democracy. 

Sir, time has come when we need vigilance for our democra­
tic institutions. Time has come when we need renovation of 
them. Time has come when we must see that the requirements 
of democracy and social justice for the ~ have precedenc:e 
over the SCH:8l1ed precedents, May's Parliamentaty Practice 
and other things like that. 

Sit, I may say one thing in the end, namely, that one of the 
reasons for the great success of Dr. Radhakrishnan in this 
House was that he never read the Rule Book. I can tell you that 
he had read many books. He was a voracious reader. But one 
thing he realised namely, that he would be losing his leader· 
ShiP, initiative, his own genius and talent and scholarship and 
tus capacity to carry the House WIth him, If he lOOked into the 
dried rules and procedures of the House, Of, for that matter, 
into the May's Partiamentary Practice. He responded to the 
promptings of IIle, demands of democracy and wishes 01 the 
people and to the eldent he did so he rendered a great service 
to the House and 10 lhe natIOn. I do hope, Sir, thai you would 
emulate the greal example which your lorebears left lor you . 
We shall give you all our cooperallon in the interest of 
democracy and for enhancIng the prestige and honour of this 
great House. ' 

Shrl p, RamamurU: Mr. ChaJrman, Sir, I lOIn aJl:the Members 
and leaders 01 the various political parties in welcoming you to 
this House. I do not want to reler to extraneous' matters while 
asSOClallng myself With whal comrade Bhupesh Gupta said 
about your predecessOfs. I would like to poinl out. Sir, that you 
have a heavy responsibility In thiS House. I would like to remind 
the ruling party that after all they represent 42 per cent of the 
electorate; they do not represent the majority of 'he people of 
this country. Therefore, as lar as thiS House IS concerned, 



though you have been accustomed in other courts to legal 
debates on the interpretation of various clauses of the laws that 
have been enacted by this House, the Par1lament, I want to tell 
you, is nol onty a legislative body enacting legislations but it is 
also a watch-dog of the doings of the executive. Many 
Members of this House are extremely perturbed at the way In 
which executive Is assuming more powers to Itself and subor­
dinating Parliament to the executive. Therefore, Sir, whatever 
might be the Nles, whatever mtght be the procedur .. that .... 
laid down, It Is necessary tot you to take the traditions forward 
and to see that the Parliament realty acts as the watch-dog of 
the executive and prevents the executive from carrying things 
down. Therefore, it becomes important that opportunity must be 
given to the opposition Members here to raise Important 
questions of policy, important questions on the activities: of the 
executive so that we really act as the watcf'Hk)g of the 
executive and do not allow the executive, running the Goyeln-" 
ment in their own way without the wishes of the Parliament 
That is a very important question that I would like to IITHa 
upon here. 

Apart from that. as I said earlier, Parfiament will have to 
reflect the struggles and the aspirations of the common people 
in this country and from time to time we would be raising the 
issues thai afe today agitating the minds 01 the various sections 
of the working people of this country and I know that time for it 
will have to be given by the Government. But I would look upon 
you to see to It that the Government agrees to give lime for .. 
im~rtant questions aHeeting the common peopMt, the various 
sectionS of the working people in this country who are Itruggl­
ing for a better IiI, and their Itrugglel have got to be reftectIId 
In this House and I hope that you will compel the GOYlmmenl 
to give sufficient time to all those quesUona to be railed and 
debated upon in thi, HOUle 10 that the common ~ fHl 
that this Parliament Is really thl euatoclan of IheIr 
Interests that it Is a Parliament which renects the real aspira­
tions 01 !he people and which debato. upop thoir probloml and 
it il not debating something with which they at. not concemed. 
Therefore, Sir, I look to you to carry forward the traditiOns that 
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have been created by your predecessors,particulatly by the first 
Incumbent, Dr. Radhakrishnan, and see to it that Parliament 
really reflects the entire aspirations of the people of this 
country. 

Once again I associate myself with all those people and I 
would like to point out to you that in this work. you can depend 
upon our fullest cooperation. 

Thank You. 

SM II. V. AbCIuU. KOY.: I on behaJI 01 my pany. Indian 
Muslim League and 00 behalf of myself, have greal pleasure in 
congratulating you and welcoming you, Sir, as the VICe Presi­
dent of this great country and also as the presiding officer of 
this august body. 

Sir, you have proved yourself as one of the eminent jurists of 
this country and I am aure that you will be able to prove 
yourself as one of the eminent custodians 01 democracy in this 
country. 

I wish you success, Sir. 

Shri V. G0p8lsamy: Sir, on behalf 01 the DMK Party I ulend 
my warmest congratulations to you . I have great pleasure in 
associating myself With the sentiments which have been 
expressed by our honourable Prime Minister and other 
distingUished Members of thiS House to felICitate you on your 
electIOn to thiS high office 01 Chairman. 

Sir. I am very glad. you have come to presic:te over this 
august House at a cruaailime .n our country·s poIl~1 hislory. 
All of us are aware that in our country, thefe lS a fresh 
awakening and a new found confidence that our ~ndations of 
democracy are as strong as they should be and "'al under the 
leadership of our honourable Prlm& Minister, our country once 
again will rlsume its march in the nght dlrectlon. Iland also my 
colleagues feel extremefy happy lhal at this ~nt we have. 
WIth UI, you who have the unIQUe and unparalleled expenence 
in lKkling the problems of taw and JUsbCe. Sir, you have 
p' .. ided over the Suprlme Court 01 India with dignity and 
honour. While keeping the dlgOity 01 your offioe. ~ did not 
miss to lMe note of the problems 01 Itle people. Sir. right from 
your I ' Inn days, you have shown greal interest and 

_,: ~""".'~torldo"ll ~ ~r::les:!~ngof~~~=~r ~:: 
member 01 the World AS$8mbly of Judges, )'OUr 
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lectures in memory of Lajpat Rai and Feroze Gandhi, your 
publications on ·Democracy in India and the judicial process­
and also on -The South West Africa case- are w~1 known and 
appreciated throughout the world. I am sure and conflClent that 

:~m~e~;8~~ ::r~ttl;~ a~~ w~~. :~:,-~ 
OMK, I congratulate you, Sir. 

Shrl Dlneah GOlwaml: Mr. Chairman, Sir, on behalf of the 
Independent Members of this House which constitute • sub­
stantial number and which may innuence the voting pattern of 
the House to a great extent in the days to come. I associate 
myself with the sentiments expressed by my coIleagu .. felicitat­
ing you. You have occupied the highest seat of justice in this 
country. But the atmo~here in which you have worked in the 
Supreme Court and in the Hight Courts will be vastly different 
from the atmosphere whtch you have experienced here and 
about wh)ch some indication was given by Mr. Bhupuh Gupta 
when he said that you must not look to the Ruhls Book. but you 
should be guided by the mood 01 the House. I know. Sir. as the 
~ief Justice of the SUp!'eme Court, you wi. find it extr1Hnety 
difficult to depart from the Rules. But I hope you wiN 8110 cany 
this in mind that this House renacts the mood of the country. 
Parliament reflects the mood of the countJy. Palfiament renact.s 
the mood of the people. Whenever the House becomes 
turbulent. it is not because the Members are turbulent. but 
because the atmosphere in the country is such that the 
Members. feel agitated. To a certain extent, you cannot depart 
trom looking 10 the Rules Book. After aU. we know from CM.K own 
experience that the judicial interpfetation of • particuw ltalute 
depends upon the consc.ence of the judge ao. ~. I 
hope, you will interpret the Rules in accordance with the 
atmosphere prevailing in the country and in accorQanee with the 
mood of the House. Sir, , usure you our tullelt co-operation 
and we have no doubt thet under your Iibfe guidance and 
leaderShip, both the ruling party and the OppoalUon will get its 
due share and will get equal treatment from you. 
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grateful for the assurance to me of oo-operation in my difficult 
1Isk, a task to whICh I am comP"ttely new. Aner naarty 25 
years of life as a Judge. I went into retirement for over eight 
aid a halt years but the c:onlidence expressed by oJ political 
parties in India foredosed my own choice and I undertook this 
~rden. The gesture of c:onfidonc:e, which was then made and 
now reamrmed encourages me and puIS me at ease. 

I can only _ my pledge ot equal and rospoc;tlul _, 
kl all 0' you and in return' aave your inOJlgence. When I make 
mistakes you must put them down to igllOf8nC8 and not to any 
design. On my part, I am trying to learn and learn rapidly aJ,J 
l\al will be required of me. 

Some of you are already known to me from before and I 
t.ope to make ~ acquaintance of att.. vert eoon. 

Parliament r""", .... ting the people 1-. today mono ptob­
tBms than it ever did before. The country relfes upon the 
.. -. and onergy 01 the -. ..... chooon and • behaves 
us at in this House to discharge the !lUst placed in us by our 
country. Today. we have the pressures 01 our ever-inc:nJasjng 
populabon, of inRation, of short supply of commodities which, 
eddK 10 the almost unbearabte cosl of oil ~ies from 
mroad, makes our economic front gloomy. There is then the 
presence of danger on our borders which in recent days is 

=~a:n~:n~~!:S:J,,~~~~eW:~=~~.toc!n~ 
OUr thinking and the country looks to us to devise the means to 
""'come an of them. 

w. have no tune to lose d we ate 10 ~ through 
IUCCeSSfulfy from our diffiaJn probIetn$. The lime ls. ~1cN'e. 
tar action. W. have chosen a democratic way of life whic::h 
_ "'"' expression 01 opinions and IXChange 01 views. h 
Il1o admits of differences and contradICtions. Bul the' problems 
I have outlined above mutt have thetr solution .,. the true _bon can be found if we can look at the matt ... from the 

=t~~~ ~ ~~~~I"::~. ~ ~C:st~thec:'~:i 
-'Y oursetves to this our task With determination to act and to 

Mr. Chairman: Madam Prime MII1;sUtr. Mr. LAader and othlJ( P't1ends. thank you lor the confidence you have ~ssad i"I 
honourable Memberl, I am overw~med by the kind words in _ and I auut. you that it hal not been milplaoed '"bank You 

.. Qulduy. 

whCh you have welcomed me 10 this of'flce, and I am vwy 
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Felicitations offered to 
Shri R. Venkataraman on 
18 January 1985 

The Prime Min ister, Shrl Rallv Gandhi: Mr. Chairman, Sir. r 
would like to congratulate you and welcome you as Chairman 
of the House. You come to this Chair in the long line of 
distinguished Chairmen, starting with Dr. RadhakrisMan. And 
you bring to this Chair a dignity and honour which, I hope, will 
keep the Rajya Sabha al a higher level and maintain a high 
dignity that the Upper House needs. The Rajya Sabha is 
traditionalty known as the House of Elders. But we see the age 
becoming younger and younger. And I know. Sir, that you too 
arB mentally very young and alive. And this will go wen with the 
House. We look forward to a long co-operaUon with the 
Opposition and with yourself. Sir, in the Rajya Sabha. 

Thank you. 

Shn Dlpen Ghosh: Mr. Chairman, let me take thiI privi'-ge 
of associating myself w ith the Prime Minister of India to 
congratulate you on assuming the august office of Chairman of 
Rajya Sabha which was held by eminent personaliU.. like 
Dr. SarvepalU Radhakrishnan, Dr. Zaklr Husain and others. 
Prior to your assuming this august office, we saw you as a very 
prominent member of the Union Council of Minister. handling 
very imponanl port1~ios like Ananca and oefence. BaslcaJly 
you are a politician and so are we, and from that point of view 
we are on the .. me wave ktngth. W. know NCh other'. 
requirements and it is, therefore, e~ that • better 
understanding will prevail between the ruling party and the 
Opposition through you as th. Chairman. You know bett., than 
me or anybody else that the major _ 01 Parliament Is to 
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reveal the truth about the functioning of the Govenvnent to the 
people. And here lies the Imponance of the OpposlUon, and I 
hope the Opposition will be allowed to play that important role 
in the functioning of the largest democracy in the worid. As 
Marxists we believe that progress takes place through 
contradictions and if one side of the contradiction is nipped, 
then, progress will be thwarted. Therefore, I expect that 
Opposition parties will get a better deal from you as Chairman 
in ensuring that progress takes place. 

With these few words I congratulate you once again on 
behalf of my colleague. belonging to 1M CPI(M). 

Shrl R. Moh ..... rangam: Mr. Chairman, on behaH of the All 
India Anna DMK I associate myself. with the Prime Minister of 
the countly and my colleague and Leader of the Opposition, Mr. 
Ghosh, in congratulating you on U$Uming the Chainnanship of 
Rajya Sabha. My relationship with you is very, very sentimental. 
I know you for the past thirty years when I was studying in 
college and I am your voter and you are my representative. I 
voted twice when you contested from South Madras 
Constituency in Madras. Whatever task was entrusted to you, 
JOU did it to the satisfaction of all. Whenever I pass through the 
Industrial estates of Tamil Nadu, whenever I pass through the 
industrial estates of Ambattur or the indu,trial estat .. of Avadi, 
each and every owner of the estates would say, Mr. 
Venkataraman-familiar1y known as RV-is responsible for the 
Industrial development of Tamil Nadu. You have travelled 
lI'oughoul the length and breadth of the world. ~ During the 
bedom struggle you were imprisoned for more than two years. 

::::III:.i18wa~ad~td:r a w:~: ::St~ ~~~=~r:! 
IIMnevar I conducted any meellng or any programme, I would 
Mhember Mr. RV on almost all occaaiOOl. It ia not an 
_ggeralion if I point out one thing . Let me tell you what 
IIIppened just two Or Uvea months before when I was 
GMducting interview of • lady of 40 ye .... of ~. who came 
-.ng With her daughter to obtain my signature tor • passport. 
_ obtaining my signature tor a passport. the motf\er told the 
.... hI" in Tom,l, ' 'Tltoi kitll chotIu"--whk:ll ",..".. Il1<o 
_ of the grandfather. nil tnat moment I was under the 
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Impression that I was young and energetic. Only when that lady 
asked her daughter to get permIssIon from her grandfather did I 
realise that I had grown old enough to be a grandfather. Sir, 
even attar reaehing that age of grandfather, still you look like a 
bridegroom. 

Secondly, Sir, you were the Industr)es Minister of our State. 
You made Tamil Nadu as number one in the map of India. It 
has developed industrially to that extent for which you were 
responsible. When you were the Finance Minister of this whole 
country. you have considered almost all the States right from 
the lofty peaks of Himalayas to the sacred shores of 
Kanyakumari as one. You have done very excellent work for 
the betterment of this country. Now, you ate here, Sir. I am nol 
asking you as your voter or as one of the people of Tamil Nadu 
State to give me preference or consideration. But, In fact. I will 
try to catch your eye. But sometimes even this slze 01 a man 
cannot usually catch the eye of the Chairman. Now, I personally 
feel that you would definitely take up the responsibility 01 giving 
that preference for a person who comes from this side. SIr, 
some consider me that neither I belong to the Opposition nor I 
belong to the treasury benches. I do not know why ls It so7 But 
I will tell you, Sir, that I belong to the ruling party, whenever 
they £>ring forward good thingS, and whenever some 
controversial things come up here I will lake up the role of the 
opposition party. My role IS like thal Sir, what I would infacllell 
is that you are a man who will conSIder every thing neutr.'Iy. 
Thai Is why, Sir, on bel'lall of my All India Anna DMK Party, on 
behalf of our Members, I agam congratulate you on assuming 
the charge 01 this Chairmanship. 

Shrl M. S. Gurupadaswlmy: Sir, It Is a matter 01 great 
satisfaction to me and to my colleagues in my Party that you 
have been elected 88 the Chairman of the Rajy_ Sabha. Sir. 
my contact and assoclahon with you has spread neBlIy to three 
decades. Sir. you and I worked together In the First lok Sabha 
in 1952. SII")Ce that time to this day, I ha .... walched you .1 
close quaners and also al a distance, and you had OCOJpied 
places of power both in your Stale and also al the Centre. Sir. 
Power and humility do not go together always. To 1.1 ... 

Marxian phraseology, power rapr ... nll thells and humility 
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represents anti·thes~. In your case, I find a synthesis of both. 
While in power, you have been humble. Sir, tiU....!,he other ~y. 
you were in power, you enjoyed power. Now, you have ~rtted 
from power to status. You have shed power and occupied a 
place of honour now. You have not only become the ChaIrman 
of this House but you have also become the VICe--President of 
India. You are the Vice--President. Sir, without vice, if I may say 

Coming from me, you know what I mean. Sir, the majority in 
a parliamentary system, has a right to rule. The minority, the 
Oppositlon. has got a right to oppose. And It Is for you to 
balance the two. In the parliamentary history of our times, we 
are facing a number 01 difficulties. We are .I~ the most tryi~ 
times of our histOfY. if I may say so. As Presiding Officer of thIS 
august body, you have got a great responsibility. I am sure, you 
will exercise this responsibility with dignity, with deCOrum and to 
the satisfaction of all 01 us. \ 

SIr while exercising your authOrity here, may I make a 
requ~st? You can give your ears to the other side?f ~ House, 
not your eyes. But you must give your eyes to thIS side of the 
House. I am hopeful, in your dignified prese~'. the 
deliberahons of the House will achieve a new level of d.IQ.n~. I 
am also sure, In your presence, we will be establishing 
innovatJons. new and healthy in~vatJons. ~~ should ~V8 to 
be not only a dignified Vice--President and dlQrvfied ~rman of 
this House, but also an innovative and vigorou, Chainnan of 
this House. 

The young Pnme Minister is here. May I reqllest him. th~t 
Rajya Sabha shOuld be restored to its pristine Qlory, which It 
enjoyed once? It should achieve a new status. While the ~ok 
Sabha performs ils duties and responsibiliti • • • s ~epru~ntative 
01 the people, the Rajya Sabha should perform It~ duties a: 
Alsponsibllities as repruent.ti.... 01 the Stat •• , I~ • fade the 
IlrUcture. And It is we, who should be the .guard~ns ~a I 
I1Qhts and pnvileges of the States of the Inehan U~lOn.. rw 
hope and trust that the Prime Mlnist.r and you Sit, will g 
hied to this and whenever there Is time, we should devote this 
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time to discuss various subiects which are not discussed in the 
other House? This is what we have been pleading with the 
Chair all along. 

Sir, in the end, on behalf 01 my party, may I compliment you 
and may I wish you well as the Chairman of this House? 

Shrl J .. want Singh: Mr. Chairman. Sir, it is my privilege, on 
behalf of the Bharatiya Janata Party. to welcome you as I 

mem~r of our fraternity. For the last four years, you sat 
opposite us, across the well of the House and we did our best 
of discomfiture and irk you. Your elevation as the Vtee­
President of the country and as OUf Chairman is a just and due 
recognition of your long public life. A distinguished public lif, 
brings you to occupy this Chair which has been OCCUpied by 
very distinguished Indians. You afe perhaps. the first Chairman 
of the Rajya Sabha and the first Vic.Presidenl who come. 
from public: lite. In thai sense, you are nearer us in 85 muCh as 
the knitty gritty of politics is concerned. And you are far 
removed from us because of the distinction of your Office. thI; 
very Chairmanship that you presenUy and rightly oocupy. We 
congratulate you on this. 

As Chairman you are the custod,an of the privileges of aft of 
us Members. YOUr authority as the ChaIr II cumulative authorrty 
~ the House and of each of us as Members of this disting­
UIShed Assembly. We repose this authority in you, Sir, as CUI 
custodia~ 1 in full faith and in full confidence thet in )'OUr hands 
that privIlege, as Members of this House, 15 sale. 

I would like 10 join the honourabfe Prime Mjnister and other 
Members ~ the Opposition in welcom,ng you, congratulating 
you and WIshing you a distinguished, enjoyable and only II 
times Irksome tenure as the Chairman 01 this House. 
"'~..n, _.....,. .. ,,,,,,,,,,,,,,,_ • ..-.... ~ 

- ~ ~ 'II R ~ ~ t aft! III ~ WI i! 010f ~ . , 
1OiIom lIIP! .... ...,., ,... ~ aft! ....... "'" wo\ 

IIflI!RI§w~~<O:~II\;'lI'lIaft!~_"III!I" 
''''>\lII''tf;"",.~"",,,,,,,,, ,,,_ •• ,,,,, 
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"""' .. ~"' ..... '"' ... _.""'''' __ .a~ ......... "' ...... ~, _.ri. """""'~"" ....t",,1\>1 aft!"I"~""". 
- ,-.""' ........ ~..w!'l_ ... aft!fioq •• 
""' ...... lm'if .. '""'" "'" .. ~, 

...... -~ .. ~ ..... -~;i,...,._~taft!liI<IIr. 
""'_1IIIioiI~"'''''"''''.~t, ....... .moR...., .... 
1", --~~ --1", """"""- .... tll; ... .-.,...,aft!_"_"!"1f<"IIaft!~ ..... ..w .. , 
.n~f;oa,.....m..m, i\\~aft!i\\ ... _"'I!'«<'ffiI 

• ""' .. "Fl"Ci """"'~ ... til; .... ""liP<_ol "'<0: ol 
~"'''''''''''''''''''tl_''I{'0-'''~'' 
~ 'If-M ~ aft! "'"" -..R .. , 3!Ilre _"" '11",_ 
1O'<I'i· .......................... fil<vtl_"l"~ ..... 
""'t~~_tfi<;""'''''', IiItm~'"' ...... tlii .. 
................. t. ..... ~ ... """ IiRMI 

lI1IR >tit ~;c ""'* If<I ~ .... ~ t, ~ ....... _ t, ~ 
.. .,-"""..".."''''".. .... fOVo ... .m ......... 

._t .a._.""'I1rn.. .... ~1R"Fl1l...,tl'" 
...... "' ........... t .. aft! ....... "'_taft!~. 
"'to Iii ,""lI1IR >tII.mn m t Iii ....... 11 ""'}lUll ..... 4 
.... 1I-ni!, liI"'_.fOVo.".a .. _1lR'I"'III~...t\ 
... ... m;1 """,,4,..,., "'to Iii .... ""liP<_ .. "' .... ;c 
-.A ........ li!mt, .... ~.""" ~taft! _'~"""""" 
-.. .... t' 
~, 

Shrl Parnthanenl Upend,.: Mr. Chalrman, Sir, I rise to a~ 
my own voice and the voice of my party CQlleagues ~n . 
congratulatIng you on your _levalion a. tM Cha'rmar.' of thIS 
august House and also as the Va-President of Indll. 

SIr. you bnng to thl, augu.t office a varied .xpeMflCe in the 
administratIOn. in the legislature and generally In public .ffan. 
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You have been a Minister in the Slate and the Centre also for a 
long period. Sir, being a Mini$ler will be both an advantage and 
a disadvantage and the proceedings In the House can be 
influenced to a certain extent Since you have worked as a 
Minister. you know very well how to bale out tho Ministers when 
they arB in trouble. as you have just now done in the Question 
Hour. And being a Minister you also know how the Ministers 
dodge or try to dodge and here we need your help. I hope you 
will come to our rescue whenever a Minister tries to dodge the 
House or mislead the House and catch him in the act and help 
the House also. 

Sir. with your experience. you will no doubt be a friend. 
philosopher and guide to all the Members here, particularly to 
the young Members to whom the Prime Minister has rightly 
referred. This House had never seen so many young members 
in its history and I hope the Prime Minister will ensure that more 
and more young Members will come 10 this House in future 
also. 

Sir, all our privileges arB In your hands now. Democracy 
flourishes when the system of checks and baJanc&$ 'unctions 
well, as you very well know. We are happy that the Prime 
Minister has started wen in trying 10 enlist the cooperation of the 
Opposition. We are ready to reciprocate the same provided the 
Government and rhe Prime Minlsler genulnety act upon their 
desire and assurances. 

Sir, I do not expect you to be partial. But anytime you feel 
inclined, be partial towards this side because we need your 
protaction. 

And lastty, if you allow me a little frivolity, the Chairman's 
functioning is often guided by whether he is suffering from 
spondylitis or not because you have to tum your head to the 
left, to the centre and to the right. When I came her. first and 
saw my seat I thought I was very fortunate In just being before 
the Chairman. But unfortunately I found lhat your pred8CI1SOr 
always looked to the left or right and never to the centre. So if 
you suHer from spondylitis, I am at an advantag., but I will 
request you to look to aI/ sides and see that justice Is done to 
all the aides. 

Sir, I wish you a/l success In your assignment and wish all or 
us bener luck during your tenure. 

Thank you . 
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Shrt Mur • .oll Maran : Sir, loday it is my privilege to join 
honourable Prime Minister and other honourable Members in 
welcoming you and congratulating you . We are pleased that a 
IOn of Tamil Nadu has been given an opportunity to serve as 
~ Vice·President of India and the Chairman of the Council of 
States. It is a fitting tribute bestowed upon you for your long 
and distinguished career in public hfe. Sir, throughout our 
career, you have exhibi1ed sobriety and wisdom coupled with 
extraordinary courage. Mr. Dipen Ghosh said thai the Opposi. 
Ion wanted a better deal. I am sure, Sir, we will get it from you 
because. having been under the shadow of Mr. Kamra; you had 
Ile courage to oppose the Emergency; you did so by writing 
bravely against the Emergency in the front·page article of 
Swarajya founded by the great Aajaji, when you were its Editor 
- though you supported it at a laler stage. Sir, you know the 
pulse and the anxiet~ of the OppositIOn because. If I may say 
eo in a lighter vein, you were sitting as an Independent Member 
also in the Lok Sabha for a short duratIOn during Janata days. 
Therefore, I have no doubt that you would be even-handed In 

running the affairs of the House, because you know the mood 
of the OppositIOn also. In Tamil Nadu. because of your political 
lItills, you are called a great Chanakya. In fact. the playground 
of Tamil Nadu has lost its best player, bul what Tamil Nadu has 
_t is a gain to the Council 01 Slates. 

Sir, you have gOl legislative expetlence 'or more than a 
.arter 01 a century-in the Constituent Assembly. In the State 
lAgislature and In Parhament. I am sure you WOI.OId run this 
HDuse wllh extraordinary ability. I, on behalf of my party.,. offer 

, Sit, our beSI cooperation. Somellmes, In thiS Hou_ we 
y have to test your eardrums and that too dunng the ZerO 

HDur. Our prevlous Chairman used 10 run away from the ¥»ne 
moment the clock struck twelve . I am sure, as the 
urable Prime Minister has put II, you are young in' spirit 

.., I think you will stay With us dunng these testing bmes. 
1'IIank you. Sir. 

.'ut S. W. Dhebe : Sit, on behalf of the United AssooatlOl'l 
" Members, lhe constituents and Independents, I join the 
tIDnourabie Prime Minister and other opposlllOn leacs.s to 
_itate you on your election as the Chairman of thiS House. 
_. we have seen politicians presiding over thIS House and also 
• Piicial person. your predecessof, JUstice HldayatuW.h, 
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The august office 01 Chairman requires thai not only he must 
balance the views of the dilleren! political parties but also bring 
impartiality In the discharge 01 his functIOnS towards all tho 
constituents who are her • . Sit, we have allO .een you, a. my 
friend rightly said, defending the Go .... rnm.nt as Defence 
Minister and also as Finance Minister very ably and many times 
disarming us with the answers and clanflcallons which you used 
to give us. But now your role Is entirely diHerent. As soon as 
you occupy the Chair, the august office, you are free from 
political affilialions or political parties and whatever vieW1 you 
had propounded as a Minister. 

Sir. it Is expected thai this House will be able to discharge its 
functions smoothly under your leadership and also I hope the 
high traditions and conventions built in this Hous. over a long 
time will not only be maintained but also restored to their own 

~1o~?~e~:r:1f aO~ ~r!?r~~ my friends I wish you all success 

Shrl Ghulam Aasool Matto : Sir, on behalf of the Jammu 
and Kashmir National Conference, I toln the honourable Prfme 
MInister and other friends In congratulating you on your being 
chosen as the Vice·Presidenl of IndIa and, oonsequenlty, lhe 
Chairman of our House. 

Sir. I may share certain secrets which you told me, with the 
olher Members of Ihe House in order to prove your integnty and 
honesty. When you were the Defence Mu\ilter. I HW you In lhe 
Central Hall with a small key In your hand. I asked you as to 
which key 11 was lhal you were hOlding In your hand rounCIlour 

:~':~~:Uat w:;erfs:sr: .lf :I~~~a~i~ttsm~~~~ ':: 
Delence Minister lhould be mISUsed. So. when I come to off'~, 
I see to it thai It il locked.· 

M:~be~ ~~t~II~~1 ~e:: ~IS~ y~~:: :!thth~11 ~~ 
were getting Irom home RI 1.000. monlh 10 meet your 
expenses. 

Finally. Sir, you were always. al leasl 1W:ce a week. leedlng 
u. with a cup 01 coffe.. in the C.ntrll Hall. 

Now. Sir. you have occupied a positIOn in which you have not 
only to look to the Interests 01 tho ruUno party btJt to the 
Oppotition. I am lure that under your leadership ~mber. from 
the Opposition will gtl tho .ame trHlment, If not btnlf' than tn. 
ruling party Members. 

tOt 

I. on behafl 01 the NatlOfll,l Conference, again congratulate 
you and also join the Pnme Minister in sayang that the sensa 01 
humour which i& lac:kJng now in many Parliaments of the world. 
ahould be Injected In thiS House also 

Thank you very much. 

Mr. Chairman: Han Members. I am deeply touched by the 
very kind relerenees you made to me. I am not vain enough to 
thiNe: that I deserve all thai but I shall be modest enough to 
adrmt that they are the goals whICh I WIll have to slrive to 
lIchieve. 

Incha Is one 01 the biggest democraCIeS In the WOfId. It is not 
enough that ~ Is the biggest democracy to stze. It must be the 
biggest democracy In quality. and thiS can be done only II 
Parliament. both the Houses, maintain very high standards In 
ct.bIte, in dISCU"lOn, In Interpehlhons and In e .... ry one of the 
other activIties COMecied With Parhamenl 

In all my long years In politICS over 25 years, In one Of the 
other Houses. I have never been even In the panel 01 
Chairmen In thai senH. I am a novICe In thiS oHIOI wen, 10 
quote Shak .. peare agaIn, whICh I am very lond of !:bng In the 
debltes. '"I am not yet SO old. but yet I may leatn-

Well, I can apprec.a" your anxl8tles that the pnstlne glOry 01 
thtI House should be restored I 1m w811 Iwlle thlt very hlQh 
traditlOnl hive been established by people; like Or - Zaklr 
~. Dr, Radhaknlhnen and a number of other. They were 
.. glentl IhIt In(iII had pt'oduced Wett. I can on.'t' te. 
)IOU that I Shill endeavour 10 wllk In their footsteps to lollow 
'- oxample 

I .. a. told thlt I should ROC land my Nt but land my eye to 
this" I hi .... propoaed doong bolh. not only lend my drs bul 
also lend my ey .. to all $Ides 01 the House If in the ell.'5Ienc:es. 
t am not able to dO so It IS not 104' want 01 gooc:fVtoln but only 
btCIUSI 01 the pressull on !In'll In parliamentary ~ngs 

1 ,hoH only con"no my 011 by "Y'no Ihlt I look iotwOFll 10 0 
very ptaua,,1 and • very frUitful aasoc:llbo" With you In the 
yell. ahead 

Thank you very much 
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Felicitations offered to 
Dr. Shanker Dayal Sharma on 
6 November 1987 

The Prime Minister, Shrl RaJlv Gandhi : Mr. Chairman. Sir. 
may I felicitate you on your election as the Vjce..President and 
as the Chairman of this august House. 

In you, Sir, we have a renowned and highly respected figure. 
You have held high offices as Chief Minister, as Cabinet 
Minister. as the Congress President and most recently. as 
Govemor. 

We welcome you as the Vice-President and as the Chairman 
of this House. 

Mr. Chairman, Sir. you have been a schular and an authonty 
on international law and the Constitution, on history. and more 
especlally on our culture. As a teacher you have laught many of 
the Members sitting in this House. Now you will be their mentor 
and guide. We are privileged, and indeed fortunate, to have you 
at the helm. The position you hold has been held by many 
highly respected and admired figures In the hiSlcwy of our 
Parliament. Let me assure you 01 the tullest cooperahOn of the 
Government and I have no doubt that your wisdom will prevail 
over this House. 

Thank you. 

Shrl Dlpen Ghosh: Mr. Chairman. Sir, on behalf 01 myself, 
lhe other members of my party, the CPM. and by other 
colleagues In lhe Opposition, I join the Prime Minister In offering 
our warmest felicitations to you on your assuming the august 
office of the Vice-President of our country and as Chairman of 
this august House. Rajya Sabha. 

Sir, You have been in active poIlbcs for a long time, and· we 
too are still in politics. And , therefore, from one way w. ar. at 
the 'same wave-length. You will surety, therefore, appredate 
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~r requirements in ~ Opposition while presiding over this 
haugust House. The ruling party, by. virture of ils majority will 
o ve u:, final say--g?Od, bad or incMferent. But before that the' 
. ppos E n. must be gIVen the opportunity to place their point of 

Vle~: arher, the dignified persons who held this augusl 
~~ he~e. particularly Dr. Sarvepalh Aadhakrishnan Or 

r Usal~, and lastly who is now the President 0; ou~ 
~ntry, Shn R. Venkal~raman, had looked to this particular bnt, ~.nd I hope you WIll follow their toot-steps and give lhe 

PfSltiOn a hearing on various issues lhat this' House will 
con font from today onwards when it will be in session. 

Sir, again, I .offer OUr f~licitalions and welcome you 10 this 
House as ChaIrman of thIS House. Thank you. 

Shrf AI. d l Arune alias V. Arun.chalam : Mr. Chairman Sir 
on behalf of the Anna OMK and on my own be~1f i 
cong.ratulale you for having been elected to the office of Vk;e. 
President of our Republic. It is a matter of great pleasure to 
know that you have been elected unanimousty by both Houses 
o~ our PilIliament. Aner Or. Aadhaknshnan and Justice 
H~yatullah . you have been elected with consensus of all 
poI~1 parties. II shows your eminence and remal1l;able 
enI~ht~ment. f~jrness and judloous approach. Sir, in 
mcuntallllng the dtgnrty and decorum of this House the Anna­
DMK extends ~ support without any reservabons. May I remind 
you that the dlgnrty and decorum of Ihis House is malnlained 

:: :'! ~~S6 ~~:,,:~~~on ~~: O~M:~lit~1 agendes 

S~, the paramount responsibility of this House is to protect 
the Interests 01 the States. That is why it is cal1ed Council' of 
Stat... Unfortunately during the post-independence peeiod 
transgresston inlo the junsdlCbon of the Siale has beQ)me a 
regular feature of the Government. Unless it is prOJ>8f1Y 
checked, the purpose and the very obtechve of this House will 
be "~ined. The ~IAOMK Party is always at your disposal 
to maintaIn the prestige of this House. Once again I felicitate 
you. 

Ittrl Prtwlh . .... nl Upend ... : Mr. Chlllrman, Sir, on behalf of 
my party, Tefugu Desam, and myself, loner you our warmest 
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felicitations on your assumption of office as Chairman today. 
Sir, your election 10 this h)gh office has a special significance in 
that you have been a consensus candidate of both the ruling 
party and all the opposition parties. Sir. while agreeing to the 
consensus~ we have put ourselves in a disadvantageous 
position. We know that We have to be guided by you and we 
have to be more restrained perhaps because of tl'M\ obligation 
we have taken upon ourselves. We fell that among the 
candidates considered , you are the most ideal and fit to occupy 
this office because you combine in yourself age with wisdom, 
wisdom with tact and tact with statesmanship. 

Sir. as Chief Minister, as Central Minister, as the President of 
one 01 the leading parties and as Governor. you have had wide 
administrative experience. Added to that, you have the political 
acumen and Wide knowledge of constitutional law. Sir. you are 
a worthy successor 10 a number of dlsttngUished people who 
occupied this Chair. Your predecessor, Mr. Venkataraman, has 
handled the affairs of this House most tactfully. Since he is no 
longer occupying the Chair here, I can conless that we had a 
perfect understanding with him. That understanding even 
extended to confiding in him about our plans for walk-outs and 
noise in the House. We kept confidentialIty and we expect the 
same rype of understanding Irom you and also the 
confidentiality ~hich we were maintaining with the prevIOus 
Chairman. 

Sir, the people say that you are a leftist. We would like to 
know by experience whether you turn m()(e to the left or to the 
right of the House. 

LasUy, I know that when you were the Governor of Andhra 
Pradesh, you had a picture 01 Lord VenKaleswara In your office. 
You always looked to him. You told me also that whenever you 
are in doubt, you look to Lord Venkaleswara lor gUidance. In 

'thIS House. you may not be able to have a picture 01 Lord 
Venkateswara, but I Will constantly remind you of Lord 
Venkaleswara as, a representatIVe ;1 Andhra Pradesh. I won', 
say as a representative of the lord, bul as a representalN8 of 
Andhra Pradesh, I Will be a constant reminder to you of your 
devotIOn to Lord Venkaleswara. May he gUide you to be more 
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~='sa~e tactful and more fair in dealing with the affairs of 

Sh~ M. S. Gurupadaaw.my: Sir, November 6 1987 is a 
~r":rtant day in your life. You have takan ova,' this august 
behalf of t:,.,On my own beI\an., o~ beha" of my Party, and on 

o colleagues here, I sincerely welcome you to this 
Chair. I say this with feeling because my aSSOCiation with 
~ been vary very bog indeed, a very meaningful a.ssocia= 
paucity noto,w:!,~o recall my long association now because 0; 

Y Sir, pedagogy 10 Vice-Presidenlship of India is a bng ;";rney 
ou were a pedagogue to begin with in !he Lucknow UniversnY 

where I was a student myself. You taught Constitutional HIStory 
there vary ~fully. Y~ were not a bad teacher at all. Then 
:e had a hand In yOUr life, and indeed fale had definitely a 

nd when you we~e cho~n unanimously to the very important 
pfac:e ~ Vce-Presidentship of India. In this play of fate both 
the R.Uhng Party and the Oppos;tion had a role to pia 0 . 
~ ~me ~n Mr. Rajiv Gandhi and the Opposit!;n ~~~ 
differtng WIdely on various issues, we agreed both the A r 
Party and the Opposition, the Prime Minister ~ the Opposu~ 
leaders ~ your ~ndidature; it was a happy augury. And you 
are the Vee-President of I~a. you ara the Chairman of our 
~ouse. You have seen life, OCCUpied many places of 
I~. You were a Chief Minister. you were a cabinet 
MinISter here, you were a Governor and now the V· 
:re~n~. Besides, you had managed the affairs of the~:!i 

rgaOlsahOllS. So .. you have the experience of an administratof 
as well as manager of pofitical parties. You have the kno¥Aedge 
as .~ taache:r, experience of an admInistrator and organifer of 

:::~ ~:' :~I:;or' than all the ability and competence to 

. Sir, you are the Vice-President of India. I ~ you a,.. the 
V.ce-PreSldent Without belns 'VIce', bereft 01 any Vice. You have 
combl~ in yourself a ~ng expenenee and knowledge That I := Will help you and help us in this House to carry on OUr 

Sir, your duty as lhe Ct'talrman of this august body IS very 
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difficult indeed because you are occupying it al a very difficult 
time. It is not enough 10 keep the law and order in the House, 
however, much it is important. It is more necessary. more 
important to keep up the dignIty. ,the norms, the ttaditio~ ~! this 
House. More than all this, Sir, it IS your onerous responsibility to 
see that this Parliament, this House of ours, which is a hmb of 
Parliament, a part of Parliament, sheds all its weaknesses, 
becomes strong. It is fragile for various reasons. There have 
been onslaughts on Parliamentary institutions in India. There 
has been considerable erosion of its importance, its relevance 
even. At thiS juncture you are occupying this Chair. It IS your 
duty. Sir, not only to uphOld the dignity 01 the House but to 
keep the balance even between the Treasury Benches and the 
Opposition. 

As the days go on, the accountability of the administration is 
also affected, accountability of the administration to the Houses 
ot Parliament. As the presiding authority, it is your task to 
restore its importance, ilS personality, All 01 us are one here '" 
spite 01 the fact thai we are dIVided between varIOUS pohllcal 
parties, Respect lor parliamentary institutIOns IS dwindling In the 
counlty and parliamentary Instltuoons are In a state 01 cnSIS, II I 
may say so. The Govemment has become very authol'llanan 
and the master, the Parliament has been reduced to 
insignificance. Theretore. Sir, Without taking much 01 the ume 01 
the House I request you as the Chalfman 01 the House In lutur. 
to safeguard the IntereslS 01 both the Treasury Benches and 
the OppoSItIOn evenly and the OPPOSitIOn at thIS partICular hour, 
Juncture IS very Important. Though they are diVided, we are one 
on varIOus Issue • . ThiS should gu,de you, Sir, In your role and 

conduct. 

May I, Sit, '" the end Wish you well and hope and lrusl your 
career as the VICe-President of India. and ltIe Chairman 01 thiS 
House, Will be remembered for a long lime 10 come. I Will be 
talhng In my duty If I don', say one word lor your IIluslnous 
predece .. or, Shn'Venkalaraman, My COlleague hal .'r •• dy 
spoken abOut him He did really well and you have succeeded 
him and also succeeded many many IllustrIOUS predecessor. 

Sit, In the end I Wish you the best 
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Shrt N. E. Balaram: Mr. Chairman. Sir, on behalf of myself 
and my party I ofter my 'elicitations. I know that you are a great 
scholar and a man 01 rich experience In politics. I am lIery glad 
that you have been elected as the Chairman of this House and 
the Vice·President 01 this country. Once again I would like to 
ofter my felICitations to you on my behalf and on behalf 01 my 
pany. 

Shrt Muraaoll ".ran: Mr. Chairman on beha" of my DMK 
party and on my own beha" I whole-heartedly welcome you on 
your electIOn as Vice-President of this greal republic and the 
Chairman 01 this illustriOUS House. We all know you have a 
brllhant academic career. In fact, you have been in the leaching 
profeSSIOn and for a long perIOd. For nine years, you laught law 
In the Lucknow University and then you taughl lawai 
Cambndge also. Here I would say, perhaps after Dr. Sarvepalh 
Aadhaknshnan you are the only leacher 10 have come here 10 
occupy the highest post. So, It IS a great tnbute to the 
teaching community of our nahon. I think Dr. Zak.r HusaIn was 
also a !eachel'. So, you belong to that noble Inbe of teachers 
who can guide us. Sir, many 01 your students are here as 
Members So. you have gol a very good IobbV here In lact, I 
would say, our House " also very much hke a classroom-noi 
like your Cambndge Unrverslty but hke a Village school . You 
have 10 meel many recalcitrants rTlQ(e often. but , SIr you can 
counsel and conduct the House In a mce manner. t 

Sir, I lor one would not accept that th" " the House 01 
Elcters. No, II is not a House of Elders, It IS the CounCIl of 
StallS, a part of our federal syslem Therefore, Sir, we have got 
c.rtaJn IradlllOns As honourable Vajpay941 was saYing, we have 
notICed dull our words had been often butchered. In this House 
there had been a tradition to raise many Important pubfic lSiues 
atter the QuestIOn Hour Somehow or other thai nght 0 the 
Membera has been taken away. Therefore, I would reqJest you 
to restore that pflSllne glory of thiS House once again and give 
us back the nght that we have Iosl That 15 my request. 
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I know. Sir, that Prime Minister Indira Gandhi made use of 
you as the personal emissary and you had visited Tamil Nadu 
many a tilll8 and also you returned to Delhi with great success. 
I know thaI. Sir, this morning along with all the opposition group 
leaders I mel you. I was simply astonished by your diplomacy 
and persuasive power. Sir, I do not want to lei the cat out of the 
bag as my honourable. fr iend, $hri Upendra. who told you how 
he was dealmg with your predecessor. I would say thai I am 
very much worried because 01 your persuasive abilities. We the 
opposition people, have 10 be very careful with you because 
you are a type of diplomal who will kit! us with kindness. So we 
have 10 be careful. With these words. I oller you our whole­
hearted cooperation in the conduct 01 the bUSiness of the 
House. 

Shrl Ghulam Rasool MaNe; Mr. Chairman, Sir. on behalf 01 
Jammu and Kashmir National Conference and on my own 
behalf and as Chief Whip of the United AssociatIOn of Members 
of this House. I offer my fehcitat lons to you for being elected as 
the Vice-President and Cha irman of thiS House. I VIvidly recall 
an..incident in 1964 when you were the MinISter of Industry of 
the State 01 Madhya Pradesh. There was a meetmQ 01 the 
Small Scale Industnes Board to be held In Bhopal and I. as 
Chairman 01 the Kashmir Chamber 01 Commerce, had also to 
attend that meellng. We left 10 a tram Irom Deihl . There were 
torrential rams and the tram got stud( up at a place near 
Gangapur. I think. You were also travelling In the same train 
The fllst thing that you did on that occasIOn was thai you cam. 
out of your compartment and ensure that 6very passenger 10 

the trairf got hiS food. That was your Qreat achIevement and I 
saw how you worked in that capacity Of course. when we 
reached Bhopal, the meetmg was already over. although you 
were the Industry Minister there. 

I also vividly remember that when you were a Member 01 the 
other House, yOU were also travelling In the same Matador lor 
M.P •. to and from your house as other M p, would do W. 
lived In the same Canning lane. Sir, you are an embodiment of 
humihty and wisdom and I !rust and leel sure that in your hands 
the prestige 01 this House will remalO secure and sale 
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I again offer my heartiest felicitations to you. Sir. and hope 
that under your kind guidance this House will fulfil the task that 
has been assigned to it by the Constitution of India. 

Shrl Chitta Basu: Sir, I ;oin the Prime Minister and other 
d istinguished Members of the Opposition in extending. on my 
own behalf and on behatf of my party, heartfelt and sincere 
felicitations on )'Our bem9 unanimously elected as the Vice­
President 01 thiS great Republic and the Chairman of this 
House. 

Sit. thiS House has got ils own distinct features and 
responSJ.bihlles 10 discharge. As it is lhe Council of States, this 
House has greater responsibility of loc»dng after the interests of 
the States which constrtute thiS great Union of India . You. Sir. 
as the Chairman of thIS great House happen to be solely and 
UndlSputedly the custodIan of the rights and privileges of the 
Members of thiS House. We, the Members of the OpPOsition , 
are sometimes laced With certain sltualions in which I would 
urge upon you, In the mterest of the dignity of the House and in 
the discharge of your responSibi lity 01 mamtaming the decorum 
of the House, that you should show us a IInle more Indulgence. 
We. as you know. Sit, as Members 01 the House. are always 
amongst the people. 10 the mIdst and thICk of politics. There IS 

no virtue In conceahng It. And we have to asso(;,ate ourselves 
wllh the hope and asplrallons 01 the people outSide. We are 
also to artlc.ulate thelf hopes and aspiralJQns S.r. you, have 
been, In the past, In the very thICk 01 pohtlCS and I don think 
lhat you repent IOf It. II IS a glorIOUS part of your bnlhanl career. 
You know the emobons. sentiments. hopes and aspIrations of 
the people who are not here, who are outSIde tin House You 
have represented the vast masses of our country at dl erent 
places and you have done It successfully. You ha .... nch and 
vaned experience, and I hope and believe that With your rich 
and varied expert,nee you would guide us, help us, as 
Members 01 thIS House WIth the partICUlar rOle that we have to 
play from thiS s-de of thiS House. to discharge OUf 

rnponSlbihbes. 

W. in the OppoSItIOn. as I have mentioned earll8f'. have got 
our own role and we shall play It , and we can play It bener II 
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you have the generosity of showing a little mote indulgence to 
this side of the House because on us rests a bigQ9r 
responsibility to bring about changes In the poticles of the 
Government and the attitudes ot the Govemment • 

Again. Sir. on behalf of my party and on my own behalf, I 
extend my heartfelt and sincere felICitations to you, 

Thank you. 

Shrt Nagen Saiki.: Mr. Chairman, Sir, I end other Members 
of my party. AGP. are very happy on your election to the 
glorious office of Vice-President of this great country and on 
your assuming Chairmanship of this august House. We think it 
is a marter 01 pride for the whole country 10 have a man of 
knowledge and wisdom as the honourable Vice·President of 
this country. 

Sir, the country finds in you a far. combination of the 
personality of a scholar and the personality of a political think. 
and political worker. without any c:onfltct between the two. I 
hope and believe that your personality will guide not onty this 
august House but also the whole nation. 

With these few words, Sir, I, on behalf of my party, AGP, and 
also on my behalf, offer my respectful felicitations to you. 

Thank you. 
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8M Trldlb CII • ...,urI, Mr. Vice-Proildenl and Chairman, 
Sir, I ri .. only to add my VOICe to the senlunent, of '.hQlallons 
end welcome that have been already voiced by so many 
dIStinguished Members of the House. 

Sir. knowing you .. I have been for the past 10 many years, I 
Mve known that you have never al!owed differences In JKWitic;a1 
opinions 10 .nect personal relations or your fight 'Of the just 
rights ot everyone. Sir, you have added lustre and d~bnCtion to 
the various high office. INt you ha .... occupied in your vaned 

• and chlt:inguished career. I hope and have great confidence that 
you will add greater distinction to the office that you have come 
to OCQJpy as Vice-President end ChlJrmen 

Thonk you. 

_ JqJn SIngh Au ..... : Mr. Chairman. Sir, " Is my 
proud privilege 10 1011011010 you on bolla" 01 tho Akall Oil and 
on my own behllf on your .. bon to the eugult o"ice of V.c. 
Pre.ldrtnt of Indie end Chllrmen of R"ye Sebhl 
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You, as Governor of Punjab, endeared yourself to all 
Punjabis. and it is to your credit that. in spite of being in politics 
fOf such a long time and having held important organisatk>nal 
and administrative offices, you have managed to remain no~ 
controversial and command the conrldence and respect of all 
parties. II is a great achievement, and I am sure you will adorn 
this office with credit. I wish you, Sir. well and look fOlWard to 
this House performing its constitutional and political duties with 
competence while maintaining Its decorum as the House of 
Elders under your able gUidance. 

Thank you, Sir. 
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Shri Thom •• Kuthlr,vlttom: 'Honourable Chairman, S.r, I 
am very happy to oller my Sincere felICitations to you In 
Malayalam. my mother longue. I fully aSSOCIate myself WIth the 
senllments already expressed by my distinguished colleagues 
here. Sir. on behall 01 my party. the Kerala Congress from the 
small Siale 01 Kerala In the southernmost part 01 thiS large and 
great country, I offer my heartfelt feliCItations on your being 
elected as the VICe-President 01 the RepubliC and ehalrma.{' of 
th,s august House. Sir. you have held many high POSltIlns 
bef0f'8 OCCUPYing thiS high office I Wish you all the best In your 
new assignment as wen May God bless you 

Mr. eh,I,men: Honourable Prime Minister, honourable 
Leader of the HOUse and honourable Members. I am most 
touched by the warmth and kuldness WIth whICh the PrIme 
MInIster and honourable Members have welcomed me 10 Ihls 
House and the generous senllmenlS expressed here. II IS wilh 
humility Ihat I ha .... ent.red upon Ihls offlc, I pray thai I It'Iay 
be enabled 10 uphold lhe high Iraditions 01 lhe AIIVa Sabha I 
am COn5ClOUS of lhe Invaluable conlrlbullOns made by my greal 

'Eng"'" trenWloOr1 01 the MI~)'.I m SPeeCh 
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predeceSSOts including specially Or. Radhakristwm, Dr. Zakir 
Husain and Shrl A. Venkataraman. I shall endeavour with your 
cooperation to follow their light in materialising the will of the 
House. 

The Rawa Sabha as a deliberative body can bring to every 
issue an outk>ok of mature, dispassionate and sensitive c0n­

templation in consonance with the lofty idealism of the stalwarts 
in our nation's history. The House thus has a vitaJ responsibility 
to futfil vis-a-vis the past, the present and the future. While we 
address ourselves to this task. the eyes of the world outside 
perceive our every mood and motion. The people of India hope 
unfailingly to benefit from the wealth of patriotism, know1edge 
and wisdom that abounds in this House. I am fortified by the 
presence here of personages who have been In the '()(elront of 
our naoonal life and have long parliamentary experience. Their 
contributions from day to day will be an invaluable element in 
our proceedings. Equally, I am haWY that the House has 
honourable Members who while young in years have the matb 
of wisdom on their brow. As a Persian saying has it ''!!'I 111 
~ ':tf ~ .-~-_'. that is, a person is respected as an 
ekier not so much by the age in months and years as by the 
wisdom he displays. So I would like to repeat that this is the 
House of the Elders. SO in the House I k)ok forward to dignified 
discussion guided purety by perceptions of the national interest 
and I hope that in doing so, honourabMt Member. witl be 
mindful and considerate about each others rights et all times, 
more especially when a coincidence in their views eludes them. 
We could with advantage keep in mind what Voltair. is said to 
have staled " I might d1sapprove what you say, but J will defend 
10 dealh your nghl 10 say n:· tit '" ~ ~ '""'" t "f!R:oI; """ 
•.. " 11 is perfectly In consonance wi1h our own thought 
emanating from ancient origins. The Rigveda enjoins: "1ft ... 

'00 ' """'i!",,",," 

On my part I pledge myse" to do all that I may during my 
term 01 office 10 enable you 10 partlclpale In lhe dellberlllcnl of 
this House in due and appropriate manner. 
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Once again, I thank you most 51f"1Cefely for your most 
generous WOfds of felicitations. I off.r my salutations to the 
paM ... yaks. ~ ... "" ~ ~ _ ............ """" ..... (, 
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The People 's RepublIC 01 China, 1976-78: Secretary. MIMIStry 
of Ext9fnal Affairs. 1976: Alter rellrement lrom Foreign Sel'\llce 
in 1978 was appointed Vice-Chancellor 01 Jawaharlal Nehru 
University In January 1979 and held the post till October 1980; 
Appointed Ambassador 10 United Stales of AmeneA, 198~: 
Had been Member.ol Indian delegatIOn to. (I) UOiled NatIOns 
General Assembly, 1979. (u) Ihe UN SecUrity Council t in 
November 1985 on Namibian Independence, (III) Conferencerol 
Non-allQned Nations al Harare In 1986 and (IV) the Special 
SessIOn of the U N General Assembly In May 1986 on the 
enllCal situation In Altlca ; Elected 10 Lok Sabha, 1984, 1989 
and 1991: Union MinIster 01 Slate for (I) Planning, 1985, 
(II) External Allalts, 1985-86 and (m) SCience and Technol~y, 
AtomIC Energy, Space, ElectronICS and Ocean De .... ~nt 
and VICe-PreSident, Council of SCI,nll"c and Irdustnll 
Re .. atch. 1986-89, Member 01 the UnIVersal Academy 01 
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Cultures. Paris; Honorary Fellow 01 london School of 
Economics; Honorary Fellow, Jawaharlal Nehru Centre for 
Advanced Scientific Research. BangaJore; Honorary Fellow 01 
Centre for Development Studies, Kerala: Doctor of Science 
(HonorIS Causa), University of Toledo, USA; Doctor 0' Laws 
(Honofls Causa), Australian National University; Australian 
Nallonal University has instituted an annual "K.R. Narayanan 
Orallon"; Awarded Jawaharlal Nehru Fellowship in 1970-72 
!Of study of Nehru's Non-alignment; President. (I) Indian 
InSlllule. of PublIC Administration and (ii) Ramakrishna Mission 
Insl ilule; Chancellor 01 Delhi UniverSity. PQpjab University, 
Pondlcherry Umversity. Assam University. North-East8f'n Hill 
UnIVersity and Gandhigram Rural Institute (Oeemed University); 
VISItor 01 Makhanlal Chaturvedi National University Institute of 
Journalism, Bhopal ; ChCmman of (.) Jury of the Jawaharlal 
Nehru Aw.nd for International Understanding. (Ii) Intamational 
Jury lor the Irxhra Gandhi Pnze fOf Peace, Disarmament and 
Development (iu) The AdvIsory Comminee for the Rapv Gandhi 
Sadbhavana Award., (IV) The Jury for Internation.1 Gandhi 
Award lor leprosy, (v) The Jury for Indira Gandhi Paryavaran 
Puraskar, (vi) The Jury lor Dr. B,A. Ambedkar AWlld IOf Social 
Understanding and Upliftment 01 Weaker Sections, (vii) The 
Jury lor Dr. Ambedkar InlernatlOnal Award lor Social Change 
and (viii) Jury for G,D. Blrla Awards for Humanism, India's 
Heritage and Culture and Rural Uphftment; Author 01, (i) "India 
and America : Essays In Understanding", (II) " Images and 
Insights" and (III) " Non·ahgnment in COntemporary International 
RelatIOns " (Joint Authorship) ; VICe-President of India and 
ex-officIO Chairman, Rajya Sabha since 21 ,8 ,1992, 

Felicitations offered to 
Shri K. R. Narayanan on 
25 November 1992 

Tho Primo IIlnllt.,. SM P. V. Naru lmhl RI O : Mr. 
Chairman. Sir, on behaH of my Govarrvnenl and my party and 
all the Members of this House, may I extend a very wann 
welcome to you. We 'eel privileged to have you with us here to 
conduct the proceedings of thla House. 

The rich experience in auch diverse walks of life 81 

journalism, academics, diplomacy and politics that you have 
brought with you will. I am confidant, be of immense value to ~ 
of us, Your erudition and intimate knowledge of parliamentary 
procedures will be a source 01 Inspiration and guidance. Your 
quiat confident demeanour that endeared you to your 
colleagues in the other House will help this House in functioning 
smoothly. For our part, we assure you 01 our full c:o-operation. 

Mr. Chairman. wa have workdd together so long that wa hive 
got used to look upon you mora as a brothef'. Now it will bit a 
little difficult to look. upon you in an exalted position. 

I 
I canno1 help recalling the Invaluable service you rendered, to 

this country as our Ambassador to the United States. Yes, 
diplomats have a job cut out lot them. But you helped India; 
you helped the Government In more ways than as a diplomat, 
particularly in the academic field. I do not recall any other 
Amb .... dor having done 10 much 81 you did. I shall nev.r 
lorget the great contnbutJon in that sphere which you renderld 
al Ambassador, II is not easy for thl same diplomat to be 
successful. on behalf of india, both in Chin. and the United 
States, The job Is so different; the atmosphere is so diNe rent, 
and I am glad. and I am ptoud of you that as Indla's first 
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Ambassador to China after a period of comparative tens~, you 
were able to bring down the tension a~ bring .00.' rela~ns to 
almost oormalleveJ within a very short time. Thli IS the kind of 
persuasiveness. which I found in you and I am q~ite happy 10 
see you her8 because the same persuasiv~ness will be needed 
in a greater measure in this House. I wISh you all the best. 

The Leader of the HOUM, Shrl S. 8. Chavan : Mr. 
Chairman, Sir. it is my privilege to tender very r,,~I. and 
cordial felicitations to you on your election as the V~PresKle?t 
of India and the Chairman of the RaiYa Sabha. Sir. today ~ 
your first day of occupying the distingui&h~ Chair of ~ 
august House after your assumption of offICe as the Vrce­
President of India on August 21. May I, therefore. on behalf 01 
all 01 us, eJCtend a very hearty welcome to you? 

It is really a question 01 welcoming y~ to this Hou~ only in 
a new capacity. Y04J are no strang8f to thIS House, haVlng been 
Minister of State, holding the portfolios of External A"~rS, 
Science and Technok>gy, Atomic Energy, Space. ElectronICS. 
and Ocean Development, for lour years. 

In your election to this exalted offICe, Members of Parliament 
have Nlfllied the dream of Mahatma Gandhi and acted in 
consonance with the secular beliefs of JawahartaJ Nehru. 
However it is your accomplishment that makM you a 
distingu~hed chok:e . You ~ proved t~ be an .at*t d~mat, 
an academician 01 repute and an effICIent parhamentanan. 

You have a variegated and highly successful record. I ~ay 
mention here that your term in the United Statel as Indian 
Ambassador was highlighted by • new turn to Indo-US 
relations. As VlC8.chancellor of the prestigious Jawaharlal 
Nehru UnivGfaity, you were instrumental in widening the scope 
of the University. As Minister of Science and Technology, you 
were instrumental In implementing the missions ot Indira 
Gandhi and Rajiv Gandhi, to transform the tradition-bound India 
into a progr ... iv., modern nation . 

Your life has been a &aga of struggle againat adV8t''' 
circumstances, social and economic. You faced and overcame 
them. undaunted and undeterred, to traverse from village to 
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Vice-Presidentship of India. Without doubt, your wkie-fqlng 
experience as teacher. joumaJls1. academician. d/j>tOma~ 
~nistrator, Member of Parliament, Minister and author will 
.stand you in good stead. In electing you, therefore, to this high 
offICe, we are not only honouring you but honourfng ourseNes. I 
have no doubt that you will be a fine e~ of construdiw 
co-operation among political parties and of India', viwant 
democracy. With these words, Sir, I once agaln extend to you, 
on behalf of the entire House, our warmast felicitations. 

Tho Dopu1y ehotrmon, Dr. (SMmoU) Nolme Hep1ul1o : 
Honou'" Chairman, Sir, it gives me great pleasure. to<1ay, to 
welcome YOU. ablg with Members of the Ra;ya Sabha, u the 
Chairman of this augult Hou ... This House of Elders haa had 
the privilege of being chaired by eight outstanding lumlnaJies. 
and YOU . Sir, represent yet another jewel in thia chain of 
illustrious personalities. 

During my tenure as the Deputy Chairperson of the RIjya 
Sabha. I had the proud prlvllego 01 wor1Ung uoo. the 
ChairmansNp and benign guidance 01 SM R. Venl<ataraman 
and Or. Shanker OayaJ Sharma, who went on to adorn the 
highest office of this country. Similarly, Sir, I shaY now look 
lorward towards your kind guidance. ",,-,aUon and 
conflda/'lCQ. It will be my constant endeavour to fulfil. to th4t best 
of my abilities, the tasks and responsibility you beltow 'upon 
me. , 

Needless to say. Sir, thai 'f04Jf very preaenc:e will br1ng ~race 
ancr discipline to the functioning 01 IN, House. 

In conducting the pt'OCHdlnga of the House, you have • vast 
repoettory of experience to draw from. Betidel being an 
eminent wnter, journah,t, IMCher of eoonomic Nniniau,tion 
and Int.rnatlonal affairs, you. Sir, hive had nltionaI and 
IntemaUonal exposure as a seasoned dlpklmat and 8 ~Ie 
admlniltrator. 

Wo ar. nonoured to hove In you a man 01 _ and _ 

IICp8"ence. Y04J have betn the Vice-ChanoeUor of the 
prestigioUs Jaw.harlal Nehru Unlverstty. Your In........ .., 
national and IntematJOOlI afflirs win surely enriCh the MembIrI 
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during discussions. Your understanding of the I'I"IUS8S and ttie 
political temperature of this country has earned you the 
distinction of having been elected to the Lok Sabha fOf three 
consecutive terms and your administrative eapabilities were fully 
demonstrated under your Ministership of Planning. External 
Affairs. Science and Technology, Atomic Ell8fgy. Electronics 
and Ocean Development 

You had taken up challenging and innovative responsibilities 
in the past. Now that you are on other ~ ,or ~ HOU~, you 
will surely contribute towards healthy and fruitful dlSOJsslOns ~ 
national and international issues. Though the Members of thIS 
House are forthright in putting forward their views, their 
commitment and zeal sometimes results In heated discussions 
and hurt sentimenhl. Your Pfuence would stimulate 
hounourable Members to be more diplomatic and reasonable, 1 
hope, in potting forth their points before the House. ~oo 
embody the qualities of gentleness and firmness, both prOVing 
to be your strength In running this House with ease and 
efficiency. 

I welcome you again and assure you of my fullest 
cooperation in conducting the proceedings of this august House 
and if I remember the words of our great poet, Dr. Sir Mohd. 
Iqbal. perhaps he said them for a person like you: 

..:I"""" ..... ~. ""'""_-..... , 
lim!; fO<'1T'iI ~ ~ t .,;:r.:l ...mIll 

Translated into Eng lish. it means unflinching confidence and 
continuous strtvlng. love and a"eclkln 10 the whOle wortd, these 
ale the swords for those people like you to win over the workt 
in the battle of life. These words mUlt have been said tor 
people like you. I thank you very much and feHcltations 10 you 
again. 

fiIo, $ ""'. oft ~ .... , 1m _ . ~ ~ ~ " 
~->riPI M ., ........ """ ... ...eo. ....... '" _ ~ 
J'ff-~-"""" .:1_. >1fO;o ... '" '"'" ~ too; • 'J'iRR ... m -
...... 1'ril ..... ~q~'I1':III>I._ .... 
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! .. , ..... .:I .......... lO\I_....., ..... "' ...... 1!" .. '" 
t, ... !"f-~ __ "'_ ... t,_~._ ..... , 

'WIt.:l,...., t.lOloi!iOII'I'lI t iii; _ qr.ft tz ~ld"",-<t 
... tz ... ...,fp~_ .......... "~tiI~-,)<ftI~'II'R~ 
""" qr.ft tz ..... «it ""'- O\...w ~ __ t·'Iim ...... '" m ~ 
....... "'w.,,~~ .... ·.mlItz"""S""..n~lt ...... 
-..afp~_oo;"""'-"lt ..... ""I'fI .... ,,.. .. _j 

"F'",,",,$ "'~.:I"fImlI_~..."Q~iI 
'fI11 ... '.fII-j"' ... ~.""..."Q~~- ... _ 
~tiI .... ~""iI_._~""iI'lM.tlN ..... 
'l"~i\'I.""'" 

~ • i\8 "'" ~ ""' " ............... " ~ 1R ... 
....ma~ -"F' ~~ -t ."F'lR,"",,~""'r..; 
... ~"""'~ ... """t""" fImlI>ft< ~ ~"~""'l '" 
..... "fII'l""""qt ....... qtl ...... ~. "'_.:I 
-..:RlI .... ~..no:_t"" ...... ~""''''~''''' """ ...... _.:1"""" ....... Wt, 

5""' ....... '"t''''' .......... t .... --""fw"" 
llt.,.;r.:l .... iI¥_. 'i!I-.¥1IIIp~1I1I_ ... _, ...... "f'~ .....,., 

Sllrt S. Jolpol Reddy: Mr. ChaIrman. Sir. ~ ;s _ Irnqlense 
joy and pride 1ha1 I join !he Primo Mlnlshlr and othof M_ 
in offering warm felicitaOOns to you on your election as the 
V~President and also I am welcoming you .. Chairman of 
Ihls House on behaW 01 myself and 00 behaW 01 my pat1j'. !he 
Janota Oal. YOUr candidalur. commanded ~ SIlIlI>O'1 
from all the poI~ieaJ parties ...... !he board. which ill prool 
positive, If proof was ever needed, of your multisplendcMed 
mertt. 

Everybody in this House knowS about your w.ant lcademJc 
record and aboul 1110 la .. !hal you have -. • 1Is~ 
author. an eminent educationist. I great dIpbnall suc:cec.sful 
MiNI.., and. good perfiamentarian. W. also know tMt in your 
2O's you ...... lmag_ enough 10 have gaJnod • personal 
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audience with the Father of our Nation. Mahatma Gandhi, and 
you Wets gifted enough, in your ZO's itsetr, to have been a 
favourite student of that cektbrated Professor. Harold Laski and 
to have been handpicked by none other than Jawaharlal Nehru 
for induction into the Foreign Service. 

In 1990, I had the rare opportunity of spending a few days 
with you in Moscow in undivX:Sed SOlitude. I had occasion to 
have a giimpse into your multifaceted personality. 

You are sc:hotar extraordinary. What is more, you are a 
scholar with a difference. Your echoIarship. though massive, is 
not of the mk2ewed or pedantic Idnd. It Is modern, 
multidisciplinary, practical and · professional. It is said in the 
Bible, 'Blessed are tho meek for they shall inherit tho earth.' 
Everybody is struck by your gentleness, but I have seen, Sir, 
behind your gentle exterior you pos:ses.s a beautiful btend of 
firmness of purpose and darity of direction. We are, therefore. 
very proud and fortunate to have in you a person who 
combines In himsell vSfsatile talent, profound commitment and 
cheerful temperament It was Lord Tennyson. I think. who 
sald-and I quote-'Wearing all lhat weight 01 learning lightly 
like a flower." 

It is known from your chequered career thai: you have risen 
from the lowest rung of society to this very exalted oHa. I am 
pleasantfy surprised to note thai the wear and teat of your long 
social match has not left any trace of fatigue on your face. If 
anything, tl1is odyssey wlliJe deepening your understanding 
psyche has only broadened your smiles. In your cof'K1Jct of the 
proceedings otthis august House, you w~1 need 10 use your 
smiles and frowns too. As a member sitting on this side, I can 
only request you to reserve your smiles for this side of the 
House and frowns may be directed towards: the places where 
they are welkSese!\led. 

With these words, Sir. I pledge to extend my unatinted c0-

operation on behall of myself and on behalf of my party. I 
welcome you once again. Sir. Thank you. 

Shrl Dfpon Ghooh; Mr. Chairman, Sir, I have • proud 
privilege to felicitate you as the Chairman of thb auguat House. 
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Literally you have a many splendoured life, from a journalist 
you rose to be the Vice-President of our country and thereby 
the Chairman of this House. Our Prime Minister was right 
when he mentioned particularly your role which you had 
played as a dlplomal In bringing a thaw In the hitherto 
embinered relations between the two great neighbouring 
countries in Asia. I hope that a person like YOU. tho 
persuasiveness in you. would bring a thaw in the embittered 
relations between the two sides of the House, would certainty 
help in bringing together the two embattling sides in this 
House, on the right and the left, particul8Ily at a point of time 
when the nation is facing very serious problems, sometimes 
confrontationist issues. Obviously. this House cannot remain 
oblivious to what is happening and what will be happening 
outside of this House. ~ the representatives of the people we 
may reflect the feelings of the people inside the House, either 
from this side or that side. I hope that you as the Chairman of 
this House will be in a position to bring a rapprochement 
between the two sides and take the nation to a bener tuture 
and a greater advancement. 

Sir, already the Prime Minlster, the Leader of the HOUse, the 
Deputy Chairman, the Leader of the Opposition and the 
Leader of tho Janata Dal have stated a lot about your 
personal qualities and already we have got a taste of it on the 
eve of this ' session how your persuasiveness could avoid a 
confrontation and I hope that this spirit will last as long as you 
are sitting on that Chair and we are here. 

With these few words, on behalf of my party, the Commullist 
Party of India (Marxist) , on behalf of my colleagues and on my 
own behalf, , once again felicitate you and welcome you /.0 
this House as the Chairman of this august body. 

Thank you. 

Shri Vuhwant Sinh.: Sir, I join my coUeaguH, on my own 
behalf and on behalf of my perty, to felicitate you on this VfKY 
happy occasion. 

When I rise to retate myself to you, Sir, I feel a spadal 
kinship. A certain part 01 your background Is similar to my 
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background. I havo. therefore, a apecial reuon tor rejoicing in 
your elevation. 

Sir, much has been said about your many-sp~ndoured 
personality. the many 'acets of your personality so far. I feel 
thai anyone of these facets would be 8 mattar of pride for the 
life-time of an ordinary human being . If he had he~ any of the 
positions that you have in the past, that would be considered 
the epitome of achievement tor an , ordinary or avan a 
distinguished person. But you ha.,. gone from ona...mikt-poat of 
success to another and I have no doubt, In voicing the 
sentlment5-1 am sure--of many hera In this House, that you 
have stiJl milas to go before you rest. It has boon laid that 
some people derive their dignity 'rom the Chair they occupy 
and some people lend dlgni1Y 10 the Chair lhey occupy. You 
have always tent dignity to the various chairs that you have 
occupied in the past and I have no hesitation In saying that thil 
particular exalted Chair that you 818 OCQJpylng will also get 
some dignity from you. You have, In your lif., translated into 
practice tM ancient •• ylng of 'tlmple living and high thinking' 
and It ls an 8l(ample to( all 01 us and tor the rest ot the country. 

I am sure that during your tenure here we will have a very 
good time together. I can only tell you, I would like to warn you, 
well. ydU might ha~ managed the Chinese and the Americana. 
but it might be, at times. difflcull fOl you to manage u. in thls 
House. But. as my colleague, Mr. Oipen Ghosh, woukj say, you 
have already won our heartl In the very brief meetings that we 
have had with you yesterday morning and thts morning. W. do 
realise that whatever excitement that might be there In our 
heatta is immediately cooled when we Interlct with you. I am 
aure this '- the way it i, going 10 be. W. may be naughty, w. 
may be dittlcul1 It times, but I am lUre, In your wIsdom, you will 
be able to direct the House and conduct Its proceedings in the 
manner in which you have done it 10 far. 

With these words, I joIn my colleagues. u I .ald. In otfering 
our congratulation. and felicitation, to you _nd wiahing you all 
the good luck tor the tutur • . 

Thank you. 

Shrl Mur .. oll Mlrln: Honourable ~Pr.sldtnt and 
Chairman. Sir. I 'HI highly tltl1<1 10 )DIn hondo wllh my 'rlondl. 
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on behalf of my party, the OMK, and on my own behalf, in 
offering encomiums to you. 

To use the phrase of Rablndranath Tagore: "From the 
humble among the poorest, the lowliest and the lost section of 
society- you are the fir$t one to reach this high office and you 
can righlly be called the common man'S Vice-President. Your 
choice is an eloquent testimony 10 the fact that the Indian 
society is passing through a crilical stage of social change and 
the Impact is most SInking among the lowest stratc!' 01 society 
because the,e strata nad remained relativety immobde in the 
pasl and their progress cannot be stopped In future. Therefore, 
your victory Is a victory of our ideas and an assertton of the 
,.nse of social justICe. Thai is why you have got a remarkable 
outpouring of natIOnal allection and national r.specl. 

Your hfe is a saga of struggle and conflict, trials and 
tribulallons and finally of success and achievement. You are 
like one of Bernard Shaw's characlers who never blames 
circumstances 10( what they are and who never believes in 
cirCum&lances to favour him but assiduousty and dogmatically 
makes circumstances, creales Clrtumstances. When there were 
hardly any concessions. when It was difficult to pay even two 
rupee. per month as school fe., you found your way to become 
an honoured journalist, diplomat, academician, administrator 
and a great politiCian. That IS why, when the Dewan of 
Travancor. , Sir C P Ramaswamy Alyar, just offered a clellcal 
job to you In sPIte 01 )'OUr exceUent academic crodenltals, ~ou 
refused II probably to become the VICe-President 01 Indl.1. 

like Or. Ambedkar, for you. darknen, as the poet has did. 
Is light enough to pursue your gOfiJ. It Is my fond hope that )pur 
lite Will enthuse our young8f generatIOn because you made It by 
wortung hard and by truSllng the logIC of evenls whICh always 
favour the bold. the acllve and the prepared As Jalpalil has 
stated you have been brought up under the tutelage 01 thl 
legendary Professor Harold LaskI II is yet another fealher in 
your cap Mor. than anything else, Pandlt Jawah.,lat N",ru 
had many gilts to the natIOn and you are one among thlm. We 
are proud of you At a .ucc: ... ful dIplomat we know your 
amiable disposillon. tact. persuaSive skills and under$tlndlng 01 
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_ men and maners and you would be practising Dale Carnegie all 
the time and therelore, we have no doubt that you would be 
holding the scales even or appear to hold the scales evan. 
More than anything else, you were the Vice-Chancellor of the 
Jawaharlal Nehru University-a tumultuous lnstitution-and had 
an insight into all the operational forces of Indian politics. I have 
gal an interesting news to remind you that at the time when you 
were the Vice-Chancellor, the student union leader, who 
gheraoed you, IS here as an honourable Member. He is none 
other than Shri Digvijay Singh, who was a Minister of State in 
Chandra Shekharjl's Government. I don't think he will repeat 
the performance. He told me thai even at that time, you tackled 
the situation In a very diplomatic way. It seems the students 
made an offer to you to take meals and you refused to take 
meals until the students also took meals. You defused the 
situation in such a way with a Gandhian approach and we have 
no doubt that you would be a great success in this House with 
such a powerful weapon in your hands. 

Sir, on behaU 01 my party, I otler fullest co-opEIration to you . 

Thank you 

Shrl G. 5wamlnathan: Mr. Chairman, Sir, I am very glad that 
I have got this unique privilege and opportunity to olter my 
felicitations to you as the Chairman of this House, In the recent 
elections in USA, one of the candidates, Mr. Clinton, who has 
been recently elected as President of that country. was born in 
a place called 'Hope' . Some 01 my friends who came back from 
USA and whO had watched the elections told me: "To a large 
extent, the slogan was that Clinton was born in 'Hope' and he 
is contesting the election to give hope to America.· That was 
the slogan that was given in that country, When I was going 
through your bio-data, I found that you were born In Travancore 
State in a place called Uzhavoor. UzhavOOf in Tamil means 
agriculture. Most probably that i. the meaning in Malayalam 
also. In India, as everybody know., 75 per cent of the people 
are living in villages and agriculture Is the most Important thing 
in this country. SI(, as one born in a place called Uzhavoor 
which represents the agriculture of this country, I am sure that 
you will represent the poor people of this country and you will 
help this august House to voice their aspirations. 
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I also find that you were born in a family 01 Va/dyas who 
had been practising traditional medicines. It has also been 
~d ,that your father was j>(actising traditional medicmes in 
~IS VIllage. In spite of the fact that you have travelled many 
times . abroad and you have been our dipk)mat in many 
cou~~es, you ~Iong to a family which has been practising 
tradItional medlcmes and you will definitely mainlaln the 
traditions, the culture and the ethos of this country, in spite of 
your long innings in the other places. It has been said that 
you have been our diplomat in many countries starting from 
Rangoon and you had been in China, in USA and many 
other oountries. I also understand from Jaipalji thaI you were 
in Moscow too as one of the diplomats. Many people when 
they go abroad assimilate onty wrong things of the other 
countries and come back to our country. Only a few people 
go and select the best out of the other countfles. You are 
the one who had selected the best in other countnes the 
best culture, the best in every country and you have come 
back, You had proved it from your first appointment In 

Rangoon, you picked up the best lady in Rangoon and 
married her and made her your best half. He lold me how 
you assimilated the best things 01 other countries. We will be 
abte to gain lrom your experience. It has also been said that 
you have been a poet, a journalist and an educallonlSt. My 
friend has also said that all parties have unanimously elected 
you to this House. Only one more thIng I Will add regarding 
your persuasiveness before I end my speech. Yesterday 
when we had been there, you said, Mit so happens that .. 
sometimes I have to start Rajya 5abha With obituaries." Then 
you also mentioned that it may not be an iII-omen because i 

when you went as an Ambassador to China and when you 
landed In Peking, most probably, the Head of the State died 
and you were informed about it. They also said that you 
would be able to present your credenbals only after a k)ng 
time because the Head 01 the State died. Immediately you 
sent a message to the For81gn Office, ., am sorry the Head 
of the State has died and I may be abfe to present my 
credentials only alter a long lime. BUI I am happy thai tie 
funeral is not mine" With that we all laughed and we wef. 
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all happy, the heal of the discussion yesterday with that kind 01 
anecdote you mentioned went deep Into our heart. 

I take this opportunity to felicitate you on behalf of the 
AIADMK party to which I belong and of which party I am a 
leader. I wish you aU the best as the Chairman at this House 
and during your Chairmanship, we also wish ourselves all the 
best so that we will be able 10 conduct the proceedings 
harmoniously. 

Thank you very much. 

Shrl N. E. Bal.ram: Mr. Chairman. Sir, it is with great joy 
that I am joining my coneagues to f.licitate you on this 
occasion. Our personal friendship 'or the last four decades 
does nol permit me now to speak much. You as a true 
Gandhlan and I as a true Marxist, were working together on 
several occasions and I know those experiences. So I do not 
say anything al this juncture about Ihal. 

As • scholar, educationist and great aodal r.rormer of 
uncommon brllhance, your servICes Will be remembered by all 
seclions of the people. In all walks of life, that you have served. 
I think that your rich experience in different walks of life will 
definitely enrich Ihe contnbution of the House to the betterment 
01 the sOCIety. I do nol want to say anything rT\O(e than that I 
extend 'he lull co-operatlon of my party to you. Thank you, Si,. 

Shrl Mentay Padmanabham: Mr. Chairman. Sir, I olfer my 
sincere felicitations 10 you on your unanimous choice as the 
Vice-President of India and alao as the; Chairman of thit auguat 
House on behalf of my party, Telugu Oesam, and on my own 
behalf. You have rich and varied eJ:perience as an 
academician, as a diplomat and as a politician. You have done 
your greatest service to this country a. a diP'Omat and your 
stint as the Vice-Chancellor 01 the Jawahar1a1 Nehru University 
is shll remembered by a number of students as well as the staH 
of the University as a period when the Institution had achieved 
tremendous reputahon. My friends on this side have saki many 
things and expressed Ihelr leellngs about your achievements 
and I don 't want to repeat any 01 them. At the end, I extend our 
full co-operation to you a. Chairman of this House on behalf of 
my parly and, on behalf 01 my colleagues. Once again, I oller 
my congratulatIOns 10 you. 
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Shr' P. Upend,..: Sir, on behalf of the non-aligned, 
unattached and miscellaneous Members of this House I eJ:lend 
a warm welcome to you as Chairman of this House. Your 
election as the Vice-President of this country is a great tribute 
to the vibrant democracy that we are having In Ihls country 
which enables even a man Of the humblest begInning to reach 
such a position of high eminence. II is also a recognition of your 
qualities as a leader and also as an erudite scholar, Your near­
unanimous election is an Indication of the supreme confidence 
various political parties have in your capacity to handle this 
difficult iob. I am sure, with your scholarship, your temperament, 
your knowledge and your experience you will be able 10 make 
this job a successful one, Though the AalYa Sabha is 
considered as a House of Elders, it ia much younger in 
behaviour and response. II i. turbulent at times though some of 
the trouble-makers, like me, have been neutralised since then. 
When your name was announced as lhe Vice-PreSident, some 
people and the media said that you were too soft for this job, 
But I know that behind the facade of sortness there Is firmness, 

. a firmness coupled with lact. Moreover, lor a man who handled 
the affairs of the Jawaharlal Nehru UrwQrsity, it should not be 
diffic:ult to handle the Aajya Sabha. 

W. ar. fortunate in having you .a the Chairman of thla 
House. A glorious fulure awaits you and I am sure, by the tum 
of this century Mahatma Gandhi's dream will be fulfilled and 
you will occupy the hlQhest ollice In thiS land. 

Thank roo. 

Shrt G. G, SWill : Mr. Chairman, others including the Prime 
Minlsl8', the Home Minister and the Deputy Chairman of thl 
House have narrated the highlights of your long, chequered and 
distinguished career before you came to occupy your pl't$8nt 
office .. the VICe-PreSident and the Chairman 01 ttlit HoUle 
We haw known nch other for lOme lim • . My vivid rlCOlllction 
Is 1he many onoounlo,s 1hal I had wllh roo In me P.~1amon1 
library where you were often seen browsing at journals, 
tfIagazU'III, and paplrI and whir. w. had oocaaion to lit down 
logether and ,xchang. Inlormatlon and view. on vallou, 
Imponant Ivenls, nallonal and InternatIOnal. Thol •• ncounters 
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will now be only 'memories. They are behind us. You as 
Chairman. I as a Member of this Hoose will ,till have occasions 
10 meet and exchange views on various events and 
developments. I am happy that circumstances have led ~ to 
occupy the present Chair where you have to run the affairs of 
this House and I am more than sure that with your 
intellectuality, your information, your rationality, your pleasant 
personality. your pleasant exterior. you should be able to 
control this House. which sometimes can be boisterous and 
troublesome. The qualities that you have, are just the qualities 
that this House needs. The qualities that you have, are just the 
qualities that this country needs today. We are living in diffICUlt 
times. We are living in times when confrontation seems 10 be 
the order of the day. We are living in times when tempet's are 
high. This House IS in a way a reflection of the nation and the 
way this House behaves will, to a great extent, influet'X» the 
shape and the development in the nation. Much will depend on 
your performance. Intellecluality, rationality, inlOfmation, these 
are just the thIngs that are necessary and very much depends 
on the man sitting In that Chair. To allow these qualiti .. to 
come to the surface. where dO we see these things? I have had 
the expeflence of SIltIng In the Chair 01 the other House where I 
had tned them and I found that it worked. Sir, whenever the 
House IS In Irouble. when the Members know that your are lair, 
you like to do the best for them, and more than that, you tollow 
every word that they say. that you appreciate their information, 
their ar1lculallOn. the Members will respond to that kind of 
approach. the House Will become more receptive. mora rational 
In Its diSCUSSions. You . Sir. have a responsibility. I wish you 
godspeed. We welcome you and we Wish you every tuCCeU. 

Thank you . 

Sh,1 H. Hanumanthappa: Mr. Chairman, Sir, while joining 
my other senior colleagues. I am unable to control myself on 
thiS occaSion being the mover of lhe resolution to P'aOB the 
demand 01 redeeming the WiSheS of the Father of the Nation, 
Mahatma Gandhi. before the nallOn. Having thrown the ball into 
the ring. for some lime. I was a wOfried man. That was the 
SituatIOn. an occaSion when the alf was 1hK:k between ment and 
MandaI. I was confronted everyday by my Inencb and even the 
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Press Inends asked me whom I was having in view. I had onty 
one belief. Even Matlatmaji did not have anybody in view when 
he placed the demand befOfe the nation. Let the 
Daooranarayana occupy the highest post in this country. 

Sir, dunng those two months when we were confronted with 
these questions, I spent many Sleepless mghts, haVIng moved 
the resolutIOn. The capaCIty of the intelligentsia of this country 
was able to find out a man who could be an edminittratOf, an 
ambassador, a vice-chancellor, a Minister and a parliamentarian 
and who could also be Vice·President of India and President 01 
India when the occaSIOn comes. Today I welcome YOU. I 
felicitate you and I also thaM all those people who are 
responsible . all the partl8s. all the leaders including my party 
leader and the Prime MinISter for redeeming the wishes of the 
Father of the Nallon. Mahatma GandhI. I thank one and aU who 
are responslb4e. who have lent their hand ulCludulQ all my 
Irl8nds who worlted With me throughout and all the party 
leaders and every CitIZen and every country man. I thank them 
IOf gIVing an opportunJIy to the Oandranarayana not only In 
name but who actually had no money to pay the fees, whO 
could not have hlQher educallOn who had no faClhty and who 
later on with the help of scholarship, With the help of a 
Mahara.-. could come up. All thiS has been narrated. ThiS IS 
the real Indian. thiS IS the real Indian Villager occupying the 
highest place , whICh was the WIsh of Mahatma Gandhi . I once 
agam welcome you and felICitate you on thl! occasIOn. 

I 

Shrt VlahvJlt P. Singh: Sit. In unison With all my colleagltl8S 
who have spoken before me. I welcome you to this august 
House You have a very special responsibility. FOf the ftrst lime 
in my hie I 'JOd myself In tOlal agreement wllh my frl8nds In the 
OppoSitIOn who have praised you. My fnend, Mr. Jalpal Reddy, 
spoke the truth when he quoted from the Bible. -Blessed are 
the meek 'Of they shalt Inhent the earth.· 

You are meek, Sir. In the sense 01 humility rether than any 
weakness You are meek. Sir. In the sense 01 gentleness again, 
rathar than any weakness Everybody must be surpflsed why I 
am t,peakJOg today I have a cer1aln nghl to speak because I 
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have been your neighbour for many years. Uving in the house 
next to yours, I have seen you at close quarters. I am . 
exercising my right as a neighbour. I wish to wam you, don't 
believe in everything that you have heard today. There are 
many testing times ahead of you but don't worry. These very 
people who have praised you today, tomorrow they will trouble 
you a 101. I am a seer of the future. With these words I 
congratulate you once again and welcome you amidst us. 
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Mr. Chairman: Honourable Prime Mmlster-though he Is not 
8t the moment here-honourable Leader 01 the House, 
honourable Deputy ChaIrman, honourable Leader 01 Ihe 
Opposition, leaders 01 all lhe pollllcal parties, honourable 
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Members... I am deeply moved by the kind, warm and 
generous words With which you have welcomed me 10 this 
t:touse of Elders, as it has been called. Actually, this is the first 
time I have . been praised in Ihis manner straight in my face. 
Perhaps, thIS IS an earnest of speaking other Ihings also 
straight in the 'ace. /I the speeches were not tun of such 
g~iU and relieved by such wit and humour. the characteristIC 
of thiS House, It would have bean almost unbaarabkt for me. As 
I said, , have not been used to such praise ever in the past. I 
sta.nd here Wlth great humility before you tOday. ThiS ~s a Chair 
which has t:*tn adorned by such eminent personalities as Dr. 
S. Radhaknahnan, Dr. Zaklr Husain, Shri V.V. GIn, Shn G.S. 
Pathak. SM B.D. Janl. SM M. HidayatuUah, SM A. 
\lenkataraman and Dr. Shanker Dayal Sharma. It IS not easy 
fO( ~ to rise up to the great traditIOnS sat by lhese great 
ChaIrmen 01 Ihls House. Bul I thinK that these tradillons .,.111 be 
an inspiratIOn to me At the same lime. they make me leel very 
humble and they 1111 me with a sense 01 heavy responsibility. My 
only hope is that With your goodwtll, wllh your c:o-operahon and 
with your generoSity. II would be poSSible for me to fulfil lhe 
heavy responsibllilles that have been placed on me. I find here 
many famlltar fae.s because I hava had the good fortuna to 
InteraC1 wllh this House as a Mlnlsler 01 State sinlng in the 
Treasury Benches. I had tremendously el"lfOYed and prollted a 
g,.at deal from that expenence And to see the old lamlhar 
friendly face. and many new fnandly feces mflk .. ~ feel a 
/tnt, at home at least on thIS day 01 lelicitallOns. And I think thai 
is a good beginning 

The manner In whlcn I was efected and the manner in trhICh 
all of you have expressed your goodwIll towards me makes me 
a httta bold to fae. thIS Hou ... A menbon has bean mede KI the 
alement of social justICe in this electIOn. 1 also fwI t~ my 
electIOn was I very powerful expressIOn of the sense of 
'airMII and rU1tlCe that ntllde. deep down in our society. In 
apile 01 its dtlftrancas. Iia lnequallttal. I think we have to ,lnve 
10 give some scope to thIs Inherent sense of fairness and 
justtce lhal .. In our SOCIety If we do 10, It WIll come to the 
lurf.oa and I thtnk rNlny 01 our problema WIll batoma 
managMbIe 

My praviou. a.panance hat been manllOMd by amost a" 
the ho~rable speakers. But I doubt very much If my previous 
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experience would be very relevant to this. One honourable 
Member has already pointed out thai it may not be just like 
managing the Chinese or the Americans. That management 
was Within 1M Iramework 01 certain diplomatic rules and 
etiquette. There are rules and regulations. etiquette and 
tradillons In this House also. Therefore, I think as long as we 
play according to the rules, it would be possible for me to 
manage this House. The other thing which has really struck me 
In my election IS thalli IS a manifestation of our democracy. We 
do not often realise how precious this democratic heritage of 
ours has been I thmk II IS because 01 this and because of the 
freedom which allows the expreSSion of differences and 
discontents thaI we have been able 10 survive, cohere as a 
nallOn when many other nallOns have nol been able to do so. /I 
IS through thiS, shall I say the magic of democracy which 
brought about a certain unity among all parties. that I have had 
the good fortune to be elected to thiS high post My honourable 
neighbour has mentioned that this Is the first occasion that he 
found It poSSible to agree With people on the other Side. , do 
sincerely hope that thiS Will not be the last occaSion. I think il is 
absolutely necessary lor US to carry on the traditions of 
agreeing to certain baSIC things. A great Dutch philosopher had 
once mentioned thai democracy means to learn how to dlff.r 
decently I think thai IS the secret of the suceesa of the 
parliamentary work also All of us have differences and some 
of these dltlerences would be very. very Intense. sometimes 
based on deep ideological diViSionS. But the art of 
parliamentary democracy IS In the expre"lOn 01 these 
differences We nave 10 learn the art 01 differing decently and 
thiS has been manllesled In thiS Hous. and in our Parliament 
on Innumerable occasions I beheve that the other things are 
only excepllOnal Even the Mother 01 Parliaments has been 
called a great talking shop 

ThiS IS also a greal talking shop. One of the Prof.llora who 
taught me. Dr Popper . the LogICian, used to deline the human 
being as a talking animal. a discussing animal. Thai il the 
diStingUiShing quality 01 th. human being If that il 10, then, a 
talking ,shop IS very Important and dllCUSllflg and lalkifIQ about 
things IS a substitute lor brute and blind actIOn, II Is a kind Of. 
shall I say. Parllamenl IS a kind of mighty bloodless substitute 
lor Violent r.volullonary actIOn And, II ~ •• we learn how to 
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talk about our ideas, that will lead to wise and civilized action 
hefe as also outside In the nation as a whole. Therefore. I feel 
that .... en tumultuous debates are not fruidess. They are 
ultimately producti ... e because they are a substitute for non­
peaceful action, non-peacetul Interaction among the people. 
This great quality of democracy, I think can be maintained if we 
fix our attanlion on certain basic things. 

Gandhl)1 used to say that when you are in doubt about any 
deciSion, you imagine the face of the poorest man you have 
seen and see if what you are going to say or do will benefit this 
poorest man. I think If our debates here are centered on the 
problem of the poorest man, if we bear in mind the face of the 
common man In India, then, I think we will automaticalty get a 
minimum baSIS on which we can agree while the methods of 
helPIng thiS poor man may be debated. W. may have many 
differences about It. Bul the fundamental aim of all our words, 
all our actIOns, shoutd be directed to the benefit of the oommon 
man In India. That would be the only basis, the sure basis, on 
whICh we can lake common action and find a certain minimum 
uMy. 

We are today , , think, passing through a great criSIS. Our 
values are being eroded from every side, by a kind 01 pervasive 
process. There IS a certain VISible and invisible disintegration of 
values taking place whICh we cannot lace at one place al all. 
And, \I we have to prevent thiS, the inVisible eroding of the 
value syslems In tl"ns country, I thInk we have to put the 
common man at the contre 01 things and direct obr anenbon to 
him. Then, I feel , everything else Will fall in pt&oe. 

You have gIVen me thiS very heavy burden 01 FhSiding OV* 

this august House, I know that It is not easy for R)I probably to 
control thiS House But' can assure you that as someone who 
behevel in the free play of democtahc rights and a. someone 
who believes that from the clash of words and ideas and 
opinions tNth Will fmalty emerge, I would strain every nerve to 
grve fulilCOP8 lor diSCUSSion, full scope for expreSSIOn, to every 
Member 01 thl' House 

But, 01 cour .. , that has to be within the fra~work of the 
rules of the game And thai has al80 to be controlled, it I may 
say so, by what Gandhlll used to say, -, obey onty one dlClatOf; 
thai IS my walch· And, I thInk. one has to look at the clock also 
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and obey the ckx:k, if not the rules, if we are to debate. I think, 
Parliament obviously has to be a very lively place. It cannot be 
a tame club. " has to be full of excitement, full of debate. 
Without it, I think, you do not run a Parliament but some other 
kind of a tame dub. And one should weJcome SUCh things. 
Otherwise, it would be very uninteresting to sit here for the 
Chairman or the Deputy Chairman. I also can asSUre you that it 
would be my endeavour, constant endeavour to uphold the 
rights and privileges and the dignity of this House and every l' 
Member of this House because if you do not uphold this dignity. 
the rights and privileges of this House, then there would nol be 
any platform on which we can erect OUr edifice of democratic 
Govemment. And in this, I hope you wi" lend me CG-Operalion, 
support and gOOdwill in the same way you have offered me 
such o .... rflowing gOOdwill and support whon you fitlected me to 
this high Office. I want to thank you for the very generous 
words. encouraging words you have said today, And I also wan! 
to tha,. you for something which was behind it, the support you 
gave me for my election to this high offICe which I had never 
dreamt Of. never. 

Thank you all. 


